
PHALGUNA 26. 1881 (SAKAl Demands 
fOT GTants 

6206 

12.18 hra. 

DEMANDS FOR GRANTS·---<:ontd. 

MINISTRY OF EDUCTION-Contd. 

Mr. Speaker: The House will now 
proceed with further discu.ion and 
voting on the Demands for Grants 
reiating to the Ministry of Education. 
Shri Supakar was in possession of the 
House. He may continue. The time 
allotted for him is 15 minutes. ot 
which he has already taken 2 minutes. 

Shrl Item Barua (Gauhati): What 
is the time left for discussion? 

Mr. Speaker: After the han. Mem-
ber concludes. I will call upon the 
Minister. 

Sarda.r Rukam SlD&"h (Bhatinda): 
There was a difficult situation yester-
day towards the end. There were 
6 or 7 han. Members who were keen 
to speak. 1 told them that if they 
agreeli to sit. I would call all of 
them. Then I fixed ten minutes to 
each of them. Only Shri Supakar had 
been called and when he had spoken 
for two minutes. objection was Utken 
on the ground that there was no 
quorum. If we had continued sitting 
for some more time. perhaps all 
those Members could have been ac-
commodated. I do not think We will 
have time today for continuing that 
llrrangement. After Shri Supakar 
concludes. the debate may be closed. 
if it is so desired. and the han. Minis-
ter called to reply. 

Shrl Supaka. (Sambalpur): Sir. 
yesterday I was trying to point out 
how an onerous gift or a grant made 
by the Centre to the States with 
strings attached to it affects them 
more as hinderances than as help. I 
wa~ reft'rring to the conditions which 
are sought to be imposed. though the 
words used are very mild. in giving 
help to the States in respect of free 

and c(;mpulsory primary education. 
On page 10 of the Report. it is stated: 

"In order to pay special attention 
to the quality and contents of this 
training. the following points have 
been emphasised:-

(a) The training prOVided should 
be on the Basic pattern only; 

(b) the normal qualification for 
admission into these institu-
tions should be matriculation 
of post-Basic or higher secon-
dary. some relaxation in 
this regard in the case of wo-
men teachers or in some 
specially backward areas; and 

(c) the duration of training shOUld 
be two years as far as practi-
cable," 

Let us see what is the practical con· 
sequence of these conditions. We lind 
that in most of the States-even in 
the richer States Who can afford to 
spend very heavy amounts on pri-
mary education-usually the teachers 
in thOse schools are not very highly 
educated. Usually they are under-
matric. and persons who have passed 
Middle English or Middle Vernacular 
and have taken some training before 
they joined the schools and some of 
them have not even this training. 

Now. if We insist that the teachers 
in these training schools should be 
persons who have passed the matricu-
lation or higher secondary and should 
have taken training for two years. 
then. naturally. those teachers would 
be appointed in some of the high 
schools and very few would be avail-
able for teachership in the primary 
schools. 

The second thing is that persons 
who have these qualifications and hig-
her training would. naturally. deserve 
and get higher •• laries. Of course. 
there is a conflict between basic and 
non-basic schools. We find that 
though the Centre is supposed to have 

·Moved with the recommendation of the President. 
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[Shrl Speaker] 
been giving much atten lion to the 
progress of basic education, still we 
know it for certain that very few 
educationists agree as to what the 
proper definition of basic should be. 
B~sides, the comparative costs of 
imp.r:ing free and compulsory educa-
tion on the basic pa ttern and in the 
traditional pattern has yet to be as-
certained. It is stated that research 
work on the following research pro-
jects L< continued: 

"Comparative cosUines of Basic 
and non-Basic education." 

Whatever the progress in this re-
search may. be, it is quite a known 
fact that basic education costs a 
greater amount at present at lea,t 
than the non-basic type. So, ha\'ing 
regard to the fact that we are in ur-
gen t need of having a certain pro-
gress in the education of children of 
the age group of 6-11 years and all 
those children should be in the schools 
by 1965-66, if Government pursue the 
policy adumbrat.Pd on page 10 of the 
R"port, I do not think the States will 
have sufficient funds to adopt the 
course of having matriculates or 
higher secondary pa .. ed persons with 
two years' training 8s teachers of 
these primary schools. That would 
make education more costly. There-
fore, I would submit that the Gov-
ernment shoUld review this matter to 
see that in the minimum time possi-
bl" the State~specially the more 
backward States where the progress 
of literacy is not so high as in other 
States-are given special aid to come 
up in line with the more advanced 
States Uke Kerala where literacy i. 
99 per cent. 

On a previous occasion spoke 
about Sanskrit education. Last year 
I Iiad to say that the help given by 
the Centre to Institutfons and States 
so far as progress of Sanskrit educa-
tion is concerned is very Inadequate. 
Last year Government' provided only 
R&. 1,25,000 for the progress of Sans-
krit education. This year, of course, 

they have provided a little more-H •. 
2 lakhs. But out of this Rs. 2 lakhs 
only Rs. 50,000 is earmarked for help-
ing the States and non-official institu-
tions. Out of this Rs. 2 lakhs, Rs_ 
1,50,000 gCles to the compilation of .. 
dictionary of Sanskrit. If Govern-
ment progresses in this way, then, it 
would be very difficult for Sanskrit 
education to progress in India. 

Although we were told by the Min-
ister last time that he is doing his 
best to implement the recommenda-
tions of thp Sanskrit Commission, we 
have yet to learn the steps that Gov-
ernment have taken except for the 
fact that. they have set up a Sanskrit 
Board which has met only once as 
yet. 

In thi' connection, I would submi! 
that unless Government takes more 
active steps to help the progress of 
Sanskrit education, not much can be 
done and we shall be losing much of 
our scholarship and the progress that 
is desirable. 

A few days ago some questions 
we.e asked about the help that Gov-
ernment propose to give to the slu-
dents of Sanskrit institutions like 
the GUTukuls and the han. Min ister 
was pleased to state that that was 
under the consideration of the Sans-
krit Board. I think Government 
should socnd more for revitalising 
Sanskrit which has been. taken dur-
ing the last 150 years, as a dead lan-
guage and nO importance was attach-
ed to it. Having regard to the fact that 
Sanskrit is the language from which 
all th, 14 languages are derived. 
and especially Hindi, Government 
should soend morp for the develop-
ment and research in Sanskrit educa-
tion. 

The Minister of Education (Dr. K. 
I,. Shrimall): Mr. Spoaker, Sir. first 
of all I should like to thank all the 
han. Members who have participated 
in this debate and who made many 
valuable suggestions. It i. natural 



6~09 Demand. PHALGUNA 26, 1881 (SAKAl iOT GT4nl. 6~IO 

that the han. Members must be exer-
cised about the problems of educa-
tion which exist in our country today. 
Education can be a powerful means 
of social reconstruction. It is, natural-
ly, the desire of the House and of 
all the people that the educational 
system must be geared to suit our na-
tional needs and requirements. 

First of all I should like to deal 
with the criticism which was levelled 
by Acharya Kripalani for whom I 
have the highest respect. It is not a 
very pleasant thing to differ from 
him or to say Or to make any com-
ments on what he has said. but I 
think it is my duty to draw hi. atten-
tion to some of his fallacies. 

Sir, he said that DO attempt has 
b"en made to make suitable or radical 
changes in the educational system and 
the old 'anti-national' type of educa-
tion developed during the British 
period still continues. His whole 
charge was that the Education Minis-
try has not been able to bring about 
any rplationship between the new 
ideals and purposes of society and 
education. He also said that there 
was a greRt deal of confusion in the 
coun try with regard to educational 
aims and objectives. To me it ap-
pears, I submit most respectfully, 
that the statements which Kripalaniii 
made yesterday have only added 
to the confusion and not clarified the 
issues in any way. 

In the first place, he said that tne 
Gov<!rnm,ont st .. ts from the top and 
goes to the bottom. This i. entirely 
wrong. He knows it fully well that 
the first thing that the Government 
did was to decide about the pattern 
of primary education. As far as pri-
mary education is concerned. the 
broad lines were laid down by the 
father of the nation, Mahatma Gandhi. 
We are imperfect. We have not been 
able to implement the progral1Ulles 
and principles which he laid betore 
us, but Government have accepted 
basic education. 

In this connection, I should also' 
like to say tlV't as far as we are con-
cerned basic education is not asiatic 
concept. WI: are living in a dynamic 
society, and w. are moving gradual-
ly towards an industrial, scientific, 
technological society. As a result of 
this there will be a great deal of 
changes in the nature of crafts and 
the nature of our economy. There-
fore, any educational system whIch 
caters to the needs and demands of a 
dynamic and changing society will 
naturally have to adapt itself to tho.e 
changes. We cannot, therefore, think 
of a static concept of education. Basic 
education will have to undergo a 
great deal of change if it is to mpet 
the needs of a changing, scientific. 
technological society. 

It is, however, not true to say that 
we have not laid before l:S the pattern 
of education. The pattern of educa-
tion is clear, definite. At several 
meetings of Ihe Central Advisory 
Board of Education, at our confer-
ences, at our committee meetings and 
meetings of our commissions it has 
been definit<'ly laid down that basic 
education will be the pattern of 
national l'ducalion. By basic educa-
tion I mean, and I think Acharya 
Kripalani also means that, relatin/: 
t>ducation to the needs of society, t·) 
the changing and growing needs or 
society. And, that education cannot 
be static. It will continuously haw 
tn transform itself to meet the need. 
of 1he growing society. 

We have made some humble effort~ 
to orient the national system of edu~ 
cation towards basic pattern. Several 
schools have been converted into basi" 
schools. There are good schools. bad 
schools and indifferent schools, but 
We have been making elforts to con-
vert schools into basic schools. We 
have also been giving grants to post 
basic schoois. We have now under-
taken the task of orienting all the 
schools towards the basic pattern. 

"char,.. Krlpalanl (Sitamarhi): 
May I offer a little explanation? 
said that none of the important 
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[Acharya Kripalani] 
people, whether in the Government 01' 
the rich people, send their children 
to basic schools. I did not say that 
they have not theoretically accepted 
basic education, but in practic~ it i? 
not being carried out. 

Shrl C. D. PaDde (Naini Tal): Call 
:you force people to send their children 
to basic schools? 

Dr. Ram Subhar Sinrh (Sasaram): 
'Government is giving scholarships to 
public schools to the tune of 
Rs. 4,90,000, whereas for other trad.-
tional schools including basic schools 
they are giving scholarships only Ie> 
the tune of Rs. 9,40,000. This is a 
contradiction-whelleas they arc 
adopting the basic pattern they are 
giving scholarships to public schools. 

Shrl Barrow 
Indians): Public 
schools. 

(Nominated-Anglo-
schools are basic 

Dr. Ram Subha( Sinrh: Then it is 
aood. 

Dr. K, L. Shrlmall: I was coming 10 
that pomf.. Acharya Kripal •. ni is 
also aware that We appointed two im-
portant commissions. One was pre-
sided over by Dr. Radhakrishnan. He 
Is one of our greatest philosophers and 
educationists. We have been trying 
to Implement the recommendations of 
tha I Commis·.ion. One of the import-
ant recommendations was that we 
should set up a University Grants 
Commission, an independent 8utone-
mous Commission which should take 
care of the universilies. The Com-
mission has been set UP and the Com-
mission is trying in its humble way to 
reform the university education. In 
fact, il has already started making an 
impact on university education. It 
is true there are problems in our 
universities-I am coming to that 
point a little later-and my head 
hangs down with shame that armer! 
constabulary had to be called in some 
of the universities in Uttar Pradesh. 
But, at the same time, let us nol 

. completely ignore the good thi"g~ l!lal 

have come about; some good changeJ 
and reforms that have introduced in 
our educational system. 

The problem of Indian education iA 
of great magnitude, and the "esourcea 
at our disposal are limited. So. when-
ever we judge the achievemenls in the 
fteld of education we have to keep 
these two factors constantly in view. 

Sir, I was just saying that we 9re 
trying to gear our educational systa,r 
to meet the needs of a scientiftc ~na 
technological society. I should Iik~ 
to enumerate some of the steps which 
the Government have taken or which 
we propose to take in the near future. 
We have set up a consultant service 
for primary schools. These consult-
ants will-advise the educational insti-
tutions at the elementary stag" so that 
scientiftc education can Le devel<,ped 
within our limited resources. We 
have also set up a large number of 
science clubs in secondary ·ehools to 
stimulate interest in science. Then, 
the Government also propose to set up 
a high-powered science commi.sion 
which will survey the whole liPoid 
from the schools to the univerFity and 
formulate a process which wi!! im-
prove science teaching at all Ipvels, 
and I am hoping that on this Conl-
mission we may be able to get one or 
two ~ading sc'entists from other 
countries also which have matie very 
great progress in the fteld of scier.c~. 

We are already working out a 
schemp for the publication of scienti-
ftc, technical and other standard books 
at low price in co-operation with 
foreign publishers and other 'nterna-
tional agencies so that student. a. 
well as libraries may beneftt. The 
books On science and technology are 
expensive when we get them from 
abroad. Therefore, it is necessary to 
publish cheap books in this country. 
We are already working out H scheme, 
and we are having negotiationr. wit 11 
foreign publishers so that cheap ho.,k. 
may be available to the stud"nt •. 
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Dr. K. L. Shrimall: Sir, I was com-

ing to the point raised by Seth Govir.d 
nas a little later. These will be, of 
course, in English. 

AcharYa Kripalani also s'lggested 
ihat we should close down the public 
schools, unless we close them down 
we cannot have a democratic sccialistic 
society. What is the provisi.:m under 
the Constitution under which the Gov-
ernment can order the closure of a 
school, I should like to ask AcltarYa 
Kripalani? Unless we chans" the 
provisions of the Constitution there is 
no authority in the country wI: ich can 
~Iose down any educational institution. 
Now, I am sorry to say-I am not a 
great admirer of public schools .... 

Mr. Speaker: Can't the Government 
withhold recognition. In schooh 
where specifically anti-national things 
are taught, is it not open to the Gov-
ernment to say that they would nol 
give any grants? 

Itr. K. L. Shrimall: Kripalaniji 
did not say that they w~re anti-
national schools. He was o:tly rayiu:1 
that they were expensive schools 
meant for aristocratic and rich ('lass~s. 

Shri S. M. Banerjee (Kanpur): 
Kindly read what the history ~nd the 
geography books say. Whatever is 
taught there, please read them. 

Dr. K. L. Shrlmali: I am lIet a great 
admirer of public schools. In fact, 1 
have myself been verY critical of 
public school education for two 
reasons: firstly it is expensive. 

Mr. Speaker: Are the Government 
bound to give grants or subsidie. to 
institutions which they do not favour 
or, are they opposed to thi; kind of 
422 (Ai) LS-4 

education which is creating all kinds 
of snobs in. this countrY? Tbat .eems 
to be the view of some sections. 

Dr. K. L. ShrimaU: We are not jllv-
ing grants to them. We have stopped 
it now. I was trYing to exp:ain .... 

Aeharya KripaIanl: Sir, you h.ave 
put it properly. We are producing 
snobs and nothing else. 

BIr. Speaker: I was only reading 
the point that the han. Memb~r sug-
gested! 

Shrlmatl Benu Chakravarlly (Bacir-
hat): There are all-India competillve 
examinations held ;tor awarding 
scholarships and there are a large 
number of boys from public .chouls 
who trY to compete with each other. 
(Interruption) . 

Mr. Speaker: Order order. I h9ve 
no views of my own. From 
what I heard in the speech of AcharYa 
Kripalani, I thought that our "ulture 
is not given sufficient prominence. On-
the other hand, we are merely ~cpy­
ing the public schools of the west 
where they intended to send rulErS to 
other countries. A different altitude 
must be there nnd We must learn to 
serve and not to rule. That;< what 
he was saying. I thinl,. 

Shri Barrow: That i. not truF.. 

Mr. Speaker: That i, another 
matter, of course. and the han. Minis-
ter will reply. I am not concerned 
with the truth or otherwise J: such 
things. Some han. Members wanted 
to know that. The han. Mini,ter wiJl 
kindly reply to that. 

Dr. K. L. Shrlmall: I wao g~;ng to 
reply. I have only start<!d. As I 
said, I have been very criticHi of the 
public schools myself. In fnct, I 
have annoyed many of thc head-
masters at the last Public Schoul. 
Conference by saying that .arr iuion 
to these schools was based nloitly on 
wealth and not On merit. We would 
not like to have any in.tilut'on in the 
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[K. L. Shrimali] 
country where the students cannot get 
admission on account of ecunomic 
barriers. The poorest of th. students, 
if they are able and intelligent. should 
have access to the best of our institu-
tions. There is no doubt ab(\ut it, and 
therefore, I have been critical of these 
institutions. But they are all free and 
independent institutions. Formerly, 
they were getting grants from the 
Government of India, but we h3ve 
DOW stopped the grants. But I ean-
not close my eyes to the fact that 
these are very fine schools .... 

AD BOD. Member: In what sense~ 

Dr. 1[. L. Shrlmall: Hon. Members 
may have dil'1erence of opinion but 
let me explain. 

Mr. Speaker: Hon. Members had 
raised many points, and so let the hon. 
Minister be allowed to explain. 

Dr. 1[. L. Shrlmall: They give very 
good training for leadership Dnd .... 

Shri Braj Raj Singh (Ferozabad): 
And for Ministership. 

Dr. 1[. L. ShrlmaU: Because they 
give training for leadership. 

Acharya Krlpa!anl: Leadership to 
whom? To the rich? Are we to 
have the rich as leaders in a .. uc;ety 
which claims to be socialistic? 

ShrI Braj Raj Singh: It may be 10 
lakhs out of 40 crores. 

Dr. 1[. L. Shrlmall: Leadership is 
not the monopoly of any particular 
class. It can come from the rich as 
well as the poor. It is not the 
monopoly of any particular class. 

Acharya I[rlpalanl: Only the rich 
can get education! Why cannr t tne 
Minister face the problem squarely 
that only the rich can get tducation? 
That me8J\S only the rich shall be the 
leaders of future India. 

Dr. 1[. L. ShrImaU: I an: facing 
the problem very squarely, and I 
would like Acharya Kripalani also to 

face it squarely. There is no rule to 
order the closure of the schools just 
because these pUblic sci",ols arc 
meant for rich people. 

~'AT.(~):~ 
011 ~. ~ fiIf.rm: ~ ~ f.t;~ 
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fiRr <IT'll ~ I 

Dr. 1[. L Shrlmali: Well, Sir, 
have a right to express my opInion 
about these schools. As I said. I 
would like to see that these schoolB 
give admission to the poorest child-
ren and they can benefit from the 
education given there, and it is my 
opinion that admission to these schools 
.hould be based on merit and not on 
v'ealth and that the poorest child 
should have access to these schools. 
That is the reason why we have 
instituted a few scholarships where-
by the poorest childem are able to 
join these schools. 

Dr. Ram Subhag Sln«h: That is 
completely a wrong policy. (Interrup-
tion). 

Dr. 1[. L. Shrimall: Let us face the 
realities. Today we need leaders for 
the army; we need leaders for 
administration; we need capable men 
In all fields of life. There is no deny-
Ing the fact that in the competitive 
examinations which are held some of 
these boys come at the top and they 
are making a great contribution to 
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the building up of the nation. Let us 
lIot ignore the realities. 

Dr. Ram Subhac SiD&'h: Why are 
you fooling the people? 

Dr. K. L. ShrlmaJl: As I said, I am 
not an admirer of public schools. 
(lnte7TUption). However much some 
may oppose it, these schools have II 
right to exist in this country. One 
cannot close them. They are inde-
pendent and they are free and there 
Is no power in the Contitution which 
can ~Iose these institutions. 

Acbarya KrlpalaDi: May I say that 
the Education Minister bas either 
misunderstood or he wants to have 
an argument. What I said was, 
either we stand by the socialist 
pattern or we do not. Let them keep 
thl's" schools bu: ! I them not l8y 
that they are socialistic institutions. 
That is all. If they do not claim 
!IOCia Hsm I have no objection. 

Shrl C. D. Pande: There are many 
children of middle class people in 
these schools. There are poor people 
who get their sons admitted into these 
schools at considerable sacrifice. 

Shrlmatl Renu Cllakravartty: And 
the parents say that when those boys 
come back, they cannot fit into the 
Indian life, with their brothers and 
sisters in the House. (Intl!TT'Uption). 

Mr. Speaker: Let the Minister go 
on. 

Shri Braj Raj Slarh: May I ask, 
how many persons from the poorl!l' 
classes have been able to get admis-
sion into these public schools? Can 
he give some information? 

Dr. K. L. Shrlmall: We are gIvmg 
scholarships. Subject to correction, 
may say that the amount of scholar-
ships may come 10 about Rs. I lakb 
every year. 

Dr. Ram Subhar Slarh: Rs. 4,90.000. 

Dr. K. L. ShrlmaJl: Most of the 
scholarships are connected with the 
economic status. There are also 
students coming from the poorest 
sections of the society. 

Pandlt J. P. Jyotlshi (Sagar): I am 
told that the boys of these institu-
tions are given special preference for 
recruitment to the services. Is there 
any discrimination of that type? 

Dr. Ram Subha( Sinrh: Why not 
repudiate that pattern? 

Mr. Speaker: The hon. Minister i. 
not responsible for it. 

Dr. K. L. Shrlmall: 
allowed to con tinue. 

should be 

Shri BraJ Raj SiD&'h: Bu t not to 
continue this policy. 

Dr. K. L. Shrlmall: Let us not run 
dOWn an institution. They need to 
be reformed of course. To 80me 
extent, they should also adopt Indian 
culture and Indian tradition. 

Shri BraJ Raj Slap: Why talk of 
Gandhiji? 

Mr. Speaker: The hon. Minister 
must go on. 

Dr. K. L. ShrlmaU: Yeslerday, 
Acharya Kripalani said that moat of 
the students who go to these schools 
are sons of a decadent class and are 
congential idiots. I have the highest 
respect for Acharya Kripalani. I 
would like to sit at his feet and learn 
the principles of education and 
Gandhism. But is this the language 
to be used in a spirit of non-violence 
and truth? After all,-(Inte7TUp-
lions). They are not prepared to 
listen. Sir. That is the trouble. 

Mr. Speaker: I am surprised at the." 
interruptions. Hon. Memoors had 
their opportunity to speak. Whatever 
is happening, the han. Minister has to 
show to the world and to the House 
the attitude of the Government and 
justify it. I would request hon. 
Members to have patience. 
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Dr. Ram S.bug Siurh: He was 
also making running commentaries 
while others are speaking. 

Dr. K. L. ShrImalI: I can continue 
for the whole day, but we have not 
much time. 

Shrl Brai Raj Singh: He will not 
continue for a whole life. 

Dr. K. L. Shrlmall: Probably the 
hon. Member is Immortal (l"ten-up. 
tloo). 

Mr. Speaker: Such arguments and 
cross· interruptions should not go on. 

Shrl Braj Raj Slurh: It is a matter 
of policy. They constitute a small 
percentage, not even 12 per cent. 

Mr. Speaker: I am really surprised 
that members should go on interrup· 
ting like this. 

Aeharya Kripalanl: Saying they are 
a decadent class is nothing dis-
respectful. 

Mr. Speaker: Even, then, saying 
congenital idiots ..... . 

Acharya Krlpalaul: There are many 
who are so and they have their 
children. I did not say everybody 
is a congenital idiot. There are many 
such instances. (l"terl'UptiOftS). 

Shri Radhelal Vyas (Ujjain): There 
is an institution where the cost includ-
ing boarding does not go to more than 
Rs. 40. The hon. Minister has highly 
appreciated that institution. I want 
to know why no grants are made 
available to such institutions which 
are appreciated by him. 

Dr. K. L. Shrlmall: I have answered 
all those points. 

Mr. Speaker: Enough has been said 
On this subject. I would request 
hon. Members not to go on interrupt-
ing the hon. Minister. He cannot go 
on answering questions after ques-
tions. We had allotted six hours for 

this and we have already spent more 
than that. I would not allow hon. 
Members to interrupt like this. We 
are the representatives of large see-
tions of the community; let us behav. 
with decorum. 

Dr. K. L. ShrImall: In my opinion, 
it is strong language to say that it Is 
only the children of the decadent 
classes and the congenital idiots who 
go to these institutions. Some of 
these people are very competent and 
they do well in our competitive 
examinations, and they will make 
great contribution to the building of 
the society. As I said, leadership i. 
not the monopoly of any particular 
class. They come from all sections 
of the society, poor and rich. 

SbrI Braj Raj Slurh: Destroy the 
rich. 

Dr. K. L. Sbrlmall: We talk of 
democracy. I was surprised that 
Acharya Kripalani adopted a totalita-
rian attitude and said that outright 
we must close down these institutions. 
That is not the way in which educa-
tion lIourishes in a democratic society. 
People should be allowed, or at least 
the parents should have the freedom. 
to give the type of education they 
like. 

Aeharya Kripalaul: I hope you will 
excuse me again for interrupting. I 
said that certain institutions will 
have to be dispensed with if there is 
going to be a socialist society. if an 
institution is against the principles of 
socialism; it must go. I have laid 
that if you cannot abolish these 
schools. do not boast of your socia· 
lism. That is all. 

Shrl C. D. Paude: Are they incom-
patible? 

Aebarya Krlpalanl: 
incompatible. 

They are 

Dr. K. L. Sbrlmall: As far as my 
information goes, students that come 
to these Institutions are from the mid-
dle class, upper middle class and pro-
fessional classes. I do not think it i. 
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the intention of any member of the 
House to suggest that the children 
who go there are congenital idiots. I 
must say here that some parents 
make great sacrifices in order to give 
the best type of education to their 
children. It is not as if some people 
like In build up h()uses . . . . . 

Aebarya Krtpallllll: It becomes very 
cliftlcult for me. When I say all 
students there are not idiots, then 
.gain he is repeating "all". 

Dr. K. L. ShrlmaU: I would go on 
repeating. When Acharya Kripalani 
spoke I did not interrupt him once. 
But now after every sentence I am 
being interrupted. I seek your protec-
tion, Sir. 

Acharya Krlpalanl: What can I do? 
If I make a correction, he does not 
accept it. It is in my speech. Shall 
I read it out to? 

Dr. K. L. ShrlmaU: Some reference 
was made to democratise education. 
Government have been continuously 
increasing the amount of scholarship 
which they are giving to the Schedul-
ed Castes, Scheduled Tribes and back-
ward classes. Now the amount has 
gone up from a few thousands to 
more than two crores. It is conti-
nuously rising, and we feel proud 
that we have been able to give these 
facilities to these sections of society 
which have been down trodden and 
which were backward and suppressed 
for a long time. That is a matter 
about which we feel proud, the contri-
bution which we have made towards 
democratic education. Let us not run 
down our educational system in this 
country as though we are completely 
Ignorant of the good side of it. When 
something is done in Russia, we say 
it is wonderful. When somethin, is 
done in England, it is a success or 
democracy. If we do something like 
this then we are criticised. I do not 
MY that there Is no failing on our 
part, that we have no imperfections. 
I do not say that. In fact, we know 
that we have many failures. But, 

it does not do any good to anybody 
in the country to run down our edu-
cation day in and day out. That is 
with regard to the points raised by 
Acharya Kripalani. 

With regard to the points that 
were raised by Seth Govind Das, I 
am very grateful to him for hi' 
appreciation of our humble work in 
the development and propagation of 
Hindi language. It is a good thin, 
to receive a bouquet occasionally 
when you are receiving brick-bats all 
the time. I am glad to inform the 
House that in order to intensify the 
eftorts which we are already making 
to afford greater operation and ftexl-
bility in the development and pro-
pagation of Hindi from the 1st March, 
1960 we have set up a Central Hindi 
Directorate which will work in the 
Ministry of Education, and I may 
assure Seth Govind Das that the per-
son appointed will certainly be a per-
son who is worthy of his oftlce of 
Director. The Directorate will be 
charged with the execution of Gov-
ernment policy and will be broadly 
enagaged in the evolution of Hindi 
terminology, preparation of standard 
dictionary, translation of govern-
mental and procedural literature of a 
non-statutory character and all other 
aspects of work connected with the 
development and promotion of Hindi. 

I would also like to inform the 
House that we are proposing to set up 
a permanent Standing Commission for 
the evolution of scientific and techni-
cal terminology, and I hope this Com-
mission will come into existence in 
the near future. 

~~m:ll~~iflll 
Gfr.IiIT 'ml'IT 'fI flI; 'IIT'f <it ~ 
(;<,i'1.".".f\ ~ ~ ~~ flI; 
rfol ~ 1ft '" iIT( 'IilI" t- III lIlT 
ri.rt (;<4\.,,<'1, .. 1 ~ rn;ft 
;;rnI\"t,~1IIT iilTt,~ 'IIT'f~ 
w«,rrr'llT'f q~~~«fiIr 
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t)( ~l ~ if SI'i"<f ~ ut , 
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Dr. K. L. ShrimaU: I am an Ignor-
ant In this matter. I wish the matt~l 
may be left to the experts wtao can 
really advise In this matter. The 
purpose of setting up this Commission 
is that we should have a body of 
experts to give really good advice 
with regard to the acceptance of 
scientific terminology not only in 
Hindi but in all the regional langu-
ages. 

Shri Daappa (Bangalore): What 
about Hindi in non-Hindi areas? 

Dr. K. L. ShrImall: I had explain-
ed that the whole purpose of the 
Directorate is to promote and deve-
lop Hindi. 

Then I should like to inform the 
House that we are also taking steps 
tor the translation of books In Hiudi 
in science, technology and engineering 
so that books at good standard may 
be available to our students In ad~­
quate numbers. The teaching of 
these subjects is not possible unless 
books are available on these sub-
jects. The MInistry has prepared an 
elaborate scheme for translation of 
selected scientific and technical works 
which are used either as source 
books, text-books or reference BOOks 
in the various universities at gradu-
ate or post-graduate level Thts work 
is proposed to be done In close col· 
laboration with State Governments 
and universities and we are already 
in touch with the State Governments 
and universities in regard to this 
matter. 

We are also proposing to protluce 
popular works In cheap editionE. 
These works will Include translations 
of some of the better-known world 
classics, standard Hindi works 
reprinted with suitable editing where 
necessary in popular editions. The 
main purpose of this is to give incentive 
to the production of sufficient volume 
at popular low-priced literature in 
a form which will attract the atten-
tion and interest of the general reader 
including the school-going children. 

A question was raised with regard to 
the finalisation of the typewriter. As 
the House is already aware, Govern-
ment have already finalised the 
Devanagari script in consultation 
with the State Governments. The mat-
ter is now before the Hindi Typewriter 
Committee. They have been request-
ed to submit their report as early 
as possible. It will be our effort to hav~ 
the Hindi typewriter manufactured 
through the Ministry of Commerce 
and Industry as early as possible. 

Shri Hifzur Rahman raised the 
question of Urdu text books. 
13 hra. 

ms~mI':~~ll~ 
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Mr. Speaker: He must . conclude 
now. We have to take up the 
Demands of the Ministry of External 
Allairs as early as possible. 

Dr. K. L. ShrImaIl: I have had so 
much disturbance that I will have 
to take some time more before I con-
clude. 

Shri Hifzur Rahman raised the 
question of Urdu text books. As tar 
as the Delhi education Is concerned, 
this matter of non-availability ot 
Urdu text books in Delhi was brought 
to our attention 1000e time back. The 
Directorate of Education has already 
examined this position. It is true 
that there was really a shortage of 
Urdu text books in the primary and 
middle stage since no private pub-
lishers were willing to take the risk 
of printing Urdu text books the sale 
at which was not guaranteed. The 
Direeta: of Ed lcation in order to 
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remedy this situation has given an 
undertaking to the Urdu Academy 
with regard to the sale of 1,000 
copies of each text book at the pri-
mary department and 500 copies at 
the middle department. I am glad to 
say that they have since then brought 
out some tcxt books which are seIling 
in thc market. There has been no 
complaint as far as Delhi is concern-
ed for Urdu text books after the 
work was given to the Urdu Academy. 

I must also inform the House that 
special grants have been given to 
Anjuman Taraqqi-e-Urdu so that it 
may induce people to write better 
text books in Urdu for u<e in the lib-
raries. 

Some days back Shri Hifzur Rahman 
had also brought to my notice a book 
which contained some derogatory 
remarks about Islamic culture and 
religion. I am referring that matter 
to the State Government concemed. 
I would like to assure the hon. Mem-
ber that in consultation with the State 
Governments we shall evolve suIt-
able measures so that in future no 
such books may be introduced In our 
educational institutions. It is our 
duty to inculcate among our children 
respect and tolerance for all religions. 

I must also inform the House, since 
this question was raised by my hon. 
friend, Shri Hifzur Rahman, in July 
1958 we wrote to all the State Gov-
emments invltin, their attention to 
the representations made by the Urdu 
speaking minority in different parts 
of the country from time to time 
alleging that fair treatment was not 
being meted out to Urdu in lome of 
the States. The State Governments 
examined this matter. We wrote to 
them that each State Government 
should provide for instruction and 
examination in Urdu at the primary 
stage for all children whose mother 
tongue is Urdu. At the secondary 
<tage also adequate facilities should 
be provided for the study \If Urdu 
not only as one of the secondary 
languages but also as the medium of 

in<truction. The State Governments 
should also make adequate arrance-
ments for fhe training of teachers of 
Urdu. Steps should be taken to 
encourage the production of text 
books in Urdu. In general, the State 
Governments shOUld take steps to 
ensure that there was no discrimina-
tion of any kind against Urdu. 

I am glad to inform the HOUle that 
we have received replies from all the 
State Governments except Assam. 
They have assured us that there is 
no discrimination of any kind against 
Urdu and that Urdu-speaking children 
are being given every possible facility 
to study through the medium of Urdu. 
Whatever other steps are feasible for 
the developmen t of the language are 
also being taken. If the hon. Memben 
have any matters which they want to 
bring to my personal attention, I 
shall be very glad to take up this 
matter with the State Governments 
again. 

My hon. friend, Shrimati Renu 
Chakravartty, raised the question 
with regard to elementary education. 
She rightly said tliat in the field of 
elementary education we have not 
made as rapid a progress as we had 
envisaged in our Constitution. The 
main diftlculty has been the lack of 
adequate resources. As she is aware, 
we are now aiming to have free and 
compulsory education for the age 
group 6-11 by the end of the Third 
Five Year Plan. The House i. aware 
thllt in the other House I have already 
introduced a Bill for the introduction 
of free and compulsory education for 
the Union territory of Delhi. I am 
hopeful that during the next two or 
three years other State Governments 
will also introduce similar legislation. 

Sbrlmatl BeDD CbalU'avartty: What 
about Manipur and Tripura? 

Dr. K. L. Sbrbaall: That also will 
be taken up a little later. 

It is true that our progress has been 
slow but still, I think, during the last 
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ten years we have made quite rapid 
progress in the field of elementary 
education. In 1950-51 the number of 
children in classes 1 to 5 was I ·87 
crores. The percentage of total num-
ber of children in the age group 
6-11 was 42·1. In 1955-56 there were 
2·4& crores children and the percentage 
was 53·1. In 1960-61 it is estimated 
by the Planning Commission that we 
will have 3·47 crores children In 
SChools and the percentage would be 
nearabout 61. 

Sbrlma!1 ReBu Chakravartt,.: What 
is the position today? 

Dr. K. L. SbrlmaU: There would 
be, I think, a little less than 61 per 
cent because we hope that by the end 
of this year there will be nearly 61 
per cent. 

Sbrl T. B. Vlttal Rao (Khammam): 
Can you give the break-up of the 
urban and rural areas? 

Dr. K. L. ShrlmaU: I have not got 
It now but I would give that informa-
tion to the hon. Member later on. 

The problems with regard to thc 
expansion of elementary education 
are twofold. One is that there are 
some States which are very back-
ward as far as elementary education 
is concerned. Nearly 65 to 70 per 
cent of non-school going children are 
in backward States. Unless we tackle 
this problem effectively it is not likely 
that we shaH realise our target by the 
end of the Third Five Year Plan. These 
backward States are Uttar Pradesh, 
Madhya Pradesb, Rajasthan, Jammu 
and Kashmir and Orissa. Therefore 
we have taken a decision in this matter 
in consultation with the Education 
Ministers and the State Governments 
that we should give special assistance 
to backward States in order that they 
might come up to the level of other 
States. This matter has been very 
carefully examined by our advisers 
and we have made special studies of 
the problems of these four or five 
States which are backward. 

Another problem to which ShrimaU 
Renu Chakravartty also drew our 
attention is the lack of su1Jlcient pro-
gress with regard to girls' educatioB_ 
We are making special efforts to speed 
up the educatiOll of girls so that this 
lag which exists between boys' educa-
tion and girls' education might be 
removed. 

Some hon. Members said that we 
are not giving adequate grants to the-
State Governments for the expansion 
of elementary education. I would like 
to inform the House.. . 

Sbrlmati ReBU Chakravartt,.: How 
many State councils for girls' educa-
tion hsve been set up after the recom-
mendation of the National Committee? 

Dr. K. L. SbrlmaU: I think about 
Bengal the han. Member herself would 
know. I do not have the information 
with regard to all the State Govern-
ments. But I do not think many 
State Governments have taken action 
in this regard. We will write to them. 

With regard to the expansion of 
teacher training facilities, I may say 
that we are giving cent per cent assis-
tance to the State Governments so 
that they may go ahead with the ex-
pansion or teacher training institu-
tions. We will be setting up new 
institutions if necessary so that they 
might make perparation for this big 
programme which we are going to 
undertake in regard to free and com-
pulsory education. 

We have also given special assis-
tance, hundred per cent, for employ-
ment of additional teachers under the 
unemployment relief scheme. We are 
also living hundred per cent. assistanCe 
for improvement of science. For 
expansion of girls' educatiOll and pre-
paration of women teachers we sug-
gested that we would give 75 per cent. 
of assistance, but the State Govern-
ments were finding it difficult to find 
matching funds.' So we told'them that 
they could utilise our funds even It 
they do not have a matching contrl-
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bution to make. Therefore, I think 
there is no justification for saying that 
the Central Government are not giv-
ing liberal assistance to the States for 
the expansion of primary education. 

The troUble i. that the State Gov-
ernments are not giving adequate at-
tention to this problem. Normally we 
expect the State Government to 
spend 10 per cent of their revenue on 
primary education. Actually, some of 
the backward States are spending less, 
about six per cent. of their revenue, 
on primary education. 

It is true we have not been able to 
reach our target as laid down in the 
Constitution, but I would like to in-
form the House that both In the fields 
of primary and secondary education, 
we have doubled the number of insti-
tutions between 1948 and 1958. We 
have done in ten years what was not 
achieved in the previous 150 years. 
Let Us not forget it. The achievement 
Is not great, we are not satisfied with 
It, but we must remember that we 
have achieved in ten years what was 
not achieved in the previous 150 years. 

Shrl Braj Raj Singh: We are not 
living under foreign domination now. 

Dr, K. L. ShrlmaU: I have already 
said that we are making efforts with 
regard to the production of cheap 
text and reference books in science 
and technology. The Ministry of Edu-
cation has already set up an inter-
ministerial committee on this matter, 
and the University Grants Commission 
has also decided to develop a national 
programme of cheap publications of 
foreign titles. A good deal of pro-
gress has already been made in com-
piling lists of titles in various fields 
such as engineering, technology, agri-
culture, science, medicine etc. It is 
hoped to undertake the pUblication of 
a selection of titles in the coming year. 

Another matter which has greatly 
worried hon. Members, and rightly so, 
is with regard to student indiscipline. 
The problem Is serious and dift\cult, 

but we have to view it in proper pers-
pective. Though there have been oc-
casional troubles in all parts of the· 
country, the problem is really con-
centrated in one or two big places, U.P. 
for example. There, the trouble re-
curs year after year. So, the problem 
is not nation-wide, but is conllned 
only to certain universities, and mainly 
the universities in the North, that Ia· 
in U.P. 

I would also like to say that the-
problem does not affect all the stu-
den ts. It has been found that studen ts 
who are studying science and techno-
logy do not ordinarily participate in 
these disturbances. Only arts and 
law students who do not have much 
work and who think that they can 
just pass their examinations by cram-
ming in the last two I'r three months, 
very often join in the disturbances. It 
is also found that wherever there are· 
good, concientlous teachers who are 
able to establish good contact through 
the tutorial system, the problem of 
tndiscipline does not arise. We have 
often blamed the students, but we must 
remember that in some places they 
have genuine grievances, and wherever' 
they have been redressed with sym-
pathy, the troubles have not ari..,n. 

I would not like to go into all these 
matters in details, but political par-
ties have also their share in this 
matter. 

Acharya KrIpaJanl: Including the 
Congress. 

Shrt BraJ Raj Singh: 
the Congress especially. 

You mean-

Shrt SureDdranath Dwlvedy (Ken-
drapara): The Congress have a special 
responsibility. 

Dr. K. L. Shrlma!l: In this matter 
I think we will have to adopt a more 
or less uniform policy. I think it 
should be made clear that In this 
country law and order must be res-
pected by everybody. Whether they 
are students or teachers, everybody 
must respect law and order. At the 
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same time, we must, as a long-range 
policy, try to improve our educational 
system, provide a1l those educational 
facilities like hostels, playgrounds, 
sports etc., which would give an out-
let for the creative energies of youth. 
This is a long-range measure and I 
cannot promise that within a year or 
two this problem will be tackled. All 
of us will have to co-operate and 
create an educational climate In this 
country so that everybody thinks he 
has a contribution to make as far as 
the education of the students is con-
cerned. 

Students receive their education not 
only within the four wa1ls of the uni-
versities, but in their homes. Parents 
must exercise their responsibility. 
They receive their education in society. 
The members of the society must 
act with responsibility. A1I this talk 
of corruption all the time does demor-
alise the youth, there is no doubt about 
it. Therefore, we have to adopt short-
range and long-range measures, and 
we have to attack this problem on both 
the fronts. 

The University Grants Commission 
is fu1ly seized of the problem. In 
fact, they have appointed a committee 
which is at present making an exten-
sive study of the whole problem. They 
lIre not only studying the universities 
where disturbances have taken place, 
but they are also visiting universities 
where no distubanes have taken place, 
and are trying to find out those fac-
tors which have enabled those univer-
sities to maintain good traditions and 
lJOod discipline. Therefore, I expect 
this report will be valuable to us, and 
I propose to hold a conference of the 
Vice-Chance1l0rs and Education Minis-
ters after we have received this report 
of the University Grants Commission 
on student indiscipline. 

Shri Jamal Khwaja (Aligarh): May 
I know the response of the Minister 
to the suggestion I made yesterday 
for mental hygiene, apart from moral 
science, to be made a compulsory 
subject? . i . . " 

Dr. K. L. Shrlmall: I think it is a 
good idea to introduce mental hygiene 
in our colleges and universities, but 
I think if we can provide a healthy at-
mosphere, that will have the best effect 
on the minds of the growing children 
and youth. If there is good contact 
between the teachers and students, 
and if you can provide an outlet for 
their creative energies, there will be 
no mental trouble and no need for 
mental hygiene. 

Shrl TyarJ (Dehra 
there any textbooks on 
giene? 

Dun): Are 
mental hy-

Dr. K. L. Shrlmall: A number of 
them. 

Acharya KripaJanJ: As I have to 
go, I would like to read a passage from 
8 report of their own. My criticism 
was based .. 

Mr. Speaker: He need not make a 
speech. 

Acharya KripaJanl: I am not mak-
ing a speech. I am only reading out. 

Mr. Speaker: Is it a matter of per· 
sonal explanation as to what he has 
said? 

Acharya KrJpalanl: Yes. Here is 
what the report says: .... 

Mr. Speaker\ What report is it? 

Acharya KrlpaIaaI: It is the re-
port of the UNESCO Regional Seminar 
on Educational Reform for South and 
East Asia held at New Delhi and 
published by the Department. It 
says: 

"Fristly, the education given in 
our schools is isolated from life. 
Secondly, it is narrow, one-sided 
and fails to train the whole per-
sonality of the student. Thirdly, 
until comparatively recently Eng-
lish was both the medium of In.-
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tructlon and a compulsory subject 
of study. It has greatly hampered 
the studies of the students. Fourth-
ly, the methods of teaching gene-
rally practised fail to develop in 
the students either independence of 
thought or initiative in action. 
Fifthly, the increase in the size of 
classes has considerably reduced 
personal contact between the teacher 
and the pupils. And finally, the 
deadweight of the examinations hu 
tended to corrupt the teachers' ini-
tiative to stereotype the curriculum, 
to permit mechanical and lifeless 
methods of teaching to discoruage 
IIlI spirit of experimentation and to 
place stress on wrong or \Il1import-
ant things in education." 

Mr. Speaker: He says his speech 
i. based upon this. 

Dr. K. L. Shrlmall: I never said 
our educational system was perfeet. 
It was too strong to say that our edu-
cational system was anti-national aDd 
the rotten. After all, who runs the 
educational system? It is the tea-
ehers. We cannot run down our edu-
cational system to the extent that was 
done, I think, by Acharya Kripalani. 

Shri C. IL BbaUaelluya (West 
Dinajpur): Acharya Kripalani is him-
self a product of this system. 

All 1108. Member: What of that? 

Dr. K. L. ShrIma1I: There are two 
other steps whieh we have taken with 
regard to this student Indiscipline. As 
I said, we are undertaking positive 
measures instead of taking any puni-
tive measures. We appointed a com-
mittee under the chairmanship of 
Shri Sri Prakasa to go into this ques-
tion of moral and religious instruction. 
That report has been aecepted; and it 
has also been accepted by the Central 
Advisory Board; and we are examining 
now what steps we should take to 
implement the recommendations of this 
report, and I hope that by the end of 
the year, I may be able to tell the 
hon. Members what steps have actual-
ly been taken. 

As the House is also aware, this 
Ministry has under considera tion a 
scheme of compulsory national ser-
vice. The scheme was discussed at 
the last meeting of the Central Advi-
sory Board. The Central Advisory 
Board fully endorsed the whole 
scheme, and now we have set up a 
working grOUJl to see what we can do 
to implement this scheme. As far as 
the principles are concerned, they are 
generaJoiy accepted. The question Is 
whether we shall have the resources 
available to implement the scheme. 
That is the matter that is being exa-
mined. 

Dr. Ram Subhag Singh and Shri 
S. L. Saksena raised the question with 
regard to the Banaras Hindu Univer-
sIty. Last time, when the Demands 
fOr Grants of my Ministry were being 
considered, I gave an assurance to the 
House that I would place the report 
before the House, of the inquiry into 
the purchase of the Zamindari Aboli-
tion Bonds. The report has been plac-
ed on the Table of the House, and 
I assured the House tha t if anybody 
is guilty of corruption, he will not get 
any protection from' me, and I would 
like to repeat that assuranee. As far 
as Government are eoncerned, a 
prima facie OIISe has been established 
for further inquiry, and, therefore, we 
propose to make further inquiry into 
this matter. 

Shri Khashwaqt Bal (Kheri): Who 
shall make the further inquiry? 

Dr. K. L. Shrlmall: The hon. Mem-
oer will be statisfted that the persons 
who are conducting the inquiry are 
persons who are impartial and in 
whom the House can trust. 

ShrimaU Kenab Ra),: (Maida): 
May I interrupt here for a minute? 
The hon. Minister was speaking about 
student indiscipline, but he has gone 
on to something else. I want to know 
whether he has anything to say about 
the suggestion that has been made in 
this rerpect tha t though moral teaching 
is good, yet, the practical way of get-
ting over this trouble of student indl-
seipline and frustration would be to 
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have some firm machinery to select 
students at the end of the higher 
secondary stale and have places in 
adequate numbers for training them, 
and with occupations to follow. Are 
any steps going to be taken on that 
aspect? 

Dr. K. L. Shrlmall: The University 
Grants Commission is already examin-
ing that question.1 think I have not 
been able to cover all the points 
because I am already running late, 
but I would say this that both the 
Ministry and the University Grants 
Commission are fully seized of this 
problem. 

The real problem is to provide 
suitable avenues for students 
who arc leaving the high 
school and the higher secondary 
stage, and also to ensure that only 
those who can derive benefit from 
higher education should proceed to 
me universities. If we could have 
proper institutions, trade schools, voca-
tional schools etc. that would be use-
ful and they must be linked up with 
our economic life and development 
programme. 

Shrl Braj Raj Singh: That would 
be a reactionary step. 

Dr. K. L. Shrlmall: And that is a 
matte,' which is receiving our atten-
tion. 

Shrlmati Bennka Kay: In the Third 
Plan, some extra personnel will be 
required. Could that not be linked up 
now, so that when the Third Plan 
comes, we shall be able to deal with 
unemployability on the one hand and 
also with the problem of having a pro-
per machinery to deal with the Third 
Plan on the other? 

Dr. K. L. Shrlmall: Yes, the pro-
posals are there in the Third Plan. I 
do not know how much money we 
shall get, and how much allocation 
would be made. But that is a problem 
in education, and we are fully aware 
of it. '" ~ ~ (~-~­
~\lI'1'fu'qt):~tmm:iIt 

~tIr 11 qR TiP" 'tit ~ ~ 
t-l ill ",,11 ~ 1jof\';f fVi ~ qT 
~I 

WTo ..,.0 ,"0 ~ '!'IIT ii\f 
l!I<1I' 'I(l' fiRT ~ I 

With regard to the Banaras HIndu 
University, I only wanted to say this. 
With regard to the Zamindari Aboli-
tion Bonds, a prima facie case has 
Deen established for further inquiry, 
and further inquiry will be made in-
to this matter. 

Dr. Ram Suhag Singh: Regarding 
this, my point was this. Now, the 
hon. Minister has been good enough 
to accept that a prima facie case has 
been established regarding the pur-
chase of the Zamindari Abolition 
Bonds. But this happened because of 
the negligence of the Executive Com-
mittee and the Vice-Chancellor, be-
cause the Treasurer would not have 
invested that money had he not obtain· 
ed the sanction of the Executive Com· 
mittee and the sanction of the Vice· 
Chancellor; that is why he has suc-
ceeded in investing this money in those 
bonds. What action is the hon. Ministe: 
going to take against them. And what 
he will do particularly in respect of 
th~ students, because the students and 
teachers have been victimised due to 
this particular reason? May I know 
whether the action taken against them 
is going to be retraced now? 

Dr. K. L. Shr1ma1l: I do not know 
how the hon. Member is trying to 
link up these two matters. I tried to 
explain to him. but he just probably 
would not try to understand. I told 
him that most of these transactions 
took place when the previous Execu-
tive-Committee was there. 

Dr. Ram Sabhq Slnl!'h: But the 
same Vice-Chancellor was ther~. 

Dr. K. L. 8hr1ma11: The Vice-Chan-
cellor is not the authority to sanc-
tion; it is the Executive Committee 
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which is the proper authority. I have 
explained this point to the hon. lI/I.em-
ber but he just persists in misunder-
standing it. 

Itr. Ram Sabbag Singh: I shall con-
tinue to persist in exposing his mis-
deeds. 

Dr. 11:. L. ShrImaU: At the time 
.... hen Sir C. P. Ramaswami Iyer was 
Vice-chancellor, some transaction took 
place. 

Dr. Bam Sabbag SlDgh: He said 
that it was wrong. 

Dr. II:. L. ShrImaU: I do not know 
whether any transaction took placp 
at the time of the present ,Vice-
~hancellor. Most of the transactlon~ 
took place at the time of the last 
executive committee, which does "ot 
.,xist now; they have all gone. 

Dr. Bam Subhag Singh: But the 
Vice-chancellor is there. 

Dr. 11:. L. ShrimaJl: A new execu-
tive committee has been appointea 
now. and I would like to tell the 
hon. Member that the present exe-
cutive committee consists of men of 
the highest repute and the highest 
position in public life. 

Dr. Ram Subbag SlDgh: We do not 
want any repetition about that. 

Dr. I(. L. Shrimall: If you doubt 
their integrity, there is nobody in tho, 
country whom I can place on the 
executive committee. 

Dr. Ram Subbag Singh: I doubt 
'he integrity of the Vice-chancellor. 

Dr. 11:. L. Shrimall: It is no u~e 
talking about it like this. (Inter-
,.,.ptions,) 

Mr. Speaker: Order. please. 

Dr. 11:. L, Shrlmall: I said that a 
prima facie case hali been established 
with regard to the Zamindari Aboli-
tion Bonds, and I am going to make 

a further inquiry into this matter, 
I have already given this alsurance 
I cannot understand what more hon. 
Members want. The executive com-
mittee which was responsible tor this 
is not there now. 

With regard to the Aligarh Muslim 
UniversitY ... M. 

Shri IDIaahwaqt Ral: Will the h.lD . 
Minister suspend the Vice-chancellor 
and the treasurer. pending the 1lI-
quiry? 

Dr. 11:. L. ShrImaU: Is this the type 
or question that should be put! 

Mr. Speaker: Hon. Members can-
not dictate to Government. They 
have made their suggestions already. 

Shrl J[hushwaqt Rat: I only wanted 
one piece of information . 

Mr. Speaker: No, hI! cannot answer 
now, (Interruptions.) Order. please. 
The hon. Minister ought to be allow-
ed to reply, 

Dr. K. L. ShrlmaU: I would like to 
1 eply. But this may not be very 
palatable to the hon. Members who 
want to ruin· our education to get 
political advantage. I/ut I would like 
to tell the House that I have all the 
tcports that I have heard ...... 

Shr! RajeDdra Slnl'h (Chapra): To 
... horr. is the hon. Minister referring? 
(interruptions.) 

Dr. I(. L. Shrlmall: I have not 
yielded. and I am not going to yield 
on this matter, I cannot be int~r­
rupted like this, 

Shri RaJeDdra SlDgh: The hoo, 
Minister has imputed to some politi-
cal parties the motive to ruin the 
educational system of this country, 
May I know what that party is? 

An. Hoa. M_ber: Which is that 
party? 

8hrl 8areDdraaa&h Dwl't'ed7: He 
rannot make an aspersion like thi;, 
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8ui Bra.I Ba.I SIqh: During the 
cours" of this reply, he has made 
this allegation about political parties 
thrice. He should be stopped from 
making that now. What does he 
mean by this? He should stop mak-
ing this kind of aspersion. (In.ter_ 
ruptions.) 

Mr. Speaker: Order, order. What ls 
this kind of insistence? Han. Mem-
bers have got a right to point out 
what according to them are thl! 
uefecU in any particular administra-
tion, including the administration in 
the Ci,arge of the hon. Minister. Now, 
they must hea.. the hon. Ministel·. 
No han. Member is entitled to force 
nJS Vlews on the Minister, until the 
han. Minister agrees, with regard to 
dismissal or suspension or the dOing 
of an~ particular act. If the han. 
"-lember would go on insisting upon 
it, I am afraid' the han. Minister can 
legitimately come to the conciusiun 
l.hat there is something behind this, 
In spite of his statement. I do not 
f:ncourage such observations, but hOll. 
Members ought not to indulge in 
this kind of insistence; they ought tol 
know their limits; ther ought not to 
force a Minister to say that he win 
do a particular thL"g. (Interrup-
tion •. ) Order, please. All that any-
body can say in this House is this. 
Unles. there is a resolution before 
the House, in which case, the hon 
Minister is bound to reply to the 
specific points, han. Members, when 
they have their opportunities, can 
or.ly place tacts before the HOIl'" 
without recrimination, and without 
using any unparliamentary language. 
That is all that can be done. There-
f"re, they must keep quiet nOw. Le~ 
him proceed. After he finishes, I 
shall have to go on to the other 
Demands. 

8ul Bn.I Ba.I SlDeh: He is making 
an aspersion. 

Sui KhashwlUlt BaI: On a point of 
"ersenal explanation. I only put R 
question and I wanted to eUcit some 

infornlation. It was never my int~n­
tion to force a decision on the hoi\, 
'l!inhter. 

'Wr. Speaker: The han. Menu.eI 
asked: "Will he dismiss the Vice-
chancellor?" . 

Sui KhushwlUlt BaI: I asked whp-
ther he would suspend the Vice-
chancellor. That was the informa-
tion that I required. 

Mr. Speaker: He Cllnnot ask the 
hon. Minister immediately to say 
whether he will do that. The I\on. 
Member has only got a right to tell 
him that these are all the detects, 
and allow the hon. Minister to take 
action. Now, the hon. Minister. 

Dr. K. L. ShrIma1l: I would request 
the hon. Member to study the cons-
titution of the university as laid down 
in the University Act. The Minister 
cannot dismiss the Vice-chancellor. 
The hon. Member should understand 
at least this much. 

Shrl Tyagl: Can he not appoint. 
one? 

Dr. K. L. ShrlmaU: With regard to 
the Aligat'h Muslim University, I am 
very sorry that an unfortunate con-
troversy started. I was trying to avoid 
that controversy all the time, but, 
unfortunately, that controversy hu 
been started. It is a very delicate 
situation. 

The Aligat'h Muslim University is 
one of out' greatest national institu-
tions. It has made great contribu-
tion to the development of Indian 
eulture, and I have no doubt that in 
future also, it will continue to make 
great contribution to the reconstruc-
tion of our society. It is our earnest 
endeavour to do everything in this 
regard. There are certain matters 
which have to be looked into. A 
committee was appointed for that 
purpose, but unfortunately, that com-
mittee resigned due to some initial 
difficulties whiCh aroae in the first 
meeting which was held for discus-
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ing the matters of procedure. 
Probably in that meeting, or a little 
later, the Vice-chancellOl" had sug-
gested that it would be desirable for 
the members of the Committee, or 
the Secretary, or the Chairman to 
interview members only through the 
Vice-chancellor, that is, he must be 
apprised before interviewing any 
member. And there were certain 
difftculties with regard to the proce-
dure also. They probably wanted to 
have memoranda and the Vice-chan-
cellor was of the 0pJruon that it 
would undermine the discipline of 
the institution if that is done. No 
definite decision was taken in this 
matter; the matters were being dis-
cussed. While these matters were 
being discussed, the Vice-chancellor 
issued a statement and the Commit-
tee felt that it may not be possible 
for them to work under these cir-
cumstances. 

The whole thing was very unfor-
tunate. I have discussed this matter 
with the members of the Committce 
after their resignation. They came 
and saw me and I have also discussed 
the matter with the Vice-chancellor. 
I do hope that th" members of the 
Committee would withdraw their 
resignation and the Vice-chancellor 
will make amends and would put an 
end to this controversy. It is one of 
our greatest national institutions and 
it is the desire of everybody in the 
House to ensure that Universities 
wherever they are must be clean; the 
administration must be clean. We 
should haVe men of highest integrity 
and character in our institutions. We 
should ensure that every pie of the 
tax-payer is properly utilised. That 
is the duty which We must diacharge 
and I do hope we put an end to this 
controversy and we will await the 
report of this Committee. That is all 
I have to say with regard to Aligarh 
University. 

1ft !faT ~ ~ (~) : 
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I had in my statement explained th~ 
whole background under which thls 
Committee was appointed. I had 
practically decided to appoint a 
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Visitor's Committee. At that stage, 
the Vice-chancellor wrote to me that 
it would be desirable for the Univer-
.sity to appoint a Committee. I had 
no intention to embarrass the Uni-
'versity and, therefore, I agreed that 
these very members whom I was 
going to appoint on the Visitor's Com-
mittee might be appointed on the 
University Committee. I had written 
to the members that they should 
serve on the Committee and they 
have given their consent and it was 
very gracious on their part to have 
agreed again to serve on the Univer-
sity Committee. As far as Govern-
ment is concerned, I would like to 
assure the House that this would be 
treated as a Visitor's Committee. On 
this Committee we have men of the 
nighest integrity and character. The 
'Chainnan of this Committee after a 
brilliant academic career in Cam-
bridge, had joined the Indian Educa-
tional Service. 

Shrl Braj Raj Sinl'h: No need for 
all that history. 

Dr. K. L. Shrlmall: I do not know 
why lhe hon, Members are not pre-
pared to listen to me. This is some-
thing which I cannot understand, 

Mr. Speaker: Order, order. It is 
really strange why hon, Members 
should go on interrupting like this. 
If somebody is appointed. immediate-
ly hon, Members get up--some hon. 
Members, not everyone-and say, 
what is the status of this man? The 
hon. Minister says, he is a man of 
integrity and with such qualifications 
that he is competent to go into this 
matter, But the hon, Minister is 
not allowed to justify. I am really 
surprised why hon. Members--some 
of them-want to have their own 
way in this House, It is not proper. 
The hon, Minister represents a big 
party in this House, You want to 
damn the whole party because an 
hon, Member is in the Opposition? 
Then, the Opposition will rule this 
country and not the party in power, 
I am really surprised at the way in 

which democracy is sought to be 
handled in this House. 

Now, the hon. Minister will go 011. 
without any interruption, I will not 
permit this kind of interruptians. 
Again and again I am noticing these 
interruptions. I am giving ample op-
portum ties, much more than the 
adcqua Ie opportunities, to the hon. 
Members in the Opposition to have 
their own say. They ought not 
browbeat the Speaker or the lion. 
Minister, I am really sorry, 

Shri Braj Raj SlDI'h: On a point of 
personal explanation, 

Mr. Speaker: What is personal ex-
planation? 

Shri Braj Raj SiD&'h: I am sorry 
you took it the olher way. I nevor 
meant it. 

Mr. Speaker: This is the only way 
anybody can take it. The hon, Mem-
ber has been here for a sufficient 
long time. He must know the rules 
of Practice and Procedure In tbi. 
House, 

Let the han. Minister continue. 

Shrl Braj Raj SID&'h: Sir . 

Mr. Speaker: No personal explana-
tiOn is necessary. 

Shrl Braj Raj Sin&'h: Sir, you have 
been given to understand that I was 
l><'rhaps doubting the inteKrity or the 
charactcr of any member of the Com-
mittee. That was never my inten-
tion. Nobody in the House has said 
anything about any member of the 
Committee, That is why I said, what 
is the need of all that history, 

Mr. Speaker: He put the question 
as to why all this is necessary. The 
hon. Minister is not the only person, 
He represents about 8 lakhs of pe0-
ple and aU of us together 40 crores 
of people, They are watching what 
exactly we ar" dOing. Th" hon, 
Minister tries to justify to this House 
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and 10 th~ country at large that it is 
not merely an eye-wash, but really 
honest persons capalile of looking 
into these matters willhout fear or 
favour have been appointed. What 
else is he to do? 

Let the han. Minister continue his 
"speech. 

Dr. It- L. Shrlmall: I was saying 
that we have a Chairman who is a 
man of outstanding ability and 
character. He has risen to the high-
"est position in education. He joined 
the old Indian Educational Service. 
He was Director of Education and 
also a Principal of a College. Then 
he became Vice Chancellor and he 
was also a Member of the Public 
"Service Commission and what is 
"most necessary is that he enjoys con-
fidence of every section of the 
society. In fact, when he for the 
first time went to Aligarh University, 
he took all the people into his con-
fidence. He told them that he was 
"a great friend of the University and 
everybody felt that he was a great 
friend of the University, and when 
he found that there were certain 
difficulties, he did not hesitate to 
resign. That itself should be enough 
to ensure confidence and integrity 
"and character of a person. In any 
-case, if I have to appoint the Visi-
tor'. Committee again these are the 
people who would be appointed on 
the Visitor's Committee because I 
bad already decided_s I told the 
lIouse before-to appoint "ihese peo-
ple on the Visitor's Committee. In 
order not to create an einbarr""slng 
situation for the University I agreed 
"that these very people might be ap-
point"d on the University Committee 
"in addition to the Joint Secretary of 
the Ministry of Education. 

hope the members of the Com-
mittee will withdraw their resigna-
tion. I had a talk with the Vice-
chancellor and Principal Chatterjee 
on the telephone this morning. He 
assured me that if the Vice-chapcel-
lor would make amends and he is 

422(Ai) L.S.-5. 

willing to. withdraw the resignation. 
The Vice-chancellor told me that he 
has nO intention to create any kind 
of difficulty for the Committee and 
he was going to write to him shortly_ 
I hope this will be done within a 
course of two-three days and the 
Committee will start functionin&-
Let us await the report of the Com-
mittee. 

Another member of this Commit-
(ee is a Member of Parliament, Prof. 
Wadia an eminent educationist. The 
third member of this Committee has 
been working in the Audit Depart-
ment for a long time and has a long 
experience of finance. The Joint 
Secretary of the Ministry of Educa-
tion is the Secretary of this Commit-
tee. We could not have found a 

"better compositiOn th~n what we 
have for this enquiry and I can 
assure the House that a thorough 
probe will b" made by this Com-
mittee which will be treated as an 
independent and impartial committee 
and for all purposes it will be a 
Visitor's Committee.' Sir, I do not 
want to say anything more on this. 

Another question was raised with 
regard to gurukuls. It is true that 
we have a very little proviSion, only 
Rs. 2 lakhs for the development of 
Sanskrit. As you are awar_you 
are also greatly interested in the 
development of Sanskrit as we all 
are-it is one of our great national 
languages which is linked up with all 
our cultural heritage and we should 
do everything possible to encourage 
it. The resources at our disposal are 
not adequate, but you were good 
enough to tell me that the Finance 
will be agreeable to give more tund. 
if I ask for them. I would assure 
the House when funds are available, 
I will certainly like to spend more 
On the development of Sanskrit. 

A. far as gurukul is concerned, we 
have set up a Sanskrit Board. The 
Sanskrit Board has appointed a sub-
committee and that sub-committee is 
examining what they can do to pre-
serve these gurukuls-their Special 
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teatures-and at the same time bring 
in line with the modern developments 
that are taking place in education. 

I am afraid I have taken longer 
time than I should have done. There 
were contiinious interruptions and 1 
had to explain my point of view. 1 
would like to thank the House agaIn 
for all the snggestions they have 
given me.' I may assure them that 
the Ministrv will take full account of 
all these a~d will need their co-ope-
ration and every section of the so-
ciety to build up the edutational 
system. It is not one man'g work; 
it is not the Government alone 
thnt can build up the educational sys-
tem. We want the co-operation of the 
people and all the agencies including 
parent, who are interested in the edu· 
cation and the reconstruction of our 
society. 

Seth Govind Das (Jabalpur): 

~;;jT,it~~'IT"f'1:~ ~~ I 
I want to ask only one question. 

Mr. Speaker: No, no. am sorry. 

Shrl Rajendra Singh: 1 want to ask 
a question. You promised to allow 
questions afterwards. 

Mr. Speaker: No, we have had too 
much at it. 

Need I put any cut motion sepa-
rately to the vote of the House? I 
shall put all the cut motions to the 
vote of the HOuse together. 

The cut motions were put and 
negatived 

Mr. Speaker: The question Is: 

"That the respective sums not 
exceeding the amounts shown in 
the tourth column of the order 
paper, be granted to the Presl-

- clent, to complete the swru neces-

sary to defray the charges that 
will COme in course at payment 
during the year ending the 31st 
day of March, 1961, in respect of 
the heads of demands entered in 
the second column thereof 
agai!: Demands Nos. 13, 14, 15 
and 109 relating to the Ministry 
of Education". 

The motion was adopted. 

[The motions for Demands for 
·GTant. which weTe adopted by th ... 
Lok Sabha are reproduced beZow-
Ed.] 

DE""A"'P No. 13-MINISTRY OF EDUCA-
TION 

"That a sum not exceeding 
Rs. 38,83,000 be granted to the 
Pe .. idP.llt to complete the sum 
necessary to detray the charges 
which will come in course of 
pliyment during the :vear ending 
thl! 31st Day of March, 1961, in 
respect of 'Ministry of Education' ". 

DFMAND No. 14-EDUCATION 

"That a sum not exceeding 
R.. 32,6'1,86,000 be gran ted to the· 
Prpsident to complete the sum, 
necessary to defray the charges 
which will come in course ot 
plivment during the year ending· 
th" 31st Day of March, 1961, in 
respect of 'Education'''. 

nFoMA'fll No. 15-MIscELIANEOUS; 
DEPARTMENTS AND OTHER EXPENDI-
TURE UNDER THE MINISTRY OF EDu-
CA'J'ION. 

''That a sum not exceeding 
Rs. 3,50,48,000 be gran ted to the 
President to complete the Sum 
nec",ssary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st Day of March, 1961, in respect 
of 'Miscellaneous Departments 
and other Expenditure under the, 
Ministry ot Education' ", 
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DEMAND No. 109--CAPITAL OUTLAY or 
THE MINISTRY OF EDUCATION 

"That a sum. not exceedin, 
Rs. 20,91,000 be granted to the 
President to complete the SUID 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st Day of March, 1961, in res-
pect of 'Capital Outlay of the 
Ministry of EduclJtjon' It. 

llUI hra. 

MINISTRY OF ExTERNAL AFFAIRS 

Mr. Speaker: The House will now 
take up discussion and voting on 
Demands Nos. 16 to 20 and 110 relat-
ing to the Ministry of External Affairs 
for which 6 hours have been allotted. 
Han. Members who have tabled cut 
motions and are desirous of moving 
them may hand over at the Table 
within 15 minutes the numbers of the 
selected cut motions. Each han. 
Member will have 15 minutes and 
Leaders of Groups will have 30 
minutes. 

Do... the han. Prime Minister want 
to say anything now? 

The Prime MIDlster and Minister of 
hternal Malrs (Shrl Jawaharlal 
Nehru): Not at this stage. 

DEMAND No. lS-TRmAL ARF.AS 

Mr. Speaker: Motion moved: 

"Tbat the sum not exceeding 
Rs. 9,42,09.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course ot 
payment during the year ending 
the 31st Day of March, 1961, in 
respect of "Tribal Areas'''. 

DaMAND No. 17-NAGA HILLS-TUEN-
SANG AREA 

Mr. Speaker: Motion moved: 

'"I'hat a sum not exceeding 
Ro. 2,98,92,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 

payment, during the year ending 
the 31st Day of March, 1961, in 
respect of 'Naga ftills-Tuensang 
Area'''. 

DEMAND No. IS-EXTERNAL AFFAIRS 

Mr. Speaker: Motion Uloved: 

"That a sum not exceeding 
Ro. 10,86,79,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st Day of March, 1961, in 
respect of 'External Affairs' ". 

DEMAND No.. 19-5TAn OF PONDI-
CHERRY 

Mr. Speaker: Motion moved: 

"That 0 sum not exceeding 
Rs. 3.14,45,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during. the year ending 
the 31st Day of March, 1961, in 
respect of 'State of Pondicherry' ". 

DEMAND No. 20-MISCELLANEOUS Ex-
PENDITURE UNDER THE MINISTRY OF Ex-
TERNAL AFFAIRS 

Mr. Speaker: Motion moved: 

"That a sum not exceedin, 
Rs. 4,50,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st Day of March, IPS1, in 
respect of 'Miscellaneous Expendi-
ture under the Ministry of Exter-
nal Mairs' ". 

DEMAND No. II(~-CAPITAL OUTLAY OF 
THE MINI8TRY OF ExTERNAL AFFAIRS 

Mr, Speaker: Motion moved: 

"That a sum not exceeding 
Ro. 78,57,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
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which will come in course of 

. payment during the year ending 
the 31st Day of March, 1961, in 
respect of 'Capital Outlay of the 
Ministry of External Affairs' ". 
8hrl II. N. MukerJee (Calcutta-

Central): Mr. Speaker, as we proceed 
to examine the Demands for Grants 
made by the Ministry of External 
Affairs, I would like to begin, in the 
first place, by saying how very much 
we on this sIde of the House wish for 
a successful outcome of the meeting 
wh,ch is gping to take place in the 
near future between our Prime Minis-
ter and t.he Prime Minister of China. 
We know very well that certain 
clouds had appeared on the horizon 
and a jolt had been given to the his-
toric friendship between our two 
countries. 
13.43 hrs. 

[MR. DEPUTY-SPEAKER in the ChaiT] 
But it i. gratifying to recall how th~ 
Prime Minister said all the time that 
he was agreeale to discussion with a 
view to a settlement of the difficul-
ties which have >arisen and we are 
all very happy. that the signs now 
are that the clouds would break and 
we shaU have a settlement which 
would redound to the happiness and 
the advance of the peoples of our two 
countrIes. 

It is a pity, however, that certain 
elements in our country whom the 
the Prime Minister some time ago 
characterised as vested interests still 
operate aga;mt relaxation and eli-
mination of tension as between India 
and China. Sometime ago in this 
House I had asked a question in re-
gard to a projected Afro-Asian Con-
vention on Tibet to be held on an 
aU-India scale with representatives 
from different countries attending it, 
and t saw in t.he papers lately how 
in Bihar a ,State conference, prepara-
~ory to the AU-India Convention, has 
already taken place. And when I 
had asked a (luestion. the Prime 
Minister assu,ed the House that he 
was quite unhappy about the kind of 
proceeding which had gone on in 

regard to this Convention. But I 
am afraid that, while, of course, we 
take the Prime Minister at his word 
-we know he has certainly been un-
happy over this kind of proceeding-
the Government has given a lot of 
rope, sO to speak, to the sponsors of 
this organisation. Shri Jaya Prakash 
Narayan-whose rather enigmatic role 
in Indian politics at the present time, 
seems to me, a rather deplorable fea-
ture--has met Ambassadors from 
different countries and he has sent 
special emissaries abroad who, I am 
sure, got the facilities in regard to 
foreign exchange, passport and that 
sort of thing. 

Now, even apart from this Afro-
Asian Convention on Tibet however, 
which I think, is only a spoke in the 
wheel of the kind of friendship which 
our two countriea wish to achieve, 
we have been very unhappy-as far 
as we are concerned-in regard to 
certain activities which have been pur-
sued by a guest of our country, the 
Dalai Lama. I do not wish to say 
anything harsh in regard to an in-
dividual who is respected and who 
is considered to be a man of God, 
but I have the expectation that his 
behaviour would be in conformity 
with the reputation. I have discover-
ed that sometimes he has been carry-
ing on activities to which the Gov-
ernment of this country ought to have 
taken very serious objection, and 
ought to have stopped them. I feel 
that as far as the Dalai Lama is con-
cerned, perhaps our Government, is, 
so to speak, on the hours of ~ 

dilemma. But there is no doubt that 
the Dalai Lama has been operating 
as a sort of R focus of resistance to a 
frienr!ly country. 

Only the other day, I saw the re-
port of a statement which had been 
given by the Dalai Lama on the anni-
versary day of the Tibetan uprising 
against the People's Republic of 
Chio. The statement which is head-
er! 'D~lai Lama's appeal to world con-
science' with the sub-heading 'Do 
not fOTl!iet fight of Tibpt' aDDeared in 
the Amnia BazaT PatTika of the 10th 
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of Marl:h this year. Only the other 
day, Government appeared before 
this House asking for supplementary 
grants to the extent of about Rs. 40 
lakhs in order to oller some ameni-
ties to Tibetan refugees, and at that 
time this point was raised. The Prime 
Minister, from the reply he gave, ap-
peared to be somewhat unhappy about 
the position. Now the unhappiness 
of the Prime Minister, I expect. has 
been accentuated by the recent news 
of the appearance in India of the 
Dalai Lama's treasu"e from Sikkim 
or from somewhere else. I do not 
quite understand the proceeding in 
this matter. The Government of this 
country, from the reports which have 
appeared, surely gave escorts and 
special flying and precautionary facili-
ties; all kinds of arrangements for 
transport were made, and a treasure 
which has been estimated to be of the 
value nf between Rs. 50 lakhs and 
Rs. 13 crores has been deposited in 
Calcutta As far as the Prime Minis-
ter is concerned. he told us in this 
Housc--and I have got the proceed-
ings here-that he did not know 
what was the amount of the treasure, 
what kind of thin!: it iJ. whether it 
is gold or siver or all kinds if spiritual 
heirlooms or any other kind of valua-
ble commodity. He was very vague 
about it. 

This seems to me .. xtreme1y para-
doxical. I do not understand it. Is 
it a variety of' legalised smuggling 
permitted to a very distinguished 
visitor, and if that is so, what is the 
purpose of it? The Prime Minister 
did not seem to know what the pur-
pose was. He was only hoping that 
the money would be invested and 
spent in the interests of Tibetan refu-
gees. In the meantime, we find news-
paper reports about a lot of this 
mo'!ey-part of it anyhow-having 
already been spent fnr financing cer-
tain advocates in the United Nations 
who were supposed to have cham-
pioned the cause which the Dalal 
Lama has at heart. Meanwhile, there 
are reports in papers like the Calcutta 
Stl1teml1n In regard to the sale In Cal-

cLOtta of gold ingots out of the so-cal-
led trckSure which belongs to the 
D::tlcu Lama. ~ 

I do not want to rub it in, so to 
speak. This IS a very sordid and un-
savoury proceedinll, I do nut mind 
the Dalai Lama remaining here. 
Perhaps he IS out of harms way. com-
paratively speaking; if he cannot be 
in China let him be In India. But if 
this treasure which he has brought 
through his own agency for which all 
kinds of facilities had been given by 
our Government, if this treasure is uti-
lised for personal or private political 
purposes which militate against the in-
terests of nur country, then. surely, 
that is a scandal. I request the 
Prime Minister to consider this mat-
ter very carefullv and I think if he 
does he will realise that very mul:h 
more than a ~entle hint is needed 
and the Dalai Lama s;lOuld be told 
that the kind of behaviour to which he 
has taken recourse accordin~ to the 
reports available i. 1I0t. the kind of 
behaviour which is friendly to the 
interests of this country. 

I wish next. to refer· to certain mat-
teI's in relation to Naga land because 
this House and the country is very 
keen to know the policy of Govern-
ment in regard to this particular mat-
ter. Recently, a Mnference had been 
held at Mokakchung where the de-
mand for a Nags State within India 
but on a morc or Jess autonomous basis 
has been put forward. Now. I do not 
wish to say anything very much about 
it except this that very rightly the 
Government has been pursuing the 
policy-and particularly the Prime 
Minister in his pronouncement has 
stressed it--that India does not want 
to absorb these people into itself and 
crush out their individuality. On the 
contrary we want the Nagas, as any 
other similarly situated people, to con-
tinue in their own particular way 
as far as it is possible. that is, in con-
formity with the development of the 
rest of India. We want real integra-
tion consistently with the maintenancl! 
of the autonomy of the people con-
cerned. 
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Some time ago, there used to be a 

very regular demand regarding the 
amendment of the Sixth Schedule to 
the Constitution in a manner which 
would be satisfacto.ry, basically speak-
ing the legitimate aspects of the de-
mand of the Nagas. After the Mo-
kakchung conference and after the 
meeting which some of the Naga re-
presentatives, according to reports, 
have had with the Governor of 
Assam, I do hope that the Prime Mi-
nister takes Parliament into confi-
dence, to a certain extent as far as 
he can, in rega.rd to this matter. We 
know that purely pacillcatory mea-
sures will not solve this problem; 
and that is why it is imp"rtant that 
we know what exactly is being done 
in order to solve this continuing 
problem. 'ltf 

I wish nt'xt to refer to another m&t-
ter about which We are unhappy and 
thnt is the case before Ihe World 
Court in regard to Portugal's alleged 
right of way, to Nagar Haveli. This 
matter has b~en mentioned in this 
House before many times, but I do 
wish to repeat that we made an ori-
sinal mistake for which WI> may 
have to pay a cost which, perhaps, 
might be a little too much. As a 
motter of fact, only the other day, 
n Member belonging to the Congress 
Porty, Shri Achar, made an .. nega-
tion which was not contradicted, 
namely, that even in rega.rd to the 
represen ta tiOIl of our case at the 
Hague before th<: World Court Gov-
ernment's behaviour was very objec-
tionable. He said that Government 
had appointed not a proper interna-
tional lawyer to conduct its case be-
cause the lawyer appointed by India 
who was to ILl'gue that the Interna-
tional Court had no jurisdiction had 
earlier written an article in the Bri-
tish publication Year Book of Inter-
national LaID upholding Portugal's 
contention that the International 
Court had jurisdiction. At that point 
of time you were in the I"!hair and 
you had asked a question. I am 
reading out the report of the pro-

ceedings in the State .... an. You had 
asked a question: 

UDo lawyers give their opinions 
in the courts?" 

Sllri Achar had replied that it Willi 
possible for lawyers in municipal 
cnses to ho:d one view and argue 
another; but that on international 
matters the views of international 
lawyers did count. I do not know 
th" exact position. Maybe Shri 
Acha.· was not correctly informed. 
But the entire procL-edinll which we 
conducted before the World Court 
is going to recoil on Our heads. The 
other day we were told that very 
ooon the COUI·: i. going to give judg-
ment. I cannot anticipate that judg-
ment. I do not wish to express any-
thing which would be in disrespect 
Df the World Court. But it is a very 
probable hypothesis which we can 
make, tha ~ the finding may go against 
us, in which case the position as far 
as our giving Portugal the right of 
way t" NagaI" Haveli would be an 
extreme:y complicatt'.d matter. It 
would be a slap in the face, so to 
speak, of India's demands and It 
would be something which we could 
have avoided, if earlier, as we have 
urged over and over again in this 
House we had told the World Court 

. that in regard to this matter we 
have nothing to do and we are not 
going to answer Portugal's claim be-
cause we consider it much too frivo-
lous to attract any notice. 

! wish also to say that I cannot 
quite understand why even though 
our relations with the GErman De-
mocratic Republic are very friendly 
and aTe advancing, which I welcome, 
I cannot quite understand why we 
with the German Democratic Repub-
lic. I am not suggesting that we 
should break off our relations with 
Bonn, the Government of the German 
Federal Republic. But I am not 
happy about certain goings on in 
Bonn, their urevanchist" policy of. 
claims on Poland and Czechoslova· 
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Jtian terrilDry, of reports about il'OC-
iet bases in Spain and that kind of 
thing. My point is, why must we 

.appear to be truckling down, so to 
speak, tu the Bonn people and not 
.have full diplomatic relations with 
the G.D.R. Of course, I know that 
-Government is having really iriL'tldly 
re;ations with the G.D.R. but I do 
wish the rightful step is taken of 
'having full democratic relations 
-established. 

In ircgard to the work of our High 
<:ommission in London, I fear I have 
·to say a rew words. I have discover-
ed from people who have been to 
~England, particularly, the students,. 
·that nobody seems to have a good 
word to say in regard to the working 
·of the High Commission. Students 
.are not helped. I know of instances 
where students who applied through 
the High Commission's Education 
Department or something like that 
·were told that they could not get 
adm!ssion in British Universities. 
while :he same students writing direct 
,to the British Universities got admis-
siOn straightaway. It seems to indi-
-cate that the High Commission's Edu-
-cation Department is not particularly 
!Ilctive. 

I cannot also understand why for 
years now, the High Commissior. in 
London and also our Embassy in 
Washington continue to make pay-
ments abroad through foreign banks 
of large amounts. I asked questions 
in this House and I have been told 
ihat we do not have Indian bankers 
operating in that region. I cardlol 
quite accept that because I know, as 
things stand at present, Indian bank-
'ing houses are becoming so efficient 
and powerful that I am sure that if we 
want to we can get our payments 
through the instrumentality of. the 
Indian banks. 

I have heard also how the Indian 
lIigh Commission Office in London 
bas .. week-end which is rather very 
long. The higher officers seem to go 
:Into a sort of hibernation. If some-

thing urgent comes up nothing c .... 
be done because the doors of the 
Indian High .commission Office are 
closed, and during the week-end 
nothing should be done to disturb 
the sanctity of the British week-end 
or something like that. 

This reminds me also of what is 
known in this coun try as the pas.-
port racket about which We have 
been told in this House by Govern-
mellt that Government is trying to do 
something to punish the worongdoers 
who take advantage of people In the 
Punjab in pariicular to get passports 
for themselves and sending theln 
abroad and dangling before them 
hopes of 'making lots of money ab-
road. Then they discover that the 
passports arc forged, they cannot 
make even a landing and they can-
not make money in England, let IIlone 
being pro~petou:J. Punish thv Wl'ong· 
doers by all means. But I say take 
a more humane attitude towa.rds the 
credulous victims of the racketeers. 

I have seen press reports which I 
have tried to pass on to Government 
where it was stated that in Italy 
where there was a camp where these 
stranded Indian nationals were liv-
ing, the Italian officials and the peo· 
pIe of Italy who stayed roundabout 
that Birea were very much kinder than 
Indian officials who Wel'f; more Rcorce. 
Indeed they hardly make an appear-
ance because all kinds of questions 
wou'd be asked. Obviously, the peo-
ple ther .. are suffering; some of them 
may be rogues. But, at the same 
time, that attitude of sympathy that 
an Indian national, whether a rogue 
or not, an Indian national stranded 
abroad has a right 10 expect from an 
Indian official representing our CO:Jn-
try abroad, that !ympathetic attitude 
is very conspicuously absent. 

U hrs. 

Sir, I wish to refer al.o to an-
other matter which is, to my mind, 
very important, and that is the con .. 
tinued refusal of the Government. 
of France to complete the de ;ur8 
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ul1Ilsfcr of the F .. anch territories in 
India. I have heard the rumour-
how far t .. ue I do not know-that in 
the French Constitution there is 
perhaps some difficulty which stands 
in the way of the French completing 
this de jure transfer of these territo-
ries in India to ourselves. But how 
long do We have to wait on the good 
pleasure of these people? We know 
how these people really treat the as-
pirations for freedom. Recently in 
a document issued by the ~'rench 
Government they have said that the 
Algerian ind~pendence, for which our 
country surely is trying to do what-
ever it can, an "atrocious" concept. 
Surely, people to whom the· idea of 
Algerian independence is an atrocious 
concept would delay as long as ever 
that is possible such a very simpl~ 
matter as the de jure transfer of 
French territories to India. In the 
meanwhile humiliating anomalies 
continue. Appeals have to be made 
to Paris. I was recently told of a 
pa.-ticular case where it so happened 
that the Central Excise Department 
of our own country had confiscated 
certain smuggled goods in Pomli-
cherry. It had canflscated all those 
J(oods under the Indian Customs Act. 
The party which felt aggrieved 
against the Government filed a 
case before the Pondicherry court 
against the Indian Customs. The 
court gave a v..-dict against the Cen-
tral Excise. It was upheld by the 
Tribunal in Pondicherry which was 
the appeUate tribunal-Tribunal 
Superieure or something like that. 
Then, the Government advocate ac-
cording to the procedure had to pre-
fer an appeal to the Cour de Cassa-
tion in France. I tried to get this 
matter c \arifled in one of my supple-
mentary questions recently. The 
Prime Minister, perhaps, was not in 
possession of th" facts. Bcsides,-I 
do not quite know whether this re-
port that has come to me is absolute-
ly correct-I am told that our Gov-
e.mment is placed in the ugly pre-
dicament of having to appoint an 
~dvocate in Paris to plead before the 

Cour de Cassation. In case that couro. 
d~ch.ks Ilgainst us a very peculia .. · 
position would arise.'· 

Now, all fhis arises because we 
have not thought fit so far to extend 
the jurisdiction of the Supreme Court 
to Pondicherry. Whether the Freneb 
Gove.-nment completes the de ;urc 
transfer or not, sljl"ely we ought to 
be in II p03itiOll to do something. 
about it. We have not even extendeli 
some of the salutary provisions ot 
our legisla tions. The land refor:n. 
or laboul' Act. have not been extend-
ed yet in regard to the former 
Fre!lch territories in our country. 

• Then, there is the extra-ordinary 
position of the Public Prosecuto.r who 
is both the accuser and the judge at 
the same time. Many pubJc men. 
have been penaliso!d, and when they 
are penalised they are punished by 
imprisonment. If they have to pay 
a money fine theY' have to pay it in 
francs. Thkt is the judgment, tnat IS· 
the way the French used to operate. 
Thi~ i~ D. very queer phenomenon. 
The Supreme Court's jurisdiction, I 
feel, should be extended as soon as 
ever that can be and our salutllry 
laws should be applicable to these 
old territories, and something should • 
be done to make France see reason 
and realise that they cannot dilly 
dally over this matter of de ;ure 
transfer for ever and ever. 

Th..-e is another matter which, 
fee!, also is rather important, and 
do wish the Prime Minister applies 
hi. mind to 'It. I know that there 
are so many things that bother him; 
even so, it is important that our re-
presentatives abroad, specially in. 
those countries who expect Us to re-
membe.- that they are our bonefactor~ 
and we receive beneft~s from them, 
behave in a manner which is in con-
formity with our dignity. I do not 
wish to say anything against such 
people as our Ambassador in the 
United States. But sometime ago, 
last year, a speech by our Ambassa-
dor in the United States was report-
ed in a· paper which was founded by' 
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my han. friend, Acharya K.ripalani, will ne, more vaiu" for ~ reo 
Vigil, and there the Ambassador was World economic strength t.'lan 
reported to have said at a meeting in spreading 'our aid and assIstance 
America: on a less catalytic scale amon" 

"We deeply appreciate what 
you have done . ... " 
-you meaning the Americans--

" .... and arc doing, but it is 
not enough.. Time is fast running 
out and the cause of democracy 
IS in immm:ent danger." 

This kind of speech is, to my mind, 
fantastic. It constitutes an ottenc!, 
against the country's declared poli~ 
of non-alignment with allY power 
bloc. It suggests an involven"",t in 
the cold war as far as India i& con-
cerned, and it bemoans that demo-
cracy is near collapse in India and 
it could be salvaged only if there is 
more assistance from America. This 
kind of speech was made. 

Then, the other day, in the other 
House, the Prime Minister's attention 
was drawn to certain s~atements re-
ported to have been made by the 
Charge d'attaices in Washington. Even 
that shows that something IS wrona, 
that everything is not in a very hQPp~' 
posture. I say this because only Ihe 
other day We got-all Members of 
Parliament have I'ot this-a Nows 
Letter from the American Embassy 
dat"d 91h Much, 1960, where thi' 
matter of assis~ance to us has been 
rubbed in. It gives quotations from 
statements being made by authorita-
tive American spokesmen wno, it 
seems, are rather friendlv diEposed 
towards us at the moment and they 
want to give us even more than per· 
haps what we want to receiVe from 
them. The Counsellor of the !!m-
bassv for Puhlic Affairs, Amerlcau 
Embassy, writes to us quoting what 
was said by the Dicector of the U.S. 
International Co-operation AdminIS-
tration (U.S.T.C.M. in India), and he 
said: 

~It is our contention that tile 
simple concept of increased con-
centration at major U.S. financIal 
resources in selected countriett 

all countries beneftting from our 
ecollOmic programs." 

This was a recommendation, ve.:y 
good as far as it goes, that Amerll!B 
gives us greater assistance. &1.:1, 
then, there is the quotation from the 
current issue of the U.S. Foreign 
Commerce Weeklll which, acco,-ding 
to the Counsellor of the Embassy, 
reported to the American busin ... s 
community that--I am quot.inll. 

"The outlook for increased U.S. 
trad" and investment in India 
during 1060 is favourable bee~'I",' 
of various new policies adoptf'Ci 
recently by the Indian Govern-
ment and the quickening !)IIC,· 
of India's ('conomic developmt!I,L,'" 

This is a link, so to speak, betwp.PA 
cN"tain economic policies recent:i:v-
tak~n in this country and the great.r 
involvement of us with the ftnancial 
set-up which is controlled by Am~· 
rica and also others show how th" 
Americans hope to beneftt because. ot 
this position having grown. 

Then the C<>unsellor quotes again 
from what he calls the "internation· 
aUy respected New YOTk Ti"lRes", 
which r~fer;i to Indus water prllp'.-
sa Is. The New York Times 'Nrlt",,: 

"a billion dollar enterprise thbt 
would improve the lot ,,{ 
50,000,000 people and help Iudi,. 
aud Pnkisltul to fortify tbeir 
growing sense of common destiny 
in the face of the Communist me-
nace has come a long step nearer 
realization with the announce-
ment by the World Bank that sill: 
nations stand "cady to join in 
ftnancing the Indus River Pro·· 
ject.'· 

Yesterday. Sir, our Minister ot Irr> 
gation told us that the billion dollar 
was mainly for Pakistan. Wall, in 
any case, we are told in the N_ 
Yark Time. that this billion dollar 
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enterprise is to help India and Pakis-
tan so that they can ward off tl,,: 
Communist menace and th~:t can 
secure assistance from the six na-
tions, including West Germany, who 
h<lo" juinL'd in this kind of adven-
tUl'e. 

All this, Sir, adds up to something 
w;uch 1 do not like at all. Our posi-
till" has often been stated in this 
Huuse. We are nut objecting to 

,assistance coming in if it comes with-
0,,1 strings, but we do object to 
foreign private investment particulal'-
lyon the scale at which we have 
wdcomed it in rec~nt months. 'l"his 
.kir,d 01 identification of foreign .. s-
si,:ance and a sort of expectation 
frem us in regard to foreign policy 
is a very dangerous thing. I do not 
':J.'j we on our part are going to walk 
jy:to the trap straightaway. I do not 
"&y that the Prime Minister himself 
is only too ready and willing to walk 
ill',o the trap. On the contrary, the 
P.rime Minister may very well tell 
us, "I do not intend to walk into 
their trap," But the trap is being 
!aid a1l the time, and the trap is 
being laid all the time particularly 
because of the economic and finan-
'cial policies which of late have been 
pursued by the Government of this 
country of which the Prime Minister 
is the head. There can be no bifur-
'Cation between the economic policy 
'of Our country and the foreign policy 
of 0111' country. We do want a policy 
-of friendship. economic co-operation, 
with all countries in the world-
socialist or non-socialist. We certain-
ly do not want to be pushed into a 
'position by these very powerful In-
ternlt:onal forees into a kind of 
situation where our independence 
would be ch·allenged. 

Mr. Deputy'Speaker: The han. Mem-
!ler's time is up. 

Shrl B. N. Mukerfee: I say our in-
dcp"ndence, our non-alignment policy, 
would be challenged because there are 
straws ·in the air, so to speak. Only 
. this morn in" I read In the newspapers 

about a press conference held in 
Calcutta by Shri Rajagopalacbariar 
and there he asked for a shift from our 
non-alignment policy and he openly 
asked tha, India should join the anti-
Communist bloc. If India wants to 
join the anti-Communist bloc, nobody 
can stop her. But all this has been 
happening at one and the same time: 
from the Tibet convention to Rajago-
palachariar's press conference and the 
American confa bUla tions in regard to 
the greater assistance with a view to 
ensuring that India and Pakistan join 
together in order to ward off a Com-
munist menace. Most Of. ~hese wOTds 
are quotations which I 'am using. All 
th~se hang tOl:cthcl' and I do not. like it 
at all. 

I must say that as far as we are 
concerned there is no need for this 
kind of thing. We hold our' head aloft 
in the world. It is not to the liking 
of some people abroad; at least in one 
major commonwealth country of which 
I have some little experience, I can 
See that people who matter there do 
not like our holding our head aloft, and 
if they see us in a difficulty, they gloat 
and rejoice over it. I have seen that 
kind of thing. Bu t I know very well 
that it is because of the kind of non-
alignment, independent, and really in-
dependent policy, that We try to pur-
sue, We hold our head aloft and that 
is why when the summit conference is 
going to be held, India's voice is also 
being heard there even though India, 
militarily speaking, is not at all a 
powerful country. It is because of the 
moral balance which we hold, so to 
speak, in the world today that we have 
this kind of position and that is why 
it is only when we fight for moral ob-
jectives, for objectives which appeal 
to everybody in the world and parti-
cularly to the \:enius of our country,-
it is only t.'ten-that our position is so 
resplendent. It is only in causes like 
the fight for disarmament and world 
peace that the position of India be-
comes such a very powerful factor for 
bringing about a better life for all the 
world. That Is why I say that the 
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dangerous straws in the air which are 
there have got to be taken notice of. 

The Prime Minister may consider 
that they are not dangerous at all. The 
,Prime Minister may think that I am 
. merely conjuring out of my imagina-
tion certain dangers which do not exist 

'but I do say that these are facts of life, 
which are patent to whoever cares to 

. see, in the structure of things at the 
present moment. It is very necessary 
that our foreign policy,-about which 
by and large We have had so much 
appreciation and which we have never 
'hesitated to express,-it is about time 
that our foreign policy is linked also 
with certain other aspects of our in-
ternal policy to which perhaps we are 
not giving as much at tention ::as we 
shOUld, 

There are c.".tain other matters 
also to which I would ref."., but I 
think that I have J eferred to certain 
matters of major jmportance, certain 
matlers where our Government should 
behave a little dift'erently from what 
it docs, c~rtain matters which can be 
rectified without any kind of a basic 
'break-away from the policy which we 
have been pursuing. When the Prime 
Minister replies. I do hope that the 
Govp.mment will give some indication 
~f its trying to behave in the only 
way In which we can secure the frui-
tion of the hopes aroused by India's 
foreign policy. 

Shrl Sarendranath Dwlvedy: Mr. 
Deputy-SR""ker. Sir. as usual, along 
with the budget papers we have been 
supplied the copies of the annual re-
ports of the Ministries. If one com-
pares this report of the External 
Affairs Ministry with the one that was 
presented to US last year one would 
hardlv find any improvement In the 
situation. All ouht"nding problems 
in which we are vitally interested-
such as Goa. Pondicherrv, Kashmir. 
and the position of Indians in other 
<!ou,,~1'ies-remain a. they were. The 
onlv remarkable dilrerence 'tha:t we 
'find i.. whITe In the previous report, 
'they gave three ,paragraph. for China 
'and started by - saylnlf ''Relations be-
tw"en the two coun"'''' ~ontinued to 

be cordial". the Ministry this time 11M 
taken the pains to wri Ie as many as 
seven long paragraphs to explain at 
length that our relations with China 
8ulrered a serious setback. Yet, I feel 
that the whole truth has not been said . 
It would have been graceful to admit 
that our estimate on Chinese commu-
nist regime was wrong and therefore 
the actions that followed on that basis 
failed. 

Our pOlicy of non-alignment, so far 
as the Communist countries are con-
cerned. is considered as wailings of a 
weak country. It would be wrong not 
to keep this in mind while deciding 
our attitudc towards the aggressive 
Communist countres like China. 

Much is being made in recent months 
to show that our policy of non-align-
ment is now being appreciated by both 
the west and the east and an effort Is 
being made to side-track the issue by 
describing that there is an influx of 
dignitaries to Delhi in support of this 
contention. So far as the P.S.P. Is 
concerned, we would like the Govern-
ment to follow an elrective and dyna-
mic policy of non-alignment. But let 
us not forget one thing: let us nDt be 
blind to (he support, real or otherwise, 
which the Prime Minister is receiving 
from abroad after the dispute with 
China. The west sympathises with us 
because the Chinese aggression flts in-
to the pattern of Communist expan-
sion with which they are familiar. The 
so-""Ued Soviet neutrality Is to drag 
lIS to thp cold war as it would be 
evident from the speech which was 
delivered by Mr. Khrushchev in 
Parliament, attaking west..m aid and 
attacking the very system of parlia-
mentary democracy. Never before 
was it more true than now that eternal 
vigilance is the price of liberty. The 
flnest flower of our youth has been 
sacrificed in Ladakh. 12.000 sq. miles 
of our country are WIder the Illegal 
occupation of an aggl'8sor. We have 
been forced to divert our reoources and 
attention from the development pro-
ject.. We cannot alrord to repeat the 
same dangerous drama. 



6267 Demands MARCH 16, 1960 tOT GTants 

[Shri Surendranalh Dwivedy] 
While the Government do not take 

any concre.e steps to recover Olll" terri-
tory from the illegal occupa Lion of the 
Chinese, an extraordinary step was 
taken ana the Prime Minister of China 
was invited to Delhi for a meeting at 
a time when the President accused the 
Prime Minister of China for breach 
of faith. The Chinese Premier has 
accepted the invitation and he is pre-
pared to come 10 Delhi, which he con-
sidered unsuitable only in December 
last. Only, we have to know on which 
date he is coming, whether the date 
suggested by our Prime Minister is 
accepted by him or not. But the fact 
remains that the meeting is going to 
take place. 

I haVe very carefully gone through 
what the Prime Minister has stated in 
justification of his latest stand. We 
disapprove the fine distinction made 
between meeting and negotiation. Only 
the other day, the Finance Minister 
refused to meet the representatives of 
the State Bank employees saying that 
there was no basis for negotiation and 
that the demands, according to him, 
wer" fantastic. But here, the Chinese 
Premier does not accept the basis nor 
is he even prepared to admit that the 
treatment meted out to our valiant 
fighters was not fair. 

Shrl Kasilwal (Kotah): It is not a 
correct analogy. 

Shri SureodraDa.th Dwlvedy: It is 
most unusual. However much the 
Prime Minister has t .. ied to conceal or 
explain away, it i. now clear from 
the letter that Premier Chou En-lal 
has written on the 26th February, that 
he is roming with a positive attitude 
and that the entire border question 
could be the subject of negotiation. So, 
it no longer remains a mere meeting 
of the Prime Ministers of two neigh-
bouring countries. It is much morp 
than that. I am sure the whole House 
will agree with me-of course I can-
not say about my Communist friends-
when I request the Prime Minister to 
take the Parliament into confidence 

and tell us about the scope of the 
forthcoming talks with Mr. Chou En-
Iai. We want an assurance that there 
will be no sUlTender of our territory, 
administered or non-administered. We 
want to be reassured that the vacation 
of the territory by the aggressor will 
precede formal negotiations on minor 
rectffication of borders. We want to 
be told in clear terms that the Gov-
ernment will not fall in for the pro-
paganda about relaxation of tensions. 
We have not caused the tensions, and 
if China genuinely desires relaxation 
of tensions, she should quit our land. 

Having said this much about it, let. 
me also say a word about the forth-
coming meeting. Let it be very clearly 
understood that the people of this 
country have no interest in this 
meeting. They hate those responsible 
for the invasion of our country. Mr. 
Chou En-lai, therefore, will be a guest 
of the S;ate, not of the Indisn people. 
(lnteTTUption). We may not demons-
trate against him, as he is coming as 
the guest of the Government. But we 
have the right to dissociate from any 
public function in his honour. In their 
anxiety to show the Chinese Premier 
our cordiality, as has been exhibited 
now, which I am Slll"e the Indian peo-
ple are not willing to do, let not the 
Governmpnt make any attempt to build 
up receptions of the peoDle etc. It 
may have a very unwholesome effect 
which all of us want to avoid. Let the 
Chinese Premier know that he, is dis-
liked by the people, as the head of 
an aggressor nation which he controls 
and directs. I would, therefore, urge 
very earnestly upon. the Government 
to make it a formal visit and to dis-
cuss this matter in a calm and quiet 
atmosphere. 

In view of the situation and the 
action of the Chinese, our relations 
with border countries such as Nepal, 
Bhutan and Sikkim have become im-
portant. We welcome the recent visit 
of Nepalese Premier to our country 
and the economic aid that has been 
agreed upon. I have gone through 
these reports and I feel that probably 
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we have not done all that was neces-
:sary to bring Bhu<an nearer to uo. 
.Although it is independent, it is link-
·cd up with us in defence. I go so far 
;as to say that the fate of Sikkim and 
the fate of our border district of 
Darjeeling is more or less linked up 
with the fate of Bhu.an. This has be-
come vulnerable in view of the con-
centration of Chinese troops on the 
other side of the frontier, as I learnt 
from vm:y responsible people during 
my r~ccnt visit to these areas in Janu-
;sry last. Very little information is 
.available in these areas regarding 
Bhutan and all sort.. of gossips are 
brought in by the interested parties. I 
was told that even our intelligence 
officials were not in a position to coun-
teract any such propaganda as there is 
no source to get correct information. 
It is essential that a direct road con-
nection should be established from' 
Kalimpong to Bhutan so that it may 
open up trade channels and other 
:sources. 

As regards Sikkim, the people of 
Sikkim arc really erateful for the 
economic aid of India, with wti'icn 
various development works have been 
carried out during the last SO many 
years. But they have a grievance that 
'10 re.'ponsible government has been 
·established there. They naturally ex-
'pect that the same political and demo-
cratic rights be made available to 
them, as is being enjoyed by people 
in other parts of India. We are run-
ning too much of a risk, I would say, 
by depending on the ruling family. I 
feel the Government of India has a 
duty to the people of this &Tea and it 
should use Its inftuence without any 
delay to see that the political aspira-
tions of the people of Sikkim are 
satisfied. So far 3S I know, all politi-
'cal parties in Sikkim want full respon-
sible government. 

Shri Tyact: Does the hon. 
expect our Government to 
in their internal matters? 

Member 
interfere 

ShrI Sure .... 1'8IIAth Dwlvedy: I do 
not want our Government to interfere, 

but let them use their inftuence 
through 'heir i'olitical Adviser there, 
If only my han. friend had listened 
carefully, I used the word "inftuence", 
We have so many sources there and, 
as my friend is very much acquainted 
with the administration of the country, 
he would be familiar with them. I do 
not want to go into the details of it. 

] would aloin urge In this connec-
tion, as I did on a previous occasion, 
on the Government to see that the 
camp of the Tibet3n refugees is shitted 
to some other place in Punjab or 
NEFA. which are not Ilearer to the 
Tibetan border but whose climate 
would be suitable to the Tibetans. ] 
would also urge on the t.overnment to 
seriously consider the rehabiliLation at 
the Tibetan refulees. The're Is nO 
question of their going back. it seems 
now. 

Another question that arises out of 
this is: what is our attitude towards 
the Tibetan nalionals? How are we 
treating them in our country? Are 
they to be treated as nationals of Tibet 
or nrc they being treated as Chinese 
nationals? I also heard a complaint 
in Kalimpong that Tibe~ans who had 
lived in India for a number of years. 
who had been enrolled in the electoral 
list and who had voted in the last 
general elections are now being made 
to register afresh and asked to leave 
Kalimpong, I would request Govern-
ment to enquire into this matter. When 
the Chinese trade agency which is 
praotically working as a centre of con-
spiracy in this country and no limits 
have been put on its officers who are 
going round all ovsr Bengal and other 
parts. to put restrictions on Tibetans. 
who had lived here for years. I do not 
think, is proper. 

I have heard what my friend. Shri 
Mukerjee. has said about the treasure 
tlf Dalai Lama. It is a matter between 
the Dalai Lama and the Government; 



627 I Demancla MARCH 16, 1960 for GTant. 

[Shri Surendranath Dwivedy) 
it i. all their concern and I do not 
want to say anything about it. I have 
a feeling that it is not proper for us 
to put restrictions on Dalai Lama, 
since we have made it a condition, and 
which he accepts, that we would not 
permit him to function as a Govern-
ment of Tibet, or to organise any 
movemt>nt against Tibet. He may be 
perfectly within his right to do '0, but 
since we have put these restric Lions, 
I think we should not put any 
restriction and permit him to 
express his opinion fully so that he 
can educate the world opinion against 
the atrocities committed by the 
Chinese in Tibet. At the same time, I 
am rather unhappy that when the 
Government, tor some reason or other, 
Is not able to do anything when non-
official efforts are being made by orga-
nising Tibetan Conven tion, this or that, 
to focus the attention of the world to 
this Tibetan problem, our Govern-
ment is rather makin/'. statements 
which damage such attemp<s rather 
than encourage them. 

Having said this much, I would like 
to draw the a It'on lion of the Prime 
Minister to another problem, and that 
is the problem of Algeria, which has 
assumed great importance in view of 
the recent trend of events. It seems 
that an attempt i. being made to divide 
the country. I wish our Government 
take a positive stand and adopt a 
p08itive policy. I think the Indian 
people as well would like the provi-
sional Government of Algeria to light 
the present French Regime there and 
achieve independence for Algeria. 

The question of Africa also comes in 
along with this question. We all know 
how important that problem is. I only 
want to draw the attention of the 
Government to the regrettable role 
that some of the Indians are playing 
in Africa. They are aligning thern-
selves with the European vested in-
terests and thereby siding with the 
enemies of African people. I think the 
Government through its propaganda 
machinery must do something to make 

it clear that we have nothing to do· 
with such Indians who are behaving. 
as enemies of the people who are light-
ing for freedom. I read in the papers 
that the Prime Minister might under-
take a visit to Russia again. I would 
suggest-I hope he will excuse me for 
suggesting this-that it is better for 
him 111'IIt to give priority to paying & 
visit to Ghana whose invitation, I am· 
told, is lying with him. 

The next point I want to refer to· 
is about diplomatic relationships. It 
seem. that the Government is follow-
ing R very strange policy. We have· 
diplomatic relations with the Fascist 
regime of Spain. I am told presently 
a Press Delegation is also touring our' 
country at our own expense. The 
status of the Mission in the puppet 
regime of Hungary hRS been raised 
to Embassy level. These arc d ictato-
rial countries. It is really ununders-
tandable as to why we still hesitatE' to 
have diplomatio relationship with 
Israol. L is a socialist country and 
there' is sc, mUch ~n common between 
us. The fear of estranging Arab 
opinion, according to me, has no 
validity. Even small countries like 
Ghana, Burma and Yugoslavia, which 
have the best of relations with Colonel 
Nasser, have dilpomatic relations with' 
Israel. 

Shrl KasliwaI: Not Yugoslavia. 

An Bon. Member: It has. 

_ Shri SurendraDath Dwlvedy: Yes, 
Although we have no diplomatic re-
lations with East Germany-I hope-
there will be none at present-It seenur 
that even trade and other commnn 
facilities tbat are extended in the ca~ 
of East Germany are not being given 
to Israel. I hope tbe hon. Prime 
Minister would consider this very 
seriously. 

t would now refl!'!' to the administra-
tion of this Ministry. I bave v~ 
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carefully gone through the Budget and 
the reports. I venture to say that 
there are more officers at the top level 
than necessary. I doubt whether any 
attempt has been made for rational 
dist"ibution of ,,'ork in this Ministry. 
1 would think that the two officers, the 
Secretary General and the Foreign 
Secretary, are overlapping each other. 
If the Foreign Secretary and the Com-
monwealth Secretary, accordinll to the 
Report, are dividing functions among 
themselves one fails to see the neces-
sity of a Special Secretary again to 
look to the administrative side. This 
Ministry seems to have more adminis-
trative staff than those engaged in the 
work of policy-making which should 
be the actual job of this Ministry. On 
account of these factors I feel that 
most of the officers in the Foreign 
Service suffer frCom lack of· directive. 
It "",ems no ·talkinll points or hints are 
given to our young officers in regard 
to public relations in the countries to 
which they are attached. 

I do not also find any economic 
secUo!l functioning in this Ministry as 
it is in other countries. As you know, 
we are developing trade relations with 
diffcrent countries in an increasing 
number. A list of those countries 
would be found in this Report. 1 
doubt very much whether the Foreign 
Ministry is in a position to advise the 
Commerce ML'listry as to the political 
aspect of the trade agreements that 
they are going to follow or they are 
going to make. Therefore it is neces-
sary that something should be done 
in this respect. 

Then I would draw your attention 
to another aspect, that is, the infor-
mation services. Our diplomatic per-
sonnel seem to be handicapped by the 
paucity of information from home. A 
recent visitor to Warsaw was telli..'lg 
me that during the Kersla crisis last 
year the Embassy had no other means 
of having information except the 
British newspapers which reached 
there two Or three days late. The local 
press was not suitable because of the 
language and also because of their 
alant towards the Communists. Even 

with regard to the China issue, I was 
told, the same difficulties were ex-
perienced. It would be betler if the 
Government economisea on supplying 
Our Missions with all types of journal~ 
and diverted that expenditure to the 
expeditious despatch of news from 
home. For instance, I was told that 
in the Visitors' Room in Indian Mis_ 
sions 'alI over Europe one finds a very 
recently published Weekly of Delhi. I 
do not know whether any hon. Minis-
ter is connected with it or not. It is 
very widely displayed. This paper 
has made it a special job to villify 
democratic socialist movement in this 
country. 

Some Ron. Members: Can we knuw 
the name of that magazine? 

Shrl Surendranath Dwlvedy: Link. 

To the passport policy my hon. 
friend, Shri Mukerjee, has already re-
ferred. I endorse what he has said. 
But at the same time I am surprised 
that after 13 years of independence a 
citizen of our country has not got this 
right of travelling abroad without let 
or hindrance. It is left to the whim-
sieal policy of the officers. For 
genuine cases it takes months to get a 
passport. But if one has influence or 
if one knows how to pull wires, he 
can go abroad even for joy rides. To 
eliminate corruption the Government 
should lay down a policy that every 
Indian national eligible for a passport 
should get it for five years as a matter 
of course and that the procedure 
should not take more than three weeks. 

Connected with this, of course, is the 
question of foreign exchange. It i. 
not a direct responsibility of thi. 
Ministry, I know. ·But I would think 
that much of the trouble would be 
removed if the Government fixed an 
amount, which will be automatically 
available to every traveller, in foreign 
exchange and that vcry few people 
get more. 

The last poin t I would refer to i. 
about Gaa and Pondicherry. My hon. 
friend has already referred to it. 
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Really it is a question of how long 
you can wait. The 1i'l"l:lwh Govern-
ment, at least the present Govern-
ment, is k!lown for its quick action. In 
the last Report it was 93id that it is 
hoped that the ratification would be 
made by the new Government of 
France without delay. Now a year has 
passed. We do not understand why 
this delay is occurring. Let the han. 
Prime Ministe,· take this matter a 
little more seriously. 

About Goa I want to say this much 
that the Government is responsible 
for the present state of affairs in Goa 
because the ("'''lVernme!lt practically 
prevented the Indian people from 
taking action, non-violent and pca"e-
ful of course. A Government inhibi-
ted by its oo_called policy of non_ 
alignment was not able to librate our 
land from t.his foreig!l possession. 

An Hon. Member: Liberation. 

Shrl Surendranath Dwlved,.: They 
prevented the people from going there. 
During the whole year it seems they 
have slept over the matter. We do not 
know artually when the Goan people 
would really be free and will be with_ 
ill the administrative boundaries of 
India as a whole. 

Shrl Kas1Iwal: Mr. Deputy-
Speaker, Sir, I rise to support the 
Demands for Gra!lts of this Ministry. 
Th" Report that had been circulated 
to all Members of Parliament contains 
two items about which I want to 
speak. One relates to disarmament. I 
particularly want ~o spLak about dis-
armament beeau.e r believe that Gov-
ernment have made a great contribu-
tion towards trying to achieve disar-
mament. 

This House will recall that at the 
12th Session at thp. U.N. General 
Assembly, when the Soviet Unio!l had 
put forward a resolution about the 
composition of the Disarmament Com-
mission of all members of the U.N. 
that resolution was defeated. At the 
13th Session, however, India and 

Yugoslavia put forward a resolution. 
That resolution was successful. Under 
that resolution the Disarmament Com-
mission came into being consistL'1g of 
all the 82 nations which are members 
of the United Nations. But this Dis_ 
armament Commission did not make 
much progress. Therefore again India 
took the lead and in the 14th Session 
a resolution was again una!limously 
adopted. That resolution was spon_ 
sored again by India and Yugoslavia 
saying that a Disarmament Committee 
should be formed and should go into 
the entire question of disarmament. 
The Disarmament Committee has met 
yesterday, and I wish godspeed to its 
deliberations. I am sure that l!1dia 
which has all along made a contribu-
tion towards disarmament will con-
tinue to do sO under the able leader-
ship of our Prime Minister. 

With regard to the cessation at 
nuclear tests, we have all along been 
putting forward resolutions in the U.N. 
and they are continuously beir,g passed. 
It is to our credit that we raised this 
question in the U.N., but there is onE' 
thing which is very painful, and that 
is that, although France has agreed 
to these resolutions, it has now ex-
ploded a nuclear bomb in the Sahara. 
I want to record my emphatic protest 
against the French action in this con-
nection. It is reported i!l the papers 
that only yesterday M. Jules Mach 
made a statement about the ces;ation 
of nuclear tests, and they have all 
along agreed with our resolutions on 
the cessation of nuclear tests, and so 
it surprises me that they exploded 
this bomb. 

In the matter of outer space again, 
India has played a leading role. The 
House will recall that in the thirteenth 
session an Outer Space Committee 
was formed but it was not acceptable 
to the Soviet Union. India refused 
to join the committee as a member, 
and tor a very right reason. namely 
that the Soviet Union, who were 
the leaders in the matter of outer 
space, were not taking part in that 
committee. But this year, again with 
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our dons. the dimculty hu been 
ruolved, and a committee eonsiJItin, 
of ten members hu been formed. I 
believe this committee will now func-
tion effectively and deal with matters 
of outer Ipac." 

Durin, the twelfth and thirteenth 
8e88ions of the U.N. General Assem-
bly we had the i ~em of Antarctica 
inscribed in the a,enda of the U.N. 
General Assembly, but every time it 
came up for diJleuasion, it wu with-
drawn. I lind that in the fourteenth 
.ession the question came up and a 
committee hu been formed in which 
India iJI not a member. It iJI ra her 
IIIrPrbinr that India is not a member. 
Incba IS Yd.ally interested in this ques-
tion. The exiJItence of India depends 
upon Antarctica, the monsooD breeze. 
that blow from that .ide are the 
ones which ,Ive raL'l to India, and 
all the time India hal taken a leadin, 
part In thil question. So, It lurpriJc.tI 
IDe that India wu not takeD as a mem_ 
ber of thiJI committee on Antarctica. 
Probably the Prime MiniJIter, in his 
reply. will be able to throw lome Ii,ht 
GIl thIa. 

Shrl H. N. Mukerjee raised the qut!l-
tion of our lawyers' deleeation to the 
Ha,ue Court of International Justice. 
In 1957 when this matt~ came up 
at the RalDe Court, I was present. I 
,... present fOr a whole week from 
the very beginning, and I want to 
tell this House the very great impns-
a10n tllat OlOr delegation made at the 
Ba,ue Court. Everybody was .urpris-
ed that Indian lawyers were 10 capa-
ble. The delegation W81 led by our 
Attorney-General, and lome of the 
most able I1Iwyers In the world were 
with us, luch 81 Sir Frank Soaklce, 
the former Attorney-General of the 
U.K., as also three or four other able 
laW7era from SwitzerlL'ld and other 
countries. The Ame delegation went 
In 1959. I am rather surprised to find 
it atated that some lawyers were 
chanced since they held difterent vleWil 
ete. I can assure the House that u 
far as my Imowledee ,oea. we have 
pm forward our cue to the velT 
1IeIt of our ablli17. Of course, the 
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judeement ultimately depends on the 
Court, but I have DO hesitation in aay-
ill4 that our cue hu been presented 
very welL 

As the House ia aware, a meetL'1I 
bf:tween the Prime MInister of India 
and the PrIme MiniJIter of China ia 
,olng to take place very lOon, and I 
wish ,odspeed to their talks. I hope 
those who have all the time been 
aayin, that there should be no talk. 
will stand correctt'd. Shri Surendra-
Dath Dwivedy, who preceded me, 
trotted out the lame ceasele.. arlD-
menta that the P.S.P. hu been ,ivin, 
In thia House, layinll that there should 
be no negotiations. 

811rl 811ft1lt1raaatla 1hrIYed7: I 
want to correct him. I never laid 
there should be no De,otiation. I 
wanted that the scope of the De,otiJl-
tion should be stated here. 

811rl KaallwaI: Acharya KrlpaJaai 
hu Aid here every time that there 
mould be no ne,otiJltion, and asked 
wh;,o .., hav.. Invited th.. Chinese 
Prime MiniJIter. That II what you 
have, In effect, Rid. I do not want 
to ,a Into the background of the letters 
which has ruul!ed In this invitation. 
The letters are there, and alreadJ' 
they have been a lubject of dllcus-
mon. But it is very clear that there iJI 
no alternative to thia invitation, un_ 
less we decide to go to war. 

811rl 811ftllllruatla DwI'f8C1Iy: YOD 
have aJao repeated the AIDe arlU-
_I. 

811rl KaallwaI: ShrI Surendrana~ 
Dwlvedy Aid that the people would 
not take kindly to IUch an lnvltatia:>. 
I am really lurprised .t the way he 
ha~ IPokeD, 81 if he il the only repre-
sentative of the people In this House r4 
more than &00 Members. 

8JIrl 8areadnutla lhrIndy: As If 
71111 are the only repreaenta'ive. We 
are .u repreoentatiVtll. We have ,ot 
our own views and we ezprea them. 
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Ifr. Depat7-8peUer: Order, order. 
The hon. Member should acidress the 
Chair. 

8hrl Raghanath 81D,h (Varanasi): 
Be will be our honoured guest. 

8hr1 Kaallwa1: All formal respect 
has £0. to be gi ven to the Prime 
lIIinister of any country who visits us. 

Shrl Vajpayee (Balrampur): He is, 
in fact, an aggressor. 

Shrl KasUwa1: It is not a question 
of aggres.or, nothing of the sort. You 
have seen the letter of the Prime 
l/Iinister of 5th February which makes 
it very clear that there is no basis 
for negotiation, that there is no meet-
ing ground and all that, and yet he 
has accepted the invitation. Do you 
mea.'1 to say that We will reverse our 
position? That is not pOS3ible. (In-
teTTUPtion ) 

Mr. Deputy-Speaker: There should 
be no aggression here. 

ShrJ SureadraDath Dwlvedy: Since 
)'ou are there, there can be no aggres-
lion. 

Shri KaaUwa1: Shrl Dwivedy also 
raised the question of Algeria. I 
think there is no country in the world 
which has had greater sympathy with 
Al geria, with Algerian suffering than 
India. There have bee.'1 questions in 
this House, there have been resolu-
tions, the Government have all along 
expressed their sympathy for Al,leda. 

I do not want to take more time of 
the House except to say, as Shri 
Dwivedy himself said, that on the 
whole our polley of non-alignment has 
been greatly successful. I only remind 
the House of the last few months when 
the two greatest leaders of the two 
most powerful countries that the world 
has ever seen stepped on Indian soil 
within two months of each other. I 
am sure when the history of OUr times 
is recorded, India's foreign policy will 
be written In letters of gold. Posterity 
will remember our foreign policy. 

With these remarks, 1 IUpport the 
Demands of the Ministry. 

Shri JlliBDBtha Rao (Koraput): 1 
have great pleasure L'l supporting the 
Demands of the Mini.try of External 
Mairs. The debate on the Demands 
of this Ministry gives SCOPe and oppor-
tunity to the House to discuss the 
foreign policy of the Government. 

At the outset, I wish to express the 
sense of the House, and I am sure the 
entire House will agree with me except 
perhaps a few Members, the hope that 
the talks between the two Prime 
Minister. may be successful. The Gov-
ernment has taken a firm sta.'ld and 
expressed itself in unequivocal terms. 
The Chinese Prime Minister has accep_ 
ted the invitation knowing our stand, 
and let Us hope that the meeting 
would bring about a settlement. 

The Chinese Prime Minister will be 
an hououred guest of the cou.'ltry. It 
is not correct that some parties should 
say that they would not like to asso-
ciate themselves with his visit. Let 
them not. The entire country is 
behind our Prime Minister, and the 
Prime Minister of China will be re_ 
ceived like any other foreign digni-
tary with all the respect that is due 
to him. It is not proper for the House 
to discuss at the present moment any 
further regarding the ChL'lese aggres-
sion. Let us leave it to the two 
Prime Ministers, and let us create a 
congenial atmosphere and a climate to 
enable them to come to a peaceful 
settlement. It was said some time ago, 
and even now, my hon. friend Shrl 
Surendranath Dwivedy has hinted that 
there II no point 1.'1 meeting the 
Chinese PrIme Mlni!!er because China 
Is the aggressor. Supposing this 
meeting would fructify and some 
se~tlement could be arrived at, then 
will not the country be deprived of 
the settlement. it this meeting did not 
take place? Therefore, at this junc-
ture, It Is not correct for the House to 
express any luch opinion regardine 
the forthcoming visit of· the Chine •• 
PrIme Minister. 



My hon. friend Shri Surendranath 
Dwivedy also referred to the reported 
natement of Shri C. Rajagopalachari 
that India should join the antL. 
communist bloc. When such a stDte-
ment is made, we cannot but remem-
ber and realise the basic principles of 
our fore'gn policy. Our ioreign polic, 
Is that We do not join any bloc. The 
whole world Is divided into military 
blocs. We want to avoid one bloc o~ 
the other, and, therefore, we are in an 
advantageous position, and we are in 
an intervening pOSition, so that our 
country is not dragged into one bloc 
or the other. Even the joint pact 
with Pakistan, which has been sug-
gelted by some persons Is not in our 
Interest, because it goes against the 
basic principles and the basic philoso-
phy of Our foreign policy. 

My hon. friend also referred to Goa, 
Pondicherry and Kashmir and said that 
these quest;on9 had not been se~tled, 
and they are where they were. But he 
has not been able to suggest any 
solution to the problem. How are we 
,oing to 90lve this Goa problem? Has 
he any solution to offer? And yet, 
he is again and again raising these 
questions. 

Some time ago, I read a news item in 
The Hi •. dusta" Times published In 
.January, 1980, to the following effect. 
With your permission, I would read out 
iust a few portions from that report. 
It I8Y8: 

"Dr. Salazar, Portuguese Pre-
mier, had great regard for Mr. 
Nehru, although the Portuguese 
political se' _up and present policy 
toward. India did not permit him 
to exprel9 his feelings, according 
to one of the topmost leaders 
of Portugal quoted by Mr. M. 
D'Souza, President of the Goan 
National Union, here today .... 

J'urther on, it say8: 

"Dr. Sal~ belODpd to the 
grolln which favours an early and 
am'cable ae~tlemeRt on Goa. The 
other lJ'OuP is opposed to loeh • ' 
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settlement.· Dr. Salazar felt that 
Portugal IDUIt relinqullh its hold 
On the poilsesa!ons Ii1 India and 
consolidate its hoid In Africa for 
various political and economic 
re8IOIlI .... 

, "The Portuguese Premier and 
80me of his colleagues h!gh~ 
appreciated the a'mosphere pre_ 
vailing in India, particularly in re-
lation to the Goa dispute, and 
thought the conditions were still 
favourable for an amicable settle-
ment 011 the British and French 
analogy.", 

So, there is bound to be a change in 
the Portuguese attitude. We have 
seen the British and French Govern-
ments giving up their hold over colo-
lIial possessions, and' I am sure Portu-
gal al90 will follow suit. Thl' forth-
coming vi9it of the President of U.S.A. 
to Portugal m'ay yield 80me favoura-
ble results. Therefore, let us not get 
agitated over this iS9ue, as it Is bound 
to be settled, and the method for 
arriving at a solution is through peace-
ful negotiation. Portugal is a member 
of the United Nations, as we are. 
Therefore, we haVe to explore aU 
those avenues of peaceful se't!ement. 
It is nO good raising this question over 
and over agam. 

Regarding Kashmir, the matter I. 
before the Security Council. So, noth-
Ing more can be done at the present 
!!Doment. 

My hon. frIend, Shri H. N. Mukerjee, 
referred to the reported speech of the 
Indian Ambassador .t Wuhington and 
l8id that he demanded more aid, on the 
ground that democracy in India is 'n 
danger, and hl' added that a trap hu 
been laid, and we are ,oing slowly to 
enter the trap. It i. not correct to 
say so. We are not begginl( any coun-
try for aid, because every advanced 
country in the world has come to rea-
lise that prosperity like peace Is Ii1dl-
.isible, lind there cannot be prospertlF 
in one part: of the world and povertF 
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in the other. '!'bet reallle 
tbat under-deVl8loped countrl .. 
bave to be glvea the 000-
DOIIllc aid that Is n~l"J'. 80 tbat 
they come up to a atate of oooaom.lc 
lltabllity. It Is because of this growing 
realisation on their part, that these 
countries are coming up to render eco-
nomic aid to all the undeveloped coun-
tries. We are not accepting it as reci-
pients or as donees; we say we have a 
right. because a prosperous country Is 
bound to assist and come to the aid 01. 
undeveloped countries. It Is not cor-
rect to say that our economlc poUc1 .. 
In India are linked with the capitalistic 
polic:es of America thereby. We bu'. 
got our own economic basis. and we 
are not COing to follow the Amerlcaa 
economic policy or the centraUsed eco-
nomy of Russia. We bave our own 
economic basis. and we are now trying 
to bulld up our country In order to 
bring about a rise In the standard of 
living of our people, partiCularly In the 
villages. 

Further. I would say that every coun-
try in the world has developed its ec0-
nomy only by external assistance; 
America has done it by assistance from 
European capital, and Russia by psi ... 
tance from America to bulld up Ita 
economy. Therefore. It II not corred 
to say that we are entering the trap 
that has been laid for us. 

My hon. friend. Shrl H. N. Mukerj .... 
also referred to the counsel that bave 
been engaged by us at the International 
Court at the Hague. I would aay tba, 
it i. the privilege of a lawyer to hold 
different views on any subject. At one 
time. he may have one view. while at 
another time. he may have another. It 
does not mean that he would be quot· 
ed; it does not mean that the ease 
would be lost simply because at one 
time ear!'er he had a particular view. 
Perhaps. he might not have had Iuft\-
e1en t material before him to hold a par-
ticular view. and in the U,ht of the 
material now available. he may takp a 
different view. I may .ay tbat our 
aide has been assisted by a galaxy 01 
Iawye .... and all the material has boa 
placed before them. and, therefore, 

there can be no fear that our cue • 
the International Court of Justice ., 
lbe Hape would aulfer. 

Our policy of non-aE",ment aDd 
Don-intervention in others' aftalrs haot 
won appreciation all over the world.. 
It has been endorsed bV my bOIl. 
friends Sbri Surendranath Dwivedv 
and Shri H. N. Mukerjee also in this 
House. It is this policy that has WOD 
for us a unique place in the Inter-
nat!onal world. At the United Nations, 
our voice is heard with respect. Every 
other delegation wishes to know wbat 
stand India would take. Even the big 
countries like the U.K. and the U.S.A.. 
and Soviet Russia consult our delega-
tion and then only formulate their 
vlewa. 

This year, in the Fourteenth Sesa1011 
of the General Assembly, we sponsored 
an item regarding the suspens:on of 
nuclear and thermo-nuclear weapoaa. 
ThIs resolution was adopted in the 
First Committee and also approved by 
the General Assembly, and we can take 
credit for that. We have been res-
ponsible to bring the U.s.A. and 
U.S.S.R. together and a 82-nation res0-
lution on total disarmament was adopt-
ed unanimously by the General 
Assembly. 

We have been championing the caase 
of the colonial peoples, and we have 
been responsible to a great extent In 
see'nl that the administering POWerI 
give up their hold on the territories 
under their administration now and 
enable them to attain independence. 
On the lst of January this year, the 
French Cameroons became indepen-
dent, and French Togoland is going to 
become independent from 27th 
April this year, and so also 
Nigeria on the lst October, and 
Italian Somallland on the 1st of Jul,. 
1960. A little later, the Br:tish Came-
roons would also become independent, 
and .lso Tanganyika in the latter part 
'>f this year Or early next year. W~ 
have been responsible for the freedom 
or independence of these colonial pe0-
ple. We have been responsible also to 
• great degree In aeelng that the 
administering Power. fix 8 time-tabla 
ancl target dates tor the 18lf-govem-



PHALGUNA 26, 1881 (SAXA) 6a86 

malt or independence at these colo-
Dies. And I speak with justi1lable 
pride that the foreign poncy which we 
have been pursuing and the foreip 
policy which i. being interpreted in the 
United Nations, has won the apprecn.-
tion and respect of the entire world. 
hom this year, the South Africa 
Government aFeed to co-operate with 
the United Nation. and agreed to sub-
mit annual reports about the progresa 
that is being achieved In South AfrIea 
and also in South-West Africa. South-
West Africa was formerly a trust ter-
ritory under the administration of the 
South African Government. Tin thJB 
year. South AfrIcan Government _ 
fIged to co-operate with the United 
Nations and did not recognise the 
mpervisory powers of the United 
Nations on the ground that the United 
Rations 18 not a lucceaor to the Lea",e 
of Nations and that Article 7 at the 
mandate a~ent would not .pply io 
the United Nation.. But this year, I 
may state th.t the South African Gov-
ernment acreed and the South AfrIeaD 
delegate took part In the dlscunionl ill 
the Fourth Committee and ..... d to 
co-operate with the United N.tlons and 
the Commiss!on. that would be.p-
pointed trom time to time to '0 InUl 
the question of the progresa of the 
people in the fields of education, .eo.. 
Domy and the pollt!cal llte of the 
country. 

U Ius. 

In conclusion, I would AY that the 
foreign policy of our country has won 
tor us the appreciation and the posi-
tion In the international world which 
no other country, however militarily 
.trong it may be, could win and, there-
tore, we should be proud of the policies 
We have been following with success. 
Sir, I support the Demands for Gran. 
at the Ministry. 

8brl BraJeswar Pnsa4 CGaya): Mr. 
Deputy-Speaker, Sir, I rise to suggest 
that full diplomatic support should be 
accorded to Pak'stan on the question 
of Pakhtoonistan. Both India and 
Pak,stan would be wnkened and dic-
tatorship would triumph throughout 

the Afro-Aalan IaDd maa If the pro. -.... 
8IIrI DIIIIIII MacJa (1IaDcal): PUle-

taD is already a dictatonbip. 

IIIIrl ~ "-4: _ I uk 
IUm to repeat what he said? 

1Ir. DepIIty-8}IIUar: The hon. :Mem-
ber should Dot liB&eD to the Interrup-
&Ions. 

8IIrI ............ "-4: Both India 
and PakistaD would be weakened and 
dictatorship would triumph throuPOUt 
the Afro-Aslan land mess It the pro-e_ of BalkanIBatioD • not checked In 
time. It would be a suicidal tony 011 
our part to IIIICrike long-term Interests 
at the altar of short-term interest.. 
Our conflict with Pakistan over Kash-
IIIir lIhould not blur our vision. 

Pakbtoanilrtan ill no aolutlon of the 
~blema of eonfI.kt between PakIstan 
ad Aflhaniltan. The vivl-sectlon at 
India hal in DO way lIOlYed the pro-
blems of ccmftlct between India and 
Pakistan. There II no reason to 1UP-
pose that with the establillhment of 
Pakhtoonlstan good relations will be 
established between Paldstan and 
Afghanistan. The only solution at .. II 
the problema of conflict In interna-
tional politlca t. the integration of 
R_1a w!th the Afro-AsIan land ma_ 
It would take time to achieve thi. loa] 
but till then .n the problems of con-
filet will remain in &aeL 

I am opposed to Pakhtoonlstan 
because It can never be a viable unit 
in an)" lense of the term. And to talk 
at Pakhtoonlstan and lelt-determina-
tlon In the thermo-nuclear age is sheer 
obscurant'sm. No Nation State iI a 
Yiable unit now: neither india, nor 
China, nor RUSllla, nor America. The 
right of self-determlnallon runl coun-
ter to the dominant tl!lldencles of tha 
.ge. The world is moving fast toward. 
political integrallon for Nation St .... 
have become obsolete. Pres'Qen, 
Wilson'. Ideas of self-determination lpd 
to the vlvi-section of Europe. The 
relUlt was the out-break of the Second 
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World War. The Second World War 
broke out on the issue of Polish inde-
pendence. Hitler stood for self-deter-
mination for all Germans living in non-
German landa. The demand for Pakh-
toonistan smack. of Hitlerism. 

I am opposed to Pakhtoonistan be-
cause I stand for all centripetal forces. 
I can never align myself with any cen-
.tdfugal tendencies. I am opposed to 
.elf-determination for Naga landa, 
Kashmir, Pakhtoonistan, Hungary and 
Tibet. We know to our cost what self-
determination means. Onl:y reaction-
aries who are opposed to the political 
Integration of the world uphold the 
banner of self-determination. Wu 
President Wilson's advocacy of aelf-
determination merely' a cover for the 
American poliey Of' preventing the 
political integration of Europe? The 
right of self.odetermination of Nation 
States is a negation. of the concept of 
Ind:vidual self-determination. The 
right of the individual to rise to the full 
height of hi. being can be guaranteed 
only within the framework of a World 
Government: Man cannot be free in 
the full sense of the term as long as 
Nation States exist.: If Pakistan with-
draws from the CENTO and the 
SEATO, both Afghanistan and Russia 
would become friendly to her. All talk 
of Pakhtoonistan will become a thillll 
of the past and the Kashmir problem 
will be solved the day Pakistan with-
draws from the CENTO and the 
SEATO. What disturbs Pakistan is 
the growing realisation that as a result 
of a political settlement between Russia 
and America, the CENTO and the 
SEATO will be liquidated. If such a 
political settlement is arrived at and 11 
Russia Is not confronted with the offer 
of a federal union by each and every 
country of the Afro-Asian land mass, 
Russian hegemony would be cstablbh-
ed over North Africa and West Asia: 
All the nations of the Afro-Asian land 
mass will rally round India if our Gov-
ernment makes an offer of a federal 
union to Russia and China. An offer of 
• federal un;on to the smaller countries 
of Asia will be Interpreted by them u 
IIIl after of • damlnlon atatuL It llea 

within the power of both China and 
Russia." ; 

8JIrl C. D. Puule: May I know what 
India'. statUI would be in that federa-
tion? 

Sbri Brajeswar Prasad: India:. 
status will be enhanced becauae 
all the nations of the Mid-
dle East and the South-
East Asia will rally round India within 
the confederation in which both Russia 
and China are partners. It is an ele-
mentary truth which does not require 
,?uch intelligence to understand it. It 
hes within the power of both China 
and Russia to torpedo any scheme of • 
federal union from which they are 
excluded. If the offer of a federal 
union is rejected by China and Russia, 
we should transform the United 
Nations Organisation into a World 
Government by surrendering to it the 
task of conducting and controlling our 
foreign poliey and defence forces. This 
is the only way of averting the threat 
of white and Communist hegemonies. 
The days of foreign policy and diplo-
macy are over. One by one all the 
nations of the Afro-Asian IMd mass 
will surrender their national 
sovereignty at the altar of the United 
Nations Organisation if India takes a 
lead In this matter. The constitutional 
and primary responsibility of defend-
ing India must be foisted upon the 
whole world, for singly India cannot 
withstand the onslaught of either the 
SinO-Soviet or the Russo-American 
Powers. The advent of the nuclear 
aRe has strengthened the position of 
the weaker nations Vis-II-Vis the ble 
States. Big natlon-siates cannot estab-
lish hellemony over the weaker states 
by subversion if the United Nati0D8 
Or,anisation is transformed into • 
World Government Big Nation-State. 
used to establish hegemony over tha 
weaker nations by conquest. But now 
war is out of the question. Only the 
U.N.O. can become the third force bet-
ween Russia and America. No thIrd 
force can be evolved outside the 
U.N.O . 

The danger of China bec:oInIq all 
autonomous centre of POWer ean be 
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averted only by tranaformln, the 
V.N.O. into a sovere:,n body. 
Sovereign nation states can-
not be bundled into a third 
force, for all nation states are 
enemies of one another by virtue of 
the imperatives of power politics in a 
world of anarchy. Outside the U.N.O., 
there is no cLmenting force to bind the 
aovereign nation states into a third 
force. The NATO has failed to bring 
any harmony in the foreign policies of 
England, America, France and 
Gelmany. 

Ii is ridiculous to talk of an anti-
Communist front of the countries c.l 
South-East Asia. An Indo-Soviet 
entente alone can avert the growth 'If 
Chinese expansionism in South-East 
Asia. It is not possible for America to 
bless any plan of an anti-Communist 
front In South-East AsIa because 
America and Russia, as a result of the 
impend'ng summit meeting, may be-
eGmc one for all practical purposes In 
the sphere of International politics. U 
the summit meeting fails, the result 
may be the establishment of a Sino-
American entente. How can any antl-
·Communist front be formed If China 
and America agree to pursue any com-
mon policy in South-East Asia? 

Both England and America are keen 
to establish good relationship with 
China and Russia. Will America make 
a public declaration that if within a 
specified period of time China does not 
walk out of the Aksai Chin area, she 
wlll come down on China with all her 
bombs and rockets? The truth of the 
matter is that China has become more 
unportant to America than India. The 
American Government is not support-
Ing India on the border dispute WIth 
China. My estimate of the situation, 
based partly on Mr. Rerter'. statement 
on our border dispute w;th China, has 
turned out to be true. America is not 
Irlterested In halting Chinese expan-
Eonism in S.E. Asia. The only Power 
tb.1t Is Interested in halting Chin ese 
expansionism In S.E. Asia is Russia 
and Russia alone. 

Shrl leaehJm AIft (Kanan): At 
the outset, one may be permitted to 
Gp1'eIS one'a gratllk:ation OIl behalf 

of this Holise and of the country for 
the bold invitation the Prime Mini&-
ter has extended to Mr. Chou En-lal 
to come to India and have a confer-
ence. It would be equally proper and 
alncere not to conceal one's pleasure 
that Mr. Chou En·lai has accepted the 
invitation, and that his reply has been 
couched in exceedingly cordial and 
friendly terms. 

It is true China has occupied our 
territory. It is true she has been un-
just to us. It is also true that China 
/las stabbed US in the back, particular-
ly in the famous Ladakh incident 
where a number of our youn, men 
died. But if this tension were to eon-
tinue unaba ~ed and if the proposed 
ta1ks next month are not going to be 
the belinning of the end of this ten-
aion, what is going to happen bet-
ween us? A havoc would be wroueht 
on both our countries. This is the 
danger which we have to avoid, and 
avoid in a wise manner. The Prime 
Minis ~er has taken courale in "alb 
hands and after a lonl period, durin, 
which my hon. friends oppoeite con-
demned the actions and attitude of 
Government, arter that process was 
halted, he sent out an invitation, and 
next month the two Prime Ministe .. 
will meet to discuss these issues In a 
calm atmosphere. It must be said to 
the credit of the Opposition Parties 
that they want to sit in dignl1led 
silence, that they do not want to 
create any trouble, that they shall 
throw open the doo.. of India to an 
honoured guest, as India has thrown 
open her doors all these thousands of 
years to all types of peopl~ven In-

• vadera-and we hope and pray that 
these talks at the conference wlJl be 
a success and thereafter nellQtlatlOIlll 
w1l1 go on between olllcials on both 
aidl!s until we succeed. 

Friends, we should understand and 
recDJDlse ..•• 

Mr. DepaI7-Bpeaker: Order, order. 
This is not a publie meetinl where 
we say 'FrIenda'. 

ShrI I ..... AIft: Ran. 1Ian-
bera, ....... -
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111'. Depat7.S ...... : Be should 
address the Chair. 

Slut .JoacIIIm Al .. : I bow down to 
,.ou. 

Sir, unfortunately, platfonn speak-
ers like me su1fer from the disadvant-
age of Interruptions from you. You 
know that most of us are platform or 
publU: speakers. Anyway, I bow 
down to you. Acharya KrIpalanl auf-
fered from the lame thiDc yeaterd.,.. 
I am a smaller fry. 

111'. Depat7-Speaker: Acharya 
Xripalanl had no complaint about DI1 
interruption. He welcomed it. 

8bri .JaaebIm AI .. : I telt like com-
plaining when he was interrupted. 
But I bow down to you. I am a amal-
ler fry. But I want to mention that 
when a speaker is on his lees and Ia 
interrupted, the trend of his arcu-
menta Is ,one. 

111'. Depat7-Speaker: TbIa cannot be 
be:ped. 

8bri loaoIIlm Al .. : The Prime Min-
tater was faced with a very dlfIIcult 
a1tuation. He is the formulator, de-
a1per and originator of our foreip 
poliey. History does not live many 
chances for reconelliation. Mr. Chou 
En-Ia! threw out many hinta for a 
round table conference. He had IUg-
gested a meeting in Rangoon, with 
which some of my hon. friends found 
fault. The atmosphere In India was 
very hot for him in the sense that 
there were attacks in Parliament, and 
outside Chairman Mao's picture was 
dishonoured. 

I had been In China last year and I 
saw with my own eyes how Chairman 
Mao is hailed there as the Liberatoor 
of China. He is a hero worshipped 
by the Chinese millions. If you want 
to know the history of China, you 
must know about the March to Yen-
nan; what that has meant to them Is 
of much greater signiftcance than 
"ven the Dandi March is to u,. Thou-
RRnd. of people perished on the way 
through the snowy mountains and 

grassy landa and the rest reaehecl 
their lOBI. The forellllers who treat-
ed the CJUn.e like does were hurled 
out. 

In that situation, we have to under-
stand the backlrDund to this prob em. 
Our dlfterences bave to be settled ba 
the ,eneration of Chairman Mao and 
Premier Chou En-Ia! and Prime Mia-
ister Nehru. The President and the 
Prime Minister of India are the lu' 
leaves on that fadin, tree-the tree 
being the lut inatalment of our free-
dom lI,hters. And when that instal-
ment shall bave vanished from the 
face of thli land, we shall be ready 
with tbe next generation In India as 
well as In China which may not tole-
rate any IlUCt ~tuation. Chairme 
Mao and Premier Chou En-Ial are 
great statesmen In their own country, 
and when the next layer of .the 
Chinese comes, that layer may be 
fanatic, stron, and into·erable. Toc;I«r 
we are led by our Prime M1n1ater 
who has been the expression of our 
great freedom movement. History will 
not give us another chance to make 
up. History hal very few chances tor 
people to make up, and we m.,. 
never cet this chanee again. 

Three years ago we did not hear of 
a single incident on the border or 
questions about it; todll7, there are 
10 many questions. It is in order to 
resolve this conflict in the spirit of 
Mahatma Gandhi that the Prime Mln-
later has Invited Mr. Chou En-Iai, and 
whatever may come out of It, It Ia 
better that we have a conference and 
we also set a time-table for the c0n-
ference. Unfortunately, the Chinese 
are an Inscrutable people and they 
can get themselves mixed up In inter· 
minable nego'iations. What happen-
ed about the five American prison-
ers? Negotiations were carried on 
between the brilliant U.S.A. Ambassa-
dor to Czeshoslavakla (1957), Alexi. 
Johnson, who Is now their Ambassa-
dor In Thai"and, and the Chinese. They 
met a hundred times in Europe to 
decide about the five American pri-
soners and till today they have not 
come to a settlement. 
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~ India may be wamed b7 thI8 
example, so that our Government may 
enter into ne,otiations with a relUiar 
t.ime-table. After the Prime Ministers' 
meetin" the oftlclals will c:any on 
DII,otiations in such a way that the 
ne,otiations will end within a certaiD 
period of time and the)' arrive at a 
certain solution. 

After all is said and done it is bet-
ter to redraw the MacMahon boundary 
liDe once and for all if there is a 
doubt on the one aide or the other. It 
• better to redraw the line once and 
for aa so that we may DOt leave a 
heritage of trouble for the future 
generations. It is ell right for you 
and me and for the Chin_ to eDIBle 
in a deadly batUe. But We have ,ot 
the nen ,eneration to look after and 
we are not ,oin, to allow all the 
thinp which we have built up with 
the sweat of our brow and blood to 
be destroyed in a single act of war. 

If the PrIme M1n1ster'. polie)' hu 
been justifted on the Pakistan front-
you know the amount of paalon that 
was excited in this House and the 
amount of bitterness that swept over 
this country-if that paued away re-
cenUy overni,ht-and if tomorrow 
also we feel aimilarly bitter and 
&tron,ly antagonistic towards the 
Chinese-that will calm down lome 
t1n:e or other. Histor)' will not ,Ive 
WI another chance and we Bre not 
,oin, to leave a le,acy of bitterness 
for the next ,eneration to han, on 
between China and IndIa. 

As I said this opportunity of ne,o-
tlatlons, between Chairman Mao and 
Chou En-Ial and ourselves will not 
come a,ain. The)' are great people 
in their own country. We have no 
right to consider In what way the peo-
ple of China worship their masters 
Just as they have no rllht to see in 
what way We worship our masters. 
So, this meeting between the head. 
of these two States must lead towards 
the settlement of this dispute for a'i 
time. This must be settled In the life-
tIme Of Preslclent Rajendra Prasad 
and Prime Minister Nehru because 
they have been the custodians and 

lU&rdians of the great freedom move-
ment which' was c:arried on from th. 
time ., the DandI march and lon, 
before. Let us not fritter away the 
fruits of that movement by a deadly 
combat and destroy all the great ad-
vantages we have derived therefrom. 

Indians have been noted for their 
hospitality. This land of the Hindus 
and Buddhista has been noted for ita 
hospitality. We have entertained 
even our worst enemies. Even the 
Arabs welcomed their worst enemies 
if they 10 inside their homes and ask 
protection. The Arablt give protec-
tion to them, and only when the enemy ,oes out, do they draw their swords. 
(lfttern&ptlon). We are noted for our 
hospitality. Let us in the proper 
aplrit of the Prime Minister's instruc-
tions carry on. Remember, we have 
not many friends In the West. Sir 
Olaf Caroe's letter to the LoIIdon 
Times on the MacMahon line was not 
published by the Londoft Time.. SIr 
Olaf Caroe was the Governor of the 
N.W.W.P. and he helped to keep the 
province for the British. He threw 
the great Khan Brothers Into the 
dust of prison-life. Sir Olaf Caroe'. 
article appeared In the Indian Press. 
But the Londoft Tim ... would not pub-
lish It in all Ita greatness. ' 

My friend ,Ult now .ald very c0-
gently that America Is not with US In 
our dispute with the Chinese. Have 
the Americans expres.ed Iny opinion 
about our borders? Millions of pounds 
and millions of dollars would have 
been spent to brln, about a situation 
like thi.. But due to the thoughtle •• -
ness of the Chinese, perhaps, dUe to 
their expansionist mood, they have 
brought about the situation for whleh 
even one dol'ar need not have been 
spent! So, al wise statesmen, Jet UI 
welcome Mr. Chou En-Ial as a State 
guest. We may not welcome him In 
ecstasy; but let us give due honour 
and see that the Prime Minl.te .. of 
the two great countries sit tORether 
for « or 5 davs and then. thereaf'er, 
they eha'k out a programme, wh'ch 
the ollldalo on both sides will c.tTy It 
on. We haVe trusted our olllcial• to 
look after It from our Forelen Seere-
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tary upwards, our Ambauador u.ere 
and other officials. 

I have seen In China how the mem-
bers of our Embassy, their wives and 
children live In a state of tension. The 
Chinese may thus become the 
prisoners of the Indian State or ten-
sions here and the Indians there the 
prisoners of the Chinese State Or ten-
sions there. U there is no cordiality. 
this will become the state of affairs. It 
Is right for you to Say, Ohl But you 
must lee under what tensions the 
wives and chi:dren of our Embaasy 
people live there. Do you want that 
tension to be there and also here? 

AD Boa. Member: Did you draw 
the attention of Chou En-lai to thlo 
when you were there? 

8hrl loaehim Alva: I did draw his 
attention. I had drawn his attention 
to the question of Americans there. I 
did plead with him for the release of 
the American prisoners and what more 
do you want. (lntermptiOftS) 

Mr. DeputJ-8peaker: Order, order. 

8hrl loaehlm Alva: But that Is the 
tension there. We do not want to 
make our Embaasy people in China 
the prisoners of the Chinese Govern-
ment; nor do We want the Chinese to 
become the prisoners of our Govern-
ment. 

AD Boa. Member: That Is not the 
ease here. 

8hrl loaehlm Alva: We do not want 
that position to arise. I am mention-
Ing this only,s a barometer of our 
national relations so that these things 
may be put right. 

Now I want to come to the conti-
nent df Africa. The Prime Minister 
rightly focussed our attention on 
Africa, a growing State. Africa Is 
growing In Imporlance. Within two 
years, Africa will have about nearly 
30 or more independent States. They 
will become the Members of the 
'l'ftJ'n "6 ~_ _ _ ...... _ ..... ,,_ftI'lIPt ... ,.. 

Our countrymen in Africa must rea-
liae that they advance their interests 
and aspirations only if they do not 
put their heads against them. Unleas 
we Indians put ourael ves alongside 
the Africans, we have nO future In 
Africa. The Africans have also been 
treated badly by foreigners that today 
they are asserling their once down-
trodden rights. The Government o! 
India should draw up a comprehen-
sive plan by which India will have a 
place in Africa, in the sentiments and 
the aspirations of the people of Africa. 
Africa is ,oing to be an explosive con-
tinent. U today, we who have gone 
there and worked with our sweat and 
blood are not wanted, let us then 
come out. We shall have to come out 
unless we identify ourselves with the 
people of Africa and not the way we 
have gone on in Burma, where some 
of our moneylenders have brought 
such a bad name for us Indians. In 
Burma, the Indians are in a tight posi-
tion. Let the Government of India 
draw up a comprehensive plan for 
our citizens and our ideals oversea.. I 
would like hon. Members and the pub-
lic to visit Africa and not waste their 
visits on the West only but also con-
cen!rate our attention on the conti-
nent of Africa. (lntermptiOft) 

The External Affairs Report is mak-
Ing a rather alarming note about Goa. 
The Portuguese have had a number 
of violations of our air space around 
Daman and Diu. This is rather a 
very unhappy situation. Can we 
allow the Portuguese planes to go 
over our territory? Can We to:erate 
it? In Berlin the Russians and the 
East Germans have protested that 
the western planes should fty even 
over 35,000 ft. above their territory. 
Though the British did not want to fty 
such planes, the westerners have now 
obeyed or respected the protests of 
the Russians and East Germans and 
today In Berlin the planes are not 
even ftying over 35,000 ft. How Is it 
that we allow the Portuguese planes 
to fty over our territory and tolerate 
these air viOlatiODS around Diu and 
n.",.,.,9 
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That brings me to another point, 
and it is about External Mairs pub-
licity. The External Mairs publicity 
Is very weak and not dynamic-not 
vigorous. We have a first class case 
on Goa from the religious, national, 
minorities and cu;tural point of view: 
but we cannot put it across the world. 
So also On Kashmir. 

The External Mail's publicity can" 
not be managed by a Deputy Secre-
tary who has never been a ftrst-class 
journalist. The External Mairs pub-
licity and Information should be head-
ed by a first-class journalist. We have 
Arst-elass journalists who have got 
teD years of experience but they are 
wasting their talents here in the ial-
leries of Parliament. They should be 
brought into the foreign service: and 
thereafter. In their own time they may 
become the heads of Missions. We 
have nO such policy here. We have 
got able and patriotic journalists who 
are for years rotting In the Press Gal-
lery here. They must be given res-
ponsible jobs as Consul-Generals and 
absorbed in the foreign service and 
eventually made Heads of our Mis-
sions. Our policy is very weak on 
this front. 

How many people know that Sir 
Olaf Caroe's letter has been discarded 
by the London Time.? The world 
should know the American policy to-
wards China. The world should know 
how the British are srent about China. 
Now our External Affairs publicity Is 
very weak, not dynamic, not strong. 
How long are we going to live on the 
eapital of Nehru's foreign policy? 
(lnte1TUptlon) . 

An. Baa. Member: I think we stand 
upon our own strength and not on the 
strength of publicity. 

8brl ~aaeIdm AI .. : We have a 
strong case: we know our foreign 
policy Is sound; we are truthful and 
:lust. But we cannot for ever live on 
this kind of ald. The foreign policy 
bas to be put out by vigorous people, 
by patriotic young men 10 that our 
foreign policy may be respected and 
We may be honoured. Even a small 

country like Portugal gets a. 
against us 'In regard to pub.icit)'. It 
is shame for us that we are not able 
to hold against Portugal. Portugal 
holds the largest territory In Africa 
and In Colonial Africa we have neli 
seen any human decencies. When we 
aay something about Goa, we should 
be more aggressive and we should be 
more rigorous about our policy. 

These are the points that I have 
been wanting to say. I shall not take 
more time of the House. I am grate-
ful to you. But, as I sald-and I again 
reiterate It-history gives very few 
chances for a reconciliation between 
nations; and, if we spurn that, I think 
...... (Inte1TUptions). I think III)' 
friend heard me saying that China 
has been the aggressor. Even aUow-
ing that, If we go ir the spirit of 
Mahatmajl-I think this Is the onl7 
country which Is sti:1 being guided 
by the spirit of Mahatma Gandhi-if 
we throw that down In the dust, we 
ean never have a chance of rising In 
the manner that we have risen 80 far. 

Mr. Depa~-8peabr: Rani Manjula 
DevL 

An Bon. Member: None from this 
aide? 

Mr. Depat,.-8peaker: I anticipated 
that observation from the Opposition 
and I was prepared with my repl),. 
Two hon. Members from the Opposi-
tion have taken one hour. Still there 
are ten minutes to complete that one 
hour for the Congress. How can I caU 
another hon. Member from the Oppo-
.ltIon. I have to divide the time. We 
have decided to allot more time to 
them; we have decided to allot 80 
per cent to that side and 40 per cent 
to this side. Two Members of the 
Opposition took full one hour. I must 
give at least one hour to the Con-
gress. 

8hrl ~oaehlm AI .. : Sir, I may be 
permitted to .ay, because the hon. 
Member there drew my attention •••• 

Mr. Depa~-8peaker: No .eeCIIMl 
speech Is allowed. 
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8hr1 JouIdm Alva: I just want to 
earrec:t ••...• 

Mr. Depaty-8peaker: Order, order. 

8brlmaU MauJaIa Devt (Gopal-
para): My Deputy-Speaker, Sir, I 
know that the impending visit ot the 
Prime MinIster ot China would cause 
a lot ot criticism. It is but natural 
that certain apprehensions should be 
felt by the country. But I congra-
tulate the PrIme Minister on the stand 
he has taken on this iaue. 

When the two Prime MlnIsterB 
meet, I am sure the discussion would 
be based on the stron, and clear-cut 
lines laid down In the note that was 
sent to China. Moreover, I am quite 
sure that the Prime MInister would 
Dot stake the country or the naUon 
In such a light-hearted manner. 

It Is surprloln" Sir, to hear from 
ftr trlends across that we should not 
take part In the functions that would 
be arran,ed when the PrIme Minis-
ter of China would violt our c:ountry. 
The Prime Minister ot India as the 
leader of the nation has Invited the 
PrIme Minister of the other eountry 
and as such we should abide by the 
acUon ot the leader ot the nation. I 
do not see any reason tor apprehen-
sion, because the Constitution of India 
wou'd always protect the territorial 
Integrity of India, as Is shown In 
the Bernbarl case. I hope the hon. 
Members when they criticise on this 
Issue would remember that fact. 
42,000 square miles of territory are 
elalmed by the Chinese, but I am lUre 
that India would stand firm, and our 
Prime Minister would abide by the 
wishes of our country and lee that 
not an inch of Indian IOU would go 
to toreign hands. 

8hrl Amjad AIl (Dhubrl): Let us 
hope so. 

8hrlmatl ManJnla DevI: Well, it is 
for us to .ee. The meeting of the two 
Prime Ministers i. a very imTlortant 
tactor. The national integritv depends 
on the succe .. of the,e talk.; not only 
national integrity but International 

seeurity also depends on the ~ 
of these talks. We as a naUon should 
stand by our PrIme Minister to _ 
that these talks succeaatu\ly end and, 
at the same time, see that the prestige 
of India does not sulfer. 

There has been recently a census of 
Chinese nationals of KMT Govern-
ment. They ate stated.. statele. 
peraons and are liven residential ~ 
mlts for three months. I would lilte 
to know what would happen to them 
after the aplratlon of these three 
months, whether reoIdenUaI permits 
would be lasued again and a,aln or 
there would be some sort of rehabili-
tation or they would be sent baek. I 
would like to have elarlfleatlon on 
these points about the ChInese _ 
tioDala. 

Regarding the Tibetans In India, 
there had been a recent criticism about 
Our Communist friends. They never 
hesitate In the denunciation of any-
thin, that Is Tibetan or In the confir-
mation of anything Chinese. Now, 
there hal been a stron, criticism about 
Dalal Lama'. treasures. It surprisee 
me how a foreign dignitary's personal 
possessions cou'd be Interfered with 
when he Is our honoured guest. It ill 
Indeed 8urprisinl! that a noted politi-
cian ot that category should suggen 
that we should interfere with the per-
sonal belongings of a foreign dignitary 
when he i. our guest. The only thing 
we can do I. to request Dalal Lama 
to help Us In the rehabilitation of the 
Tibetan refugees, to help u. with some 
of his great treasures tor this. More 
than that, I am afraid, we cannot do-
we cannot Impose any thin, on him. 

Now, regarding the Tibetan Camps, 
the Government are going to spend 
about Rs. 12 lakhs in the rehabilitation 
In NEFA area. The near proximity 
of the Tibetan refugees to border areas 
is a source of danger to India. I would 
request the Government to reconsider 
this polioy and see that the Tibetan 
refullees are ""ttled somewhere In the 
south. 



PHALGUNA 26, 1881 (SAKA) 

T am glad that the relationship with 
Pakistan is much better than what 
it was before. The friendly settle-
ments are indeed a proof of that. I 
tail to understand how we can have 
a defence pact with PakIstan or have 
.. grouping with South-ERst-Asian 
countries. Any grouping is always in 
·COIlftict with the ideas of other group-
ings, and as such our policy of non-
alignment would always sulfer. I can't 
understand the stand taken by the 
Swatantra Party in suggesting the 
defence pact with Pakistan and the 
grouping of India with other countries. 

Now I want to say something about 
·external publicity activities. I want 
the Government to take more notice 
of the recent Inefllciency noticed in its 
IICtivities. External Mairs Relations 
has Rs. 683' 23 Iakhs in the Budget, out 
of wh:ch 85 Missions have Rs. 528' 97 
lakhs provided in the BudgeL That 
means about Rs. 5: 28 lakhs per Mia-
sian. When such an enormous amount 
Is spent on such Missions, I wiah that 
they do their duty and they come for-
ward in establishing greater under-
Nnding and friendship with other 
nations and other countries. I wish 
that they explain India's stand on 
many of her internal and international 
activities and undertakings. There 
mould be more initiative and concen-
trated effort on this matter and the 
foreign missions, I hope, will see that 
they should not be so weak in their 
existence. Had the efforts and under-
takings been stronger than they are 
now and had the propaganda been 
better, I am sure that our Goa ques-
~on and the Kashmir question would 
have tared better. 

Recently, when the commonwealth 
parliamentarian. met in India, I met 
IOIIIe of them an" I asked them the 
reason why that Pak10tan had been 
pining 10 much support from dll!erent 
quarters and more espec' ally frmn the 
major nations. They gave me some 
pointers and It 11 this: that we haft 
not quite succeeded in edablillhlng our 
poalt'on and explaining to the other 
IIIItions the jllStiee of our Itand with 
..... ard to KuhmIr and Goa. I hope 

that our foreign mlMlODa would tate 
greater lead in this matter and have 
better contacts with other nations. 
When delegations 10 from here, I wish 
they would also contact other natiODL 
Our concentration now is more on the 
biller nations. But we should aJ.o 
see that other smaller nations and 
other uncommitted nations also live 
'us their support, SO that when qus-
tlons of th is nature arise, we get a 
greater support than what we have 
now. I do hope that the External 
Mairs Ministry would take note of It 
and see that our delegations work in 
this Ileld well, and endeavour to have 
good contacts with all the other 
nations in the world. 

I am glad that the recent delegatiOD 
to the United Nations have estab!iahed 
better relations than what they had 
done before. There is now better ap-
preciation and I hope that even though 
some truths, though deserving, should 
not always be told, we should be more 
diplomat;., in our dealings with them 
and gain their friendship and goodwill 
rather than be critical of other natlOlW 
in the international 8.eld. It i. this 
point that has been brought to Ift7 
notice when I had dlscuss'ons with the 
commonwealth parliamentarians. In 
a friendly talk, they told me that It 
we go forward with friendship and 
understanding and sympathy and not 
with a platform approach, we would 
ach'eve better results. It I. Ver'l 
essential for us to win the /tOod opi-
nion of not only the b'. nations but 
alIo the smaller nations, and I hope 
that the delegations and the mlssiOlW 
would see that this purpooe Is lIChiev-
eel 

Regarding NEFA, Darjeeling and 
the Nap Hills, I feel that we should 
take strong steps to curb all antina-
tional risinp. Whatever It may be, I 
am afraid we have been rather slow 
with regard to the Nag... I hope It 
would not create another Kaslunlr 
trouble for us in the Nag_land. 

The scheme for the reorganIsadoa 
and integration of the Infonnatlon _-
vice with the J:xtemal Mai ... M1A1a-
Q")' Ia being put Into elrect. I am glad, 
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and I hope that the infonnation ser-
vice will accelerate its activities. 
India's role in the international field 
indeed deserves great ,appreciation. I 
am g'ad that the summit conference is 
meeting and I hope that the world ten_ 
8:0n will become less and world peace 
w:l1 be established. The Algerian self-
government, I hope, would soon be 
established. I do wish that the Gov-
ernment of France would see to it that 
the atom tests which they are trying to 
demonstrate would cease very soon. 

The denunciation of race conllict in 
Africa by our Government is of 
course upheld by the General Assem-
b'y of the United Nations, and I hope 
that all this rac'al discrim'naUon 
would come to an end and that all the 
nations of the world would see that 
no nation can have any kind of this 
discrimination on any ground what-
lOever. 

I comp!'ment the Prime Minister on 
the stand that he has taken on inter-
nat'onal alIai .... , and I am glad that 
India has stood the test of world opi-
nion in her recent actions. 

Shrl Mahanty (Dhenkanal): Mr. 
Deputy-Speaker, Sir, before I come to 
lome of the relatively important as-
pects of External AlTairs, I wou' d first 
like to dwell on some of the routine 
.spects of the Ministry. Almost every 
year references had been made to the 
moun!ing administrative cost. incur-
red by the Ministry in its missions and 
posts abroad. It has been reassuring 
to note that Government are also com-
mitted to the principle and objective 
of lowering down the administrat've 
costs incurred in our fore' gn missions 
and posts. The expenditu-e on our 
missions and posts amounts to 
Rs. 526' 97 lakhs and is spread over 
85 missions abroad. According to the 
annual report, it has been estimated 
that the average expend 'ture per m's-
sion, excluding the High Commi ... on 
m th~ United Kingdom, is Rs. 5' 28 
lakhs. Whilp the ex!'enditure in these 
missions may leave some ""ope for 
cUrtailment, I have no doubt in my 
m'nd that tile exPend'ture in the 
~nited Kingdom ,~lah ~on 

needs immediate correction. This 
House know_I do not know for what 
reason-that the High Commission in 
the United Kingdom functons more 
or less on the hnes of a m'niature 
Government of India. There is any 
amount of over departmentalisation and 
duplication of work there. For inst-
liDce, we have a commerce department 
in the High Commission wh ch is at 
present engaged in buying mach'nery 
and stores for some of the pub!' c sec-
tor projE'cts. Even though we have 
an India Sto-es Department. with a 
full fledged shipping directorate 
attached to it, the shipping of food-
grans has been entrusted to the com-
merce department. These are mere 
instances to show how over-depart-
mentalisation and duplication of work 
has been going on in the High Com-
mission in the United Kingdom. 

In this context, the Finance Min'stry 
had appointed a spec'al reorganisation 
unit under the leadersh'p of Shrl 
Inde-jit Singh, the J,oint Secrehry of 
the Finance Ministry. That gentleman 
had been entrusted w' th the work of 
scrutinising the workload in the 
United Kingdom High Commission and 
make his recommendations to the Gov-
ernmenl I do not know why Shrl 
Inderjit Singh found the climate III 
London Sd uncongen' al and left soon 
after. I do not know whether he 'eft 
out of his own volition or he was 
recalled, perhaps somebody owes us 
an answer why Shri Inderj·t Singh, 
for whom travelling and other ex-
penses were incurred and who had 
been sent specifically to the United 
lCingdom to scrutinise the work, had 
come back. 

Shrl C. D. Pande: He has effected a 
saving of Rs. 35 lakhs. 

8hrl Mahan",: I am coming to that 
question of savings. But my question 
remains; why he was called back. 
Then, the work was entrusted to 
whom? The S.R. unit functioned 
under the Deputy, High Commissioner 
of the High Commission. In other 
words, the Deputy High Commissioner 
of., the United K'ngdom High Com., 
",Ission was entrusted with the task 
C4 ,scrUtin\8in, )U8 own dePartment fQr 
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economy purpose.. Ot course, I do 
not wish to attribute 8I:ly motive 1.0 
anybody and I have no doubt that the 
Deputy Commbsioner of the High 
Commission was competent enough to 
recommend economte. in his M.ssion. 
But the question remains,-it is beg_ 
,ing the question,-what was th., need 
for sending the S.R. Unit to London 
and spending fOr the Unit to th~ extent 
of about Rs. 70,000, a major part of 
which is foreign exchange? Be that 
as it may, the Unit under the leader-
ship, not of lnderjit Singh of the 
Finance Ministry but of the Deputy 
Commis3ioner of U.K. High CommIs-
sion in London, went into the worK-
load and various aspects of the activi-
ties of our U.K. High Commissio. ... 
They worked wLhin the framework of 
securing agreed conclusions, agreed by 
the High Commission and agreed by 
the team, and recommended the re-
duction of 237 po.ts, even though 
according to the report of the S.R. 
Unit they could still have reduced 85 
posts. I do not know why the S.R. 
Unit did not recommend the reduction 
of these 65 posts, even though the 
U!lit was convinced that these posts 
could have been reduced. Even then, 
they recommended the reduction of 237 
posts. But what do we ftnd? We 
find from the annual report that the 
Government have still left Bam" of the 
posts untouched. It is somewhat re-
&reltable that when in the nme of 
economy the Ministry has been re-
ducing u. .. der the heads Class IV and 
Class III employees in the foreign 
mission abroad, the high execu'lve 
ofIIcers without much work to do re_ 
main untOuched. The Unit have fur_ 
ther referred In para 21 of the Report 
that some senior executive ofIIcers and 
higher executive ofIIcers were engagE'd 
on job. which not only Intrinsically 
merited attention of lower grade 
person!lel but were of a character as 
were actually performed by lower 
grade personnel. Furthermore, the 
Unit also referred to the fact that the 
utilisation of the Higher Executive 
ofIIcers was not fully elfectlve. 

Shrl Jawaharlal Nehra: What is the 
han. Member readln. from? 

Shrt Mahapty: I am reading from 
the Report of the 8.R. Unit on U.K. 
High Commission. 

Therefore, I venture to think that 
there is much scope for the re-thlnk-
ing on this subject. Before I leave tills 
subject I wish 1.0 make a reference to 
the fact that the Governme!lt of India 
are now contemplating 1.0 appoint a 
gentleman as the Director .o( India 
Stores Department, whose commercial 
knowledge is co-terminus with his 
failure to obtain a seat in the la.t 
elections. 

Mr. Deputy-Speaker: No appoint-
ment has yet been made. The han. 
Member says that they haVe in co,,-
templation the appointment of a mem-
ber whose qualiftcations are co-ter-
minus with this and this. That is not 
justifted. The hon. Member .... 

AD hon. Member: He should be 
more speciftc. 

Mr. Deputy-Speaker: I do not want 
things 1.0 be referred to when the 
member has no justiftcation for saying 
that. No appointment has yet bE'e:! 
made, we do not know who that gentle. 
man Is, and before his appointment h~ 
ts being criticised here. That is no! 
fair. 

Shrl Mahant,.: I am sorry. I am 
prepared to withdraw it, it that i. in 
bad taste. I limply wanted to point 
out .... 

Mr. Depaty-Speaker: I wish he with-
draw that. 

Shrt Mahaaty: O.K. I withdraw It, 
It that i. your direction. 

I nOW come to the relatively more 
Important .spect ~amely the Indo-
Chinese relations. A sigh ot relief 
will be heaved on account of the ract 
that the Indo-Chinese conftic! over the 
northern border has not de'eriorated 
of late. For that one should "'maln 
thankful more to the Hlinalayan winter 
than to Chinese Intentions of peac~. 
With the S\lllUDer coming and' the 
mow meltln., one hu reall)" to wai,l 
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[Shri Mahanty] 
ad tee whether there Is not going 
to be further deterioration. 

It Ia ,ratifying to Dote that the 
Chlnese Prime MinIster has agreed to 
the Indian Prime MInister's request to 
_ to Delhi, though the actual date 
of his arrival has !lot yet been com-
municated. Rilhtly, the Government 
of India have decided to extend to bim 
all the courtesies due to a distinguish-
.eel visitor of Mr. Cbou En-lai's emi-
Dence. But the question remaiDs, 
and the fact remains, thllt we are 
,gom. to welcome an aggressor on the 
IOU of Inelia. That fact cannot be ob-
llterated that we are goin. to welcome 
an aureuor on this loil. But, even 
then, the more important thlnl is, 
what Is the baclqround of proposed 
meetlnl? I am not the type of man 
who would surrender my way of think-
Inc to the Prime Minister, however 
eminent he may be. He owes not 
only to this House, but to the CO~ltry 
at larle 8.'1 anlwer as to the circum_ 
atancel which led him to trace back 
from the stand that he took in Nov-
ember. 1959 regarding thp meetinl. 

The Indian Prime Minuter, in his 
letter dated 16th November, 1959, 
mentioned about some interim under-
.tandJnp which were conditions pre-
cedent for any meetL'1, between the 
two Prime Ministers, and then be in-
dicated In that communication that 
after lome interim acreements were 
arrived at, the date, the time and place 
for the meeting could bp fixed. I 
would beg of the hon. Prime Minister 
to tell us whether he had arrived at 
any interim agreements since then and, 

. If lID, what those are. 

The reply datPd 17th December, 
from Premier Chou En-Ial to the 
Indian Prime Minister was not only 
~scouraglng but humiliating, Inasmuch 
.. the Chinese Premier charae'eriled 
• portion of the Indian Prime Minis-
1er'. propoaalo a. lacklnl fairness, and 
when I .. y "lacking faim_1f I .ay 
within quotatlClllL 

Furthermore, it was mentionpd ill 
that communication that nct wnly • 
tew outposts in the nor~h-ell.terll 
sector of India, but the western sector 
the Ladakh sector, the en~ire 2,000 
mile long border was never delimit-
ed. The little point that I am trying 
to bring out is that since the com-
munication dated 16th November, the 
situation has deteriorated, the difter-
ences have widened, there have been 
violent disagreements about facts and 
so where is the basis for any •• ,eetinl 
and what i8 after all going to be dis-
cussed in tbat meeting? In his leiter 
dated 17th December, the Chinese 
Prime Minister indicated th~ scope of 
the meeting in the following words: 

"Although tbere are differences 
of opinion betweeil our two "oun-
tries on the boundary question, I 
believe that this in no way hinders 
the holding of talks between the 
two Prime Ministers; but on the 
contrary it precisely requires Its 
early realisation so as to reach 
some agreements on principles as. 
a guidance to concrete discussions 
and settlement of the boundaI')' 
question by the two sides." 

From an analysis of this, I come to 
this conclusion, that this meeting Is 
taking place for determining the 
guidance which will lead to a oettle-
ment of the boundary disputes. I 
would ask of tile Prime Minister to 
tell the country: where was the bOl!n-
dary dispute till the Chinese by their 
military aggression occupied 12,000 
aquare miles of Indian territory, which 
was Indian terri tory in law, in custom 
and in agreements? The Chinese 
occupied 12,000 sq. miles of our terri-
tory. Then they said "here is a dis-
pute" and told us "let us co:ne to a 
settlement on this dispute" and die-
'.ated, not from any position of reason-
lbleness but from a position of brazeD 
:nilltary strength. I would like 10 
lUIOW' from the hon. PrIme Minister 
what Is going to be discussed, what 
is goln. to be ne.ollated about. U 
there Is golOl to be negollatlon abo'lt 
the cessation of Indian territories. 
Well, 80 far as I am concerned, 10 fu 
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as my party is concerned and that 
portion of the Indian population to 
which we belong is concerned, we 
are not at one with him. We are not 
at one with him when he thinks of 
the cessation of Indian territories, 
when he is talkin, about the settI~­
ment of boundary disputes. 

According to us there were no 
boundary disputes. There was cold-
blooded military occupation by China 
of Indian territories. There can be 
no discussion. There can be no ne"o-
liation, there can be no guidance ex-
cept vacation of the military occupa-
tion. Therefore It is time now that 
the hon. Prime Minister says cate· 
gorica1ly as to what the scope of Ute 
meeting is, whether he is going to 
negotiate about the 12,000 square 
miles of Indian territory which has 
been occupied by the Chinese. He 
may do it. He is eminent enough to 
do that. He has also got the ruling 
party behind him. But that will not re-
Hect the national opinion as a whole. 

16 brs. 

Now I come to Tibet. In this Bud-
get we are makin, some provision for 
the relief and maintenance of Tibetan 
refugess who have crossed over to 
India on account of polilical distur-
bance in Tibet. I for one do not 
grudge any expenditure that we mIght 
have to incur for giving succour and 
consolation to the Tibetans in their 
agony. We fully share their sufferings 
struggles and tribulations. But I 
would like to know from the hon. 
Prime Minister the perspective about 
Tibet. It is being suggested that this 
expenditure will now be an annual 
feature of our Budget and that these 
refugees will be a part of our Indian 
population. In that case, this should 
be a matter of deep concern to us. I 
submit that there should be some 
perspective and some realistic and 
bold thinking as to what we are going 
to do about Tibet. 

In this connection memorjes flash 
back to the year 1950 when the 
422 (Ai) LS.-7. 

Chinese were making their prepara-
tions for occupying Tibet. I am con-
strained to say that had the Govern-
ment of India been awakened to their 
responsibilities in 1950 there would 
have been no Tibetan problem today. 
There would have been no Indo-
Chinese problem either that is there 
today, had the Indian Embassy in 
Peking, acted in a manner that war 
expected of it. The betrayal of Tibet 
could not have taken place in tJus 
manner. I have got there a book en-
ti tied In Two Chinaa written by an 
eminent diplomat, Sardar K. M. Panik-
kar, who was our Ambassador in 
Peking. I am speaking not out 01 dllY 
personal capricious motive Or in any 
spirit of carping criticism but I ar .. 
speaking with the objectlvit,o at • 
historian. After ten years when we 
search for what happennd in 19~O 

what do we Hnd on page 105 of this 
book? The eminent diplomat writes: 

"I expressed the hope that they 
would follow the policy of peace 
in regard to Tibet. Chou Ell-lai 
replied that while the 'liberation 
of Tibet was a sacred duty hb 
Government were anxious to 
secure their end. by negotiationa 
and not by military action' ... 

But the eminent diplomat never con-
veyed these intentions of the Chinese 
to the Government of India and New 
Delhi was kept in complete darkne ... 
Again, we find on his own admission 
at page 112 of this work that while 
the Aml'rican and Hongkong pre&S 
were full of stories of Chinese 
invasion of Tibet, the Indiall 
Embassy situated in Peklnc 
feigned ignorance about all 
that had been happening in tha I un-
fortunate country and the Government 
of India was kept in total darkness. 
This is em his own admission. The 
Government of India had always di.;-
counted whenever the Opposition 
brings certain matters to their notice, 
for instance, the violation or air space 
of India. I know questions were ask-
ed by Shri Barua in thi. connection to 
which the hon. Prime Minister had re-

• 



Demands MARCH 16, 1960 for Grants 

[Shri Mahanty 1 
plied that those were mere bazaar 
gossips. Similarly, when the Ameri-
can and Hongkong press were full of 
bloodcurdling stories about the Chi-
nese operations in Tibet, the Govern-
ment of India had discounted those 
because the Indian Embassy in Peking 
had kept the Government of India 
in total darkness. 

Then you come the most important 
and interesting part of the diplomat's 
memoirs. At page 113 he says: 

"The Indian Press, egged on by 
the sensational reports of the 
American correspondents and the 
blood-curdling stories issued from 
Hong Kong by Taipeh agents, kept 
on talking about Chinese aggres-
sion. Even Sardar Patel, lhe 
Deputy Prime Minister, felt called 
upon to make an unfriendly speech. 
There was also some support in the 
External Affairs Ministry for the 
view that India should act vigor-
ously to protect Tibet. In the 
meantime Ecuador which 
was then a member of the 
Security Council, threatened to 
bring up the Tibetan question be-
fore the United Nations. Know-
ing the temper of the Indian pub-
lic and the attitude of some of the 
officials I was nervous that the 
Government might take some 
hasty step. My own prestige 
with the Government was 
at a low ebb and 
I was being attacked for having 
misled the Prime Minister e.bou~ 

Chinese intervention in Korea. 
But the Prime Minister was not so 
easily moved. He kept calm and 
allowed the public feeling to die 
down." 

Ily only complaint about the hon. 
Prime Minister is that he is alway, 
1IIlIIloved. He was unmoved when 
this gentleman betrayed the best in-
terests of India in Tibet. He is also 
unmoved to-day when the best in-
terests of India are assailed on the 
northern border. I would only Uke 
hlm to be more dynamic. 

From this it will be evident how 
at every step the Indian Embassy in 
Peking had .betrayed the best inter-
ests of India in Tibet by keeping New 
Delhi in dark. It is a pity and a 
shame that today that gentleman hds 
been nominated by the President as 
the representative of the Indian 
people. Somebody must speak out. 
This means that this administration 
has been putting a premium on bet-
rayal. We think the time has come 
when this kind of putting a premium 
on betrayal should stop and those 
people who have betrayed our inter-
ests in our Missions abroad must be 
brought to book before public opi-
nion. r am sorry to have said so, but 
r thought. ... 

Mr. Deputy-Speaker: Really I an> 
also sorry for that. The difficulty is 
that though he has read from hIS 
own book certain admission that he 
has made, the conclusions that the 
hon. Member draws may not be so 
justified. Therefore he should use a 
milder language that what he has 
been doing. 

Shri Mahanty: I am sorry. What 
said perhaps was not in good taste 

nor is it my habit to speak in such 
language. 

An Bon. Member: That is a Iact. 

Shri MahaDty: But when I find 
that such men are being nomina ted by 
the President as representatives of the 
Indian people certainly it i. time 
enough for someone to point out this 
kind of approach. 

I do not wish to take more time of 
the House.' Of course while conclud-
ing I will not hesitate to pay my 
open-hearted compliment to the hon. 
Prime Minister for the way in which 
he has been handling most of our 
foreign alfairs. We know the time 
is difficult, the context is difficult and 
the people with whom he is dealing 
are difficult. But having said so be-
fore concluding I would once again 
urge that foreign policies are not 



Demands PHALGUNA 26, 1881 (SAKA) for Grant. 63 q 

matter.:i of national controvers.ie~. 

These are national policies. The hall. 
Prime Minister is not a par4san when 
he pursues those policies. To us he 
is a symbol of the nation as a whole. 
But if he has to claim and deserve 
this right he can do so by takirog 
into account the feelinis of all parts 
of this House. 

Sbri D. C. Sharma (Gurc!aspur): 
Mr. Deputy-Speaker. Sir, I have lis-
tened with rapt attention to the spr.ech 
of the han. Member who preceded 
me. I fail to understand whether It 
tIoes anyone good to rake up Ihose 
controversies which have been laid to 
rest. Today people have been talking 
in terms of history. Some havr b~n 
talking in terms of history WII ;ch 
exists and some have been talk;ng in 
terms of history which will ne"er 
come into being. The han. gentleman 
built up his whole case on some book 
which he has read and which has been 
written by one of our eminent dip-
lomats. I have not read that book, 
but I think it is very unfair to a.llY 
writer to take some extracts from 
his book and tear them out of their 
context. I think the gentlemen who 
represent our country abroad in 
ctiflerent missions and embassies have 
done very well by their country, and 
it does not become an Indian national 
to say that they have betrayed the 
interests of the country anywhere. I 
feel that our Ambassador in China, 
to whom the han. Member referred, 
Is a very eminent scholar, an eminent 
historian and an eminent public man, 
and I have no doubt about the fact 
that whatever he did, he did in the 
Interests of the country. I think he 
lerved the interests of the country. 

What happened in 1950 is being 
carried over to 1960. The question Is 
whether our policy towards Tibet at 
that time has much to do with our 
policy towards China today. I think 
history does not move in a straight 
line, and you cannot say that one 
thing follows from the other. History 
is never logical, history is a negation 
of logic, and it is only the cheap 

writers of histo~y that try to introduce 
any sense of logic into history. More-
over, all the displomats of the world, 
all the statesmen of the world, work 
within a particular framework at a 
particular time, and, without being 
prophets, without knowinl( what is 
I/oing to happen after ten or twenty 
years, they take their decisions in the 
best interests of the country at a par-
ticular moment. I think what hap-
pened in 1950, so far as Tibet is con-
cerned, happened because we then 
thought that it was in the best in-
terests of the country. What happen-
ed afterwards happened because we 
thought that it was also conducive to 
the welfare of the country. 

Shrl Rajendra SlDrh: Was that in 
the interests of democrac~' also? 

Shrl D. C. Sharma: I must say here 
is a gentleman .... 

Mr. Deputy-Speaker: Every han. 
Member, when he is referred to, 
should be referred to as an Han. Mem-
ber, not as a gentleman. 

Shri D. C. Sharma: am sorry. 
Here is an hon. Member who is a 
member of a party which consIsts of 
25 or 26 han. Members, and he feels 
that he represents India much more 
than we do who sit on this side of 
the House. There cannot be a greater 
travesty of facts than this. 

Shrl Rajendra Slnch: May I ask 
whether membership is the measure 
of intelligence and patriotism? 

Shri D. C. Sharma: Our policy to-
wards Tibet was conditioned by our 
thinking on international affairs, by 
our thinking on foreign policy matters 
at that time. What has happened now 
between my country and China I be-
lieve does not stem from our policy 
towards Tibet. After all, Tibet W/UI 
recognised even by the British people 
as a region of China and we did not 
do anything more extraordinary than 
that. We only accepted the fact which 
was recognised by the British Govern-
ment for such a long time. There-
fore, that Is not the point. 
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[Shri D. C. Sharma] 
Our policy about China has been 

put under fire alain by one han. 
Member, and he has said that it Is a 
betrayal of this thing and that thing. 
You were very right, Sir, when you 
said that these were very hard words 
and that he should not use such 
words. But the fact of the matter is 
that, whatever the relations between 
China and India be at this time, 
whatever the relations may have been 
in the past, when our Prime Minister 
has asked Mr. Chou En-lai to come to 
India .... 

Shri RajeDdra Slnch: He has re-
quested, he has not asked. 

Shrl D. C. Sharma: .... and discuss 
matters with him, he has 
not thought of Mr. Chou En-lai 
as an aggressor, and he has 
not thought of himself as an 
aggrieved party. After all, there are 
certain diplomatic conventions, certain 
things which govern the relations bet-
ween countries, and I believe that 
according to international usage, 
according to diplomatic convention, 
according to what history says, our 
Prime Minister has done the best 
possible thing by asking Mr. Chou 
En-lai to come to India so that dis-
russians can be held. 

Aiter all, what do these people 
want, I ask. What is the alternative 
to this? Do they want that there 
should be an armed conflict between 
India and China? Our Prime Minister 
has, at one time, said that if need be 
India will be a nation in arms. He 
is not afraid of that. But the fact 
of the matter is that in international 
attairs these days, whatever the rea-
sons may be, people are pursuing the 
path of negotiation. If there arc nego-
tiations between Russia and America, 
the two big giants, between France 
and Algerians, I do not think that 
our Prime Minister has betrayed the 
country by inviting Mr. Chou En-Iai 
to hold discussions. I think he 
has served the interests of the 
nation in the best possi-
ble manner. I believe he has 
done something on account of which 

history will give him a very hiCh 
place. 

Shri Rajenclra SiDCh: 
it is written by you. 

Provided 

Shri D. C. Sharma: Therefore, I 
believe these are not things to be 
thought of like that. 

India and China had lood 1-elations, 
and they were good neilhbours. Even 
Prime Minister Chou En-lai has said 
that the relations of India and China 
are of eternal friendship. Of course, 
you may say that perhaps he does not 
mean what he says. I do not think 
Uke that. I think that some countries 
can be the victims of misunderstand-
ing, victims of a wrong readi!!g of 
geography, a wrong reading of history. 
I believe that China for which I have 
great respect, and Mr. Chou En_lai for 
whom I have great respect, have been 
victims of a wrong reading of the 
geography of India and China, a 
wrong reading of the history of India 
.... d China. Hence this trouble. But 
I believe there are two ways of solv-
ing the prblem. 

You can cut the Gordian knot by a 
sword, or you can tmite thp knot in 
a very gentle and statesmanlike 
manner. I believe that this meeting 
between the Prime Ministe~" of th" 
two great countries. of two great 
neighbours, is going to do thp latter. 
The knot will not be slashed with a 
knife. Therefore. I wclcome this 
meeting and I hope the whole of India 
will welcome it. The wholp of India 
will be watchi!!g this meeting with 
interest because Indians know that our 
Prime Minister is committed to the 
policy of getting the aggression 
vacated. He is also committed to the 
policy of insisting upon the Himalayas 
as the natural boundary line of India, 
to the policy of having those areas 
which form part of India as our own. 
I have no doubt about it. So, the 
misgivings of some of these persa. .. s 
who represent some parties, r think, 
are utterly unfounded, and I would 
request them to suspend Ih .. ir judg-
ment for some time and .... alt for the 
meeting. I hope some good will come 
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out 01 the meetin, to hearten the 
people and set at rest the doubts 01 the 
waverers. I am sure about It. 

There is another point to which I 
want to refer, and that is about the 
structure ot the admbistration ot our 
~ernal Aftairs Ministry. Somebody 
aaid that the structure should be 
rationalised. I am not a very keen 
student ot all the administrative 
structures, but I see some at these 
Ministries in action, and I can say 
without tear ot contradictinn that the 
External Affairs Ministry has onp good 
point about It, if there is no other good 
poL'!t, and It is this; though the 
~ernal Aftairs Ministry can always 
be in the limeli,ht, yet I have tound 
tha t the officers of this Ministry 
avoid the limelight. Whenever I see 
any newspaper in the morning, I find 
that the Joint Secretary ot this 
Jlinistry or the Deputy Secretary of 
that Ministry or the Secretary of a 
third Mini.stry is doing something, 
a.'!d sometunes, I feel that th .. y are 
very wonderful people, and they are 
getting into news. But so tar as this 
Ministry is concerned, I find that Iheir 
officers do not get into news, which 
has become one of the obsessive defects 
of the officers 01 the other Ministries, 
who are always out to get their names 
published in the newspapers and to 
have their names adverlised,-or I 
would :not use the term 'advertised', 
but I would say,-to have their names 
splashed like that. 

I would al~o say that so far as the 
Organisation and Methods Division is 
concerned, the axe has tallen with a 
keener edge on this Ministry I han 
on any other Ministry. For instance, 
take the economies elTected in the 
High Commission in London. I think 
this Ministry Is a kind of a guinea_pig, 
if I can use that word, tor experiments 
on economy. And I am very glad 
that our Prime Minister Is carrying on 
those experiments in economy, so tar 
as his Ministry Is concerned. 

I want to say a word about the 
Information services. I think that the 
information services 01 the Ministry 

should be B~ as would compare 
favourably 'With . those 01 other 
countries. But I woUtd say one thin, 
that our foreicn MIssions abroad do 
try to project India iii other countries. 
For instance, I was in Washington 
recently, and I could not get any news 
about India, and I had to depend upon 
the newl..letter which was published 
by the Washington Embassy once a 
week or twice a week for getting news 
about India. Theretore, I believe that 
the information services of this 
Ministry are doing very good work 
thOUCh they do require a new look. 

I want to say one or two sentences 
about the other thlnes. I want to 
congratulate the Ministry on the way 
in which they have tackled the Tibetan 
refugees. Whatever people may say, I 
think India has done something very 
creat by having accommodated the 
Tibetan refugees, and I do 1I0t mind if 
we are gain, to giVe some money for 
their rehabilitation. I think this is 
one of the things for which we shalJ 
be remembered not only in Ihis 
country but in other countries, not 
only today but In days to come. 

I also find that there has been some 
lessening at tension In the Naga State, 
and I hope that the Naga People's 
Convention's ideas will be looked into 
and something will be done In order to 
give those N agas a proper share in the 
administration of the country. 

Then, I want to say a word abaut 
Cyprus. I have been talking about 
Cyprus every time on the floor at the 
House. I am sorry that th~ bdc_ 
pendence of Cyprus has bcer. post-
poned, and there Is some trouble about 
the bases there. They want 120 milES, 
and they can give only 36 miles or 
something like that. I wish U,at tne 
negotiations between the Greek 
Cypriots and the Turkish Cypriots and 
the British Government would come to 
a hapPy conclusion, and they should 
see to it that the people of Cyprus are 
not kept In luspense very long. I 
think there Is a great deal La be &Bid 
tor the point 01 view 01 the Greek 
Cypriots. 
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Mr. DepIlt,.-8pea1r.er: Now, the 
hon. Member should conclude. There 
oulht to be nothing beyond Cyprus 

8br1 D. C. SbanDa: There is South 
Afrlea b~yond Cypru~. r w0uld rubmit 
very respectfuJJ.y that South Africa, in 
the world of today, wepresent:. a system 
of government, a system of economy 
and a system of admlnistraUc. .. which 
are, I believe, outmoded. I think the 
system in South Africa is sOlnething 
for which nobody can congratulate 
that country. r am glad that Mr. 
Harold Macmillan, the Prime Minister 
of Great Britain said that tilis raeial 
polley of South Africa was very bad 
and was not desirable. He said that 
In very forthright terms, and I would IB,. that the sooner the racial policy 
of South AfrIca comes to an pnd, the 
better it will be, and all the countries 
of the world should join In order to 
put an end to these outmoded policies 
of South Africa. 

Members may now mOVe their cut 
motions relating to the Demands under 
the Ministry ot External Mairs 
subject to their being otherwise 
admissible, 

PoIiclI toward. the tribal.. 
Sbrl Ram Sevak Yadav: I beg to 

move: 
"That the demand under the 

head 'Tribal Areas' be reduced to 
Re. I." (123). 

Failure to eradicate Rat Menc"". m 
MI10 HlIla affa 

Shri Aurobinclo O-.I: 1 be, to 
move: 

"That the demand under the 
head 'TrIbal Areas' be reduced to 
Re. 100." (285). 

Failure to mppltl food in d .... time m 
MI10 HUla areq 

Shri AurobIDdo 0'-1: I be. to 
move: 

"That the demand under the 
head 'Tribal Areas' be reduced 
to Rs. 100." (288). 

Need to impnl"e Rood Links in Tribal .,., 
SIIrl Aaroblndo G'-1: 1 beg to 

move: 

"That the demand under ~h" 
head 'Tribal Areas' be reduced "" 
Rs. 100." (267). 

Problems of inte"rating tlte tribal areas 
lDitlt the rest of India 

Shrl B. N. MakerJee: I beg to move' 

"That the demand under the 
head 'Tribal Areas' be reduced 
by Rs. 100." (316). 

Dairabilitv of transferrin" the 
N.E.F.A. administration to the Minis-

frtI of Home Affairs 

Shrl P. K. Deo: 1 beg to move: 
"That the demand under the 

head 'Tribal Areas' be reduced 
by Rs. 100." (347). 

Pollett t01DClrds the N agas 
Shr.i Ram Sevak Yadav: I beg to 

meve: 
"That the demand under the 

head 'Naga HilI_Tuen~ang Ares' 
be reduced to Re. I." (124). 

Pollett tOlDaf"ds Naga problem 
Sbrl AlII'ObiD40 GbcBaI: I be, to 

move: 
''That the demand under the 

head 'Naga Hills-Tuensang Area' 
be reduced to Re. 1. (292). 

FAilure to ffstore eonjldence of tile 
Na"as In GOIlernment 

Shri AlII'ObiD40 01laDl: I be, to 
move: 

''That the demand unck!r the 
head 'Naga Hills-Tuensang Are~ 
be reduced by Rs. 100." (288). 

Failure to suppress the Naga rebela 
Sbrl AaroblDclo GbcBaI: 1 beg to 

move: 
"That the demand under the 

head 'Nap Hills-Tuensang Area' 
be reduced by Rs. 100." (289). 

Derirabilitv of transfenin" f1Ie 
administration of the Naga Hilll-

Tuenlan" Area to the Ministf"tl of 
Home Affa4rs 

Shrl P. K. Deo: 1 beg to move: 
''That the demand under the 

head 'Naga Hills-Tuensang Area' 
be reduced by Rs. 100." (848). 
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Polictl concemillg Tibet 

Sbri Mahanty: I beg to move: 

''That the demand under the 
head 'External Atfairs' be reduced 
to Re. I." (139). 

Polictl conceming Chine.e aggression 
fIGIIit18t India 

Shrl Mahant)': I beg to move: 

"That the demand under the 
head 'External Mairs' be reduced 
to Re. I." (140). 

Polictl ,.egarding ,.ehabilitation of 
TibetAn 1'#!/ugee. in India 

Shrl AuroblDdo Ghosal: I beg to 
move: 

"That the demand under the 
bead 'External Atfairs' be reduced 
to Re. I." (293). 

Pol ... " towards China 
8hrl Atal BIbarl VaJpa)'ee: I bell to 

move: 

"That the demand under the 
head 'External Mairs' be reduced 
to Re. I." (443). 

Polietl towards Tibet 

Sbri Atal BIharl Va,jpa),ee: I bell to 
move: 

"That the demand under the 
head 'External Mairs' be reduced 
to Re. I." (444). 

Need for 1'eduction in the ezpendita,." 
OR ol/icer. 

Shrl Ram Sevak Yadav: I bell to 
move: 

"That the demand unller the 
head 'External Aftairs' be reduced 
by Rs. 4,00,00,000." (120). 

Seleetion of personnel for Delegations 
sent alwoad 

Shrl Mahant)': I bell to move: 

''That the demand under the 
head 'External Aftairs' be reduced 
by Rs. 100". (15t). 

Recruitment and ".%pendita,." policia 
of the Minimv 

Shrl Mahanty: I beg to move: 

"That the demand under the 
head 'External Atfairs' be reduced 
by Rs. 100." (152). 

Status of Tibeton refugees in India 
Shrl Auroblndo Ghosal: 1 beg to 

move: 
"That th'e demand under the 

head 'External Atfairs' be reduced 
by Rs. 100." (270). 

Need to utiliBe D4lai La"",', weGIUt 
for rehabmtation Of Tibeton ,.efuge .. 

Shrl Auroblndo Gb~: I be, to 
move: 

"That the demand under the 
head 'External Aftairs' be reduced 
by Rs. 100." (271). 

Failure to stop further in-/lOU) of 
Tibetan refugees 

Shrl AuroblDdo Ghosal: I be, t., 
move: 

"That the demand under the 
head 'External Mairs' be reduced 
by Rs. 100." (272). 

Failur.. to enforce diacipline in the 
MiBrifll4ri Camp 

Shrl Auroblndo Gbosal: I be, to 
move: 

''That the demand under the 
heed 'External Aftairs' be reduced 
by Rs. 100." (273). 

Need for all-uleuth.... roads IinlcitlcJ 
IndiA Gnd Bhuton 

Shrl Aurobindo Gbosal: I be, to 
move: 

'''nIat the demand under the 
head 'External Mairs' be reduced 
by Rs. 100." (274). 

Need for mot"e check-pod. at .trateglc 
points on the Indo-Tibeton and Indo-

CIUnue lIordef'I 
Shrl AIII'OIIIndo GbosaI: I be, to 

move: 
'''nIBt the demand WIder the 

head 'External Aftalrs' be reduced 
by Rg. 100." (275) . 
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.Failure to IlUArd border. oj Indiu 
allainst Chine.e allllTessw" 

Sbrl AaroblDdo Ghosal: I beg to 
move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (276) 

Need to celebrate 15th AUllust as the 
Independence Day in all Indion 

Embassies abroad 

Shri AaroblDdo Gbosal: I beg to 
move: 

"That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (277) 

. Need to invite all Indion citizens abroad 
by respective Indian Emba.sies to 
the Independence Day and Repub-

lic Day celebrations 

SbrI AaroblDdo Ghosal: I beg to 
move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (278) 

Need to improve the publicity machi-
nery in the Indian Embassies 

abroad 

Shri AuroblDdo GbosaI: I beg to 
move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (279) 

Need fCY/" lookinll after the intere.t and 
welfare of Indian citizens and 
tourists better by Indian Em-

bassies abroad 
Shri AuroblDdo Ghosal: I beg to 

move: 
''That the demand under the 

head 'External Affairs' be reduced 
by Rs. 100." (280) 

Failure to check issue of fictitious 
passports 

Shri AuroblDdo GhosaI: I beg to 
move: 

''That the demand under the 
head 'Estemal Affairs' be reduced 
by RI. 100." (281) 

"olusal of passport to tho delellates of 
International Youth Festival held 

in Vienna in 1959 

Shri AuroblDdo Gbosal: I beg to 
move: 

"That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (282) 

Need for screeninll Kalimponll of 
foreillft spies 

Shri AaroblDdo Ghoaal: I beg to 
move: 

"That the demand under the 
head 'External Affairs' be redueed 
by Rs. 100." (283) 

Stateless persons in Indio 

Shrl AaroblDdo GhosaI: I beg to 
move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (284) 

Demarcation of bCY/"der-line with 
Eastern Pakistan 

Sbrl Aaroblado Gbosal: I beg to 
move: 

"That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (285) 

Delay in the establishment of diplo-
matic relations with the German 

Democratic Republic 

Shrl H. N. Mukerjee: I beg to move: 

"That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (304) 

Implications of a reported convention 
on Tibet planned to be held soon in 

Indio 

Shri D_ N. Mukerjee: I beg to move: 

"That the demand under the 
head 'External Affairs' be reduced 
by Ra. 100." (305) 
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I",,,liccltions of the DaIGi LA"",', acn-
vitie. in 1Mia 

Shrl B. N. MukerJee: I beg to move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Ro. 100." (306) 

Failure of our diplomatic reJ)reBmta' 
tive. abroad to deal with the "rob· 

I.", of ,tranded Indian 
nationals 

Shrl B. N. Makerjee: I beg to move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Ro. 100." (1112) 

Continued recalcitrance of the Govem-
",ent of France in rel1ard to the de 
jure transfer of French po.session. 

in India 

Shrl H. N. Mukerjee: I beg to move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Ro. 100." (319) 

Implications of the proceedinl1s before 
the World Court over Portul1al'~ 

claim to "l1ht of way throul1h 
Indian territory 

Shrl H. N. 'Mukerjee: I beg to move: 

"That the demand under the 
head 'External Affairs' be reduced 
by Ro. 100." (320) 

Undesirability of certain speeches made 
in the U.S.A. by .ome of our diplo-

matic represen.tatives 

Shri U. N. Mukerjee: I beg to move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (321) 

Failure of the J)Olicy in regard to 
China 

Shrl Surenclranath Dwlvedy: I beg 
to move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Ro. 100." (329) 

Pol~1I regarding Goa 

Shrl Surendl"lUlath Dwlvedy: I be& 
to move: 

''That. the demand under the 
head 'External Mairs' be reduced 
by Ro. 100." (330) 

Need for positive steps to develop 
closer association with Bhutan and 

Sikkim in view of Chine.e 
aggression 

Shrl Surendraaath Dwlvedy: I beg 
to move: . 

''That the demand under the 
head 'External Mairs' be reduced 
by Rs. 100." (331) 

Failure to establish diplomatic .elatio ... 
with Israel 

Shrl Surendranath Dwtvedy: I bee 
to move: 

"That the demand under the 
head 'External Mairs' be reduced 
by Rs, 100." (332) 

Need for reduction of officers in the 
higher ranks of the Minist'll 

Shrl Surendranath Dwivedy: beg 
to move: 

''Tha t the demand under the 
head 'External Mairs' be reduced 
by Ro. 100." (333) 

Delall in issuing passports and the 
J)Olicy in this rel1ard 

Shrl Surendranath Dwlvedy: I beg 
to move: 

''That the demand under the 
head 'External Mairs' be reduced 
by Rs. 100." (335) 

Lack of publiCity machinery ab.o.ld 
and need for ezpeditious despatch 

of new. from home 

Shrl Surenclranath Dwlvedy: I beg 
to move: 

''That the demand under the 
head 'External Mairs' be reduced 
by Rs. 100." (336) 
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Composition of Indian Delegations to 
U.N.O. 

Shri AurobiDdo Gb_l: I beg to 
move: 

"That the demand under the 
head 'External Affairs' be reduced 
by R... 100." (339) 

Failure to publish White Pape.s on 
Inlila-China .. ,lations in diffe.ent 

regional langua"es of India 

Shri AurobiDdo GhosaI: I bee to 
move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Ro. 100." (340) 

Failul't! to take anll definite step in the 
solution of Goa ","oblem 

Shri AllrobiDdo Gb-.1: I beg to 
move: 

''That the demand under the 
head 'External Affairs' be reduced 
by lis. 100." (341) 

Approach of the Government t01DQrds 
the question of border dispute 

with Chino 

Sbrl P. 11:. Deo: I beg to move: 

'''lbat the demand umer the 
head 'External Affairs' be reduced 
by Rs. 100." (349) 

(JrgenCl/ of libe.ating the PorhIgUe'. 
passe.nans in India 

Shri P. It. Deo: I beg to move: 

'''lbat the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (350) 

Failure to take effective steps to libe· 
rate Goa and othe. Portugueoe 

territories in India 

Shri AMar: I beg to move: 
''That the demand under the 

head 'External Affairs' be reduced 
by Rs. 100." (398) 

Policll in regard to Chinese Ilggre •• ;o" 

Sbrl AMar: I beg to move: 

That the demand under the 
head 'External Alfalrs' be re-
duced by Ra. 100." (399) 

Fllilure to estllblish diplomlltic Tellllion. 
with ISTllel 

Sbrl Assar: I beg to move: 

"That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (400) 

FlJilure to give proper Ilnd effect;ve 
publicity of our view i.n other 

countries bll OUr embassies 

Sbrl Assar: I beg to move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (401) 

Need for de i ure tTllnsje. of 
PondicheTTl/ 

Shri AMar: I beg to move: 

"That the demand under the 
head 'EDernal Affairs' be reduced 
by lis. 100." (402) 

Need for reduction in expense. of our 
EmbfJSsies Ilbroad 

Shri AMar: I beg to move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (403) 

Fllilure of OUT diplomfJtic personnel 
Ilbroad to delll with the problem of 

st,.llnded Indian ootionolB 

Shri AMar: 1 beg to move: 

'''lbat the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (404) 

Fllilure to check Pllkistflni TfJids on 
Indo-Pllk border 

Shri AMar: I beg to move: 

'''lbat the demand under the 
head 'External Affairs' be reduced 
by lis. 100." (405) 

Failure to look Iliter the interest Ilncl 
welflll't! of Indian c!Clzens Ilnd 

tourists better bll Indian 
EmbfJ8sie. IlbrOfJd 

Shri AMar: I beg to move: 
'"1'bat the demand under the 

bead 'External Affairs' be reduced 
by Rs. 108." (408) 
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Failu1'e to check the activiti.. of 
fOTeil1" spies in Kalitnponl1 

Shrl Assar: I beg to move: 

''That the demand under the 
need 'External Affairs' be .... duoed 
by Rs. 100." ~.O'/'l 

Failure to check i ... ue (If Jorged 
paSSpo1lS 

Shrl A_r: I beg to move: 

''That the demand under the 
head 'External Affairs' be rNlciced 
by Ro. 100." \4081 

Need to '.ave full di· .ematic 1'elation, 
with l ... ael 

Shrl "-ar: I beg to move: 

''That the demand under the 
head 'External Affairs' be reduced 
by Rs. 100." (480) 

Failure to rectify anomalies in the O'tlt-
moded ;udicial sy.t ..... in the fo.-

m.eT FTeneh posses . .;ions 

Shrl H. N. MukerJee: I beg to move: 

''That the demand under the 
head 'State of Pondicherry' be 
reduced by Ro. 100." (328). 

Need f01' de jure transjer of 
Pondicht1'1'11 

Shrl Sureudl'allatJI Dwlved:r: I be, 
to move: 

''That the demand under the 
head 'State of Pondicherry' be 
reduced by Ro. 100." (337) 

FGilu1'e to jI .... lise the allTeoment with 
the French GOtlernment rel1"1'dinll 
de jure transfer of Pondich...." 

Shrl Auroblado GhOAl: I beg to 
move: 

''That the demand under the 
head 'State of Pondicherry' be 
reduced by Rs. loo.~ (342). 

FGiluTe to ~pplll lDater from the IGk .. 
of M GelTas zone to P .... dich...." 

GTea 101' cultivation 

Shri Aaroblado Dbosal: I beg to 
move: 

.• "That the demand un"~r the 
head 'State of Pondieherry' be 
by Rs. 100." (3.3) 

Mr. Deput:r-Speaker: The cut mo-
1 i ... IS are now before the House. 

Shr\ DIIlfIIh 1HqIa: The matt. 
about torelgn relations, which II up-
permost in our minds today is that of 
the China-India border problem. Much 
has been said in W, HoUle bet_ 
and today about this matter, and I 
shan, theretore, deal with it Y8I'7 
briefly. 

Whenever there is a dispute of 
this nature where aggreaslon has been 
committed by one country. what i. 
the way in which we can 301v. It? 
There are only two ways. Either we 
go to war and try to take back the 
territory which has been occupied or 
conquered, or we negotiate and tr:r 
to get it back that way. 

As you know, Sir, our policy hi. 
always been that ot peace. We haft 
always wanted to settle all matllen 
by peaceful negotlatlollll, and there-
tore, It wa. only natural and 1n9iea1 
for us to chooae this method of 
peaceful negotiations. 

There has been much disclWlioD 
here today that it was wrong OD the 
part ot Government to have in.rited 
the Prime Minister ot China to discuu 
this matter. I am afraid 1 fall to 
understand the logic behind it. If 
we want to settle a matter peace-
fully, we have to talk. The Prime 
Minister of China had offcrl!d to nego-
tiate. He had invited our Prime 
Minister to China to talk this matter 
over. We did not like the impu ... 
tion. and the conditions that were 
put forward, and, therefore, our 
Prime Minister declined that invita-
tion. He wrote to the Prime MlniIter 
of China again, and he said that _ 
were not willing to negotiate our 
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[Shri Dinesh Singh] 
border, but we would certainly btl 
willing to discuss a friendly solution 
out of it. The Prime Minbter of 
China is likely to come, and I no not 
see any harm in discussing the matter 
with him. 

Some fear was voiced by a Member 
from the Opposition, saying that we 
skall give away territory here and 
tilere. I do not think there is any 
question of giving away territory. at 
least without reference to this House. 
Hon. Members should know that thl: 
Supreme Court has already ruled that 
no territory which is Indian terri-
tory can be given away without an 
amendment of the Constitutic.n. So, 
whatever negotiations there may be, 
whatever discussions there may be, it 
there is any question of surrendering 
of any Indian territory, no one can 
do it alone; it will corne to this 
House, and I hope such an occasion 
will not arise. 

It is always rather difficult to res-
trict a person when he is negotiat.ing. 
It limits him and it puts nim at a 
certain. disadvantage. It we want to 
say something in a general way, that 
is a dillerent matter altogetheI. To 
try to limit the Prime Minister to do 
this or not to do this or that wlll 
make the negotiations absolutely 
meaningless. It will then be better 
to send our tenns in the form of an 
u1timatum in a leUer and leave it a' 
that, but negotiation means discuss-
ing a situation and trying to under-
stand each other's point of view. 
With this thing in mind, 1 feel that 
it would be a good thing if the Chi-
nese Prime Minister comes here and 
we are able to discuss this matter. 
Of course, they are border prob!e~B. 
The Prime Minister has himself IBld 
that We are not going to negotiate 
the border and I am sure he will 
bear it in mind that before we nego-
tiate these Chinese incursions into 
our territory, we shall also in.ist t~t 
the Chinese respect our territOIml m-
tegrity elsewhere along the border. 

There is one point which I would 
like to ampbaslze here that when -

discuss this border issue with the 
Chinese Prime Minister, we must also 
bear in mind the borders of Sikkim 
and Bhutan. The Chinese Prime 
Minister has carefully tried to "void 
this point. In his letter he has made 
it clear that the borders of Sikkim 
and Bhutan are not to be negotiated 
with India and I hope the Prime Min-
ister will bear this in mind. 

Another problem that arises out of 
this is the 1954 Treaty between India 
and China. This Treaty was the 
famous Treaty of Panchsheel. By this 
Treaty we established consulates in 
Tibet and China, established consul-
ate. here. If I may refer 10 that 
Treaty, it says tha1 these consulates 
and the stall of these consulales wlll 
be on a reciprocal basis. These are 
the exact words: 

"The trade agencies of both 
parties shall be accorded the 
same status and the same treat-
ment. The Trade Agent. of both 
parties shall enjoy freedom from 
arrest while exercising their 
functions and shall enio:!, in 
respect of themselves, their ?,ive. 
and children, who are depend-
ent on them for livelihood, free-
dom from search." 

feel that the Chinese have already 
violated this Treaty. They have 
searched family member. of our dip-
lomats; they have restricted members 
of our consulates from moven,ent In 
China and I feel that this matter 
should also be taken up with the 
Chinese Government and !f they are 
not willing to agree to it, then we 
should bring in operation the reci-
proca1 clause and limit the Chinese 
movements according to that. 

Now, I should like to refer to 
certain points which appear in the 
Annual Report of the Ministry of 
External Allairs. Last year. I had 
occasion to refer in this House, the 
matter of reorganisation that was 
being carried out in the Ministry of 
External Aftairs. I mentioned to this 
House that the reorganisation was a 
very good thl.ng and that we should 
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try to expand it within this Ministry 
and also other Ministries of the 
GOvernment of India should also try 
to incorporate it. I am Eorry to say 
that there has been no increase of 
this reorganised system and I can 
only hope that the Ministry of Exter-
nal Mairs, which already has some 
experience of this reorganisa:ion, 
will try to have the whole Ministry 
under this reorganised system and 
also recommend this reorganisntion 
to other Ministries of the Govern-
ment of India. It is rather curious 
there is a chart-Annexure VI-
which is appended to the Annual Re-
port of the Ministry. It shows that 
there are three Secretaries of the 
Government of India attached to this 
Ministry: the Foreign Secretary, the 
Special Secretary and the Common-
wea1th Secretary. The Foreign Secre-
tary and the Special Secretary deal 
directly with the Prime Minister In 
certain matters, while the Common-
weal th Secretary deals only through 
the Parliamentary Secretary. I do 
not know what the implication Is. It 
is not properly explained. I hope the 
Ministry will take the trouble of 
explaining it. 

Now, coming to the question of 
Foreign Service (B)-it ha, been 
rather an interesting experiment car-
ried out by the Minlstry-I under-
stand then' is much dis~\atisfactjon 

regarding the seniority in this service 
and the Deputy Minister is aware of 
it This is an important matter and 
I hope it will be looked into. 

The other thing that has come out 
in this Report is the reorganisation of 
the Information Service of the Min-
istry of External Mairs. It Is rather 
curious that they are trying now to 
bring this Information Service also 
under thp Foreign Servi,,~e. It is a 
rather curious state of affairs because 
this is a more specialised service. We 
need here journalists who are very 
good in public relations work. Every-
one who comes into the Foreign Ser-
vice may not be good at publlc rela-
tions and, therefore, this service 
should really be open to journalists 

and others "!I'ho can be brought in a& 
every level, who are really the g-
pertS in this business. 

I also notice that there is no provi-
sion in this Report for a Central 
Translation Bureau. I belil!ve that 
there is a Translation Bureau under 
the Home Ministry or some olher Min-
istry. But it is the External Affairs 
Ministry which comes in contact with 
this more than any other Ministry and 
I feel that there should be a Transla-
tion Bureau attached to this Ministry 
which is able to tranalate from the 
languages of all the countries where 
we have representatives. I mentioD 
this specially because during the time 
our border problems with China came 
up we were at a terrible disadvan-
tage because the Ministry circulated 
the points of view of tae Govermnent 
of India in English to all the Mis-
sions. There was no translatioD In 
French and other languages of 
Europe, Africa and Asia with the re-
sult that there was considerable delay 
in passing that information on to the 
people of those countries. They had 
to get them translated and all BOrts 
of complications came in. . 

There is also the question of pass-
ports which is rather interestinlf. As 
you know, this matter of passport 
racket has been talked about tor • 
long time. The whole difficulty seezm 
to be that these passports are taken 
out by people who go to Europe or 
rather to the United Kingdom to seell: 
employment there and we want to 
discourage it. I do not see why we 
should take it upon ourselves to do 
something for the United Kingdom in 
this way. If the United Kingdom 
people do not want Indian nationa1s 
to go there, they should have a visa 
system. But why should we restrict 
passports for these people and do the 
job here. As it is. in most of the 
Commonwealth countries, we require 
visas. It Is only in U.K. we do not 
require vlaa. If they want to restrict 
people going there, they can alao 
have visa sYstem. We should Dot 
create all these compllcations here. 
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Now, I should like to turn to 

Africa. In this Report that baa been 
brought out by the Ministry there Is 
much that has been written about 
the activities of the Ministry of EX-' 
ternal Ailairs, in independent States 
of Africa and ,also about the training 
af students in other countries; but 
there is no men tion here of the large 
number of African students to whom 
we provide scholarshiP>' and facilities 
for study in this country. It is amaz-
ing how little attention we all pay to 
Africa which is now really the coming 
continent. Europe has been tied up 
with all sorts of treaty relations with 
one another. with America, with 
U.S.S.R. and they have, more or less, 
lost the freedom of action. It is this 
""ntinent which is coming up and I 
feel that we should try to have a 
better representation there so that 
they understand our point of view and 
also we extend this area of non-in-
volvement. The Africans, as you 
know, are very much interested in 
India. They have the highest regard 
for our Prime Minister and whatever 
the difterences may be between them 
and the' PE-'Ople of Indian origin in 
Africa, they have great respect for 
the views of the Government of India 
and, I think. we should certainly pay 
a lIttif. more attention to Africa, to 
tile independent ""un tries and also to 
the non-independent countries. It is 
our duty to help them to achieve 
independence. 

Similar is the case of Algeria. It Is 
our duty to """ that the Algerian 
people are helped in their fight for 
achieving their independence. France 

, has tak .. n an extremely rigid line, 
and it is not a new thing with France. 
It has lost the initiative everywhere. 
even in India, in Africa, everywhere. 
They do not .""m to be able to move 
with public opinion. 

Th .. refore, I f .... 1 that it should be 
our responsibility to help th"se people 
by l"('""gnising the National Govem-
ment of Algeria which is in exile. 
This should not be a new thing to 
France because during the Spanish 

revolution, France accepted both sides. 
It accepted the France Government as 
also the Republican Government. So 
if we give the National Government of 
Algeria de facIo recognition, I do not 
see how We are going to make the 
situation any the worse. 

You have already rung the bell and 
Shri A.M. Tariq is getting very 
impatient. I should not, therefore, 
like to take more time. But I should 
like to say just a few words about 
NEFA. The efforts of the Ministry 
of EXternal Affairs in the develop-
ment of NEFA are really very credit-
able. I hope that some Members of 
this House would really go and see 
gOOd work that is being done there 
instead of criticising Govemment here. 

Similarly, the activites in Sikltim 
and also in Bhutan are very credltll-
ble. I hope Govemment will soon have 
a representative in Bhutan, because 
now we have got a road-bllildin, pro-
gramme and other activities which are 
going on there and it is necessary 
that the Govemment have someone 
there who is able to ",,-ordinate all 
these activities and be of real help. 

Mr. Deputy-Speaker: Shri Moham-
med Imam. Shri Tariq can wait. He' 
is the Whip. So he has to remain 
here. 

Shri Mohammed Imam (Chitaldrug): 
It is unfortunate that India is confro-
nted with serious prololems all round 
her borders which still remain 
unresolved or partially solved. We 
have the problem of the de ;ure 
transfer of Pondieherry which has IIDt 
yet been completed. There is the 
problem of Goa and there is the 
problem of Kashmir. But these pr0-
blems pale into insignificance when 
compared to the dangerous problem 
that has arisen, that is confronting 
us and has been causing anxiety to 
one and a1l. 

I am iliad that the relations 
between India and Pakistan have been 
improving. I am al80 ilIad that the 
new Govemment of General Ayub 
have realised their responsibility. 
They have realised that the destlniel 
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of these two countries which once 
lived under one umbrella are linked 
together. I am glad he has also 
realised that Pakistan stands to ga.in 
more by exchanging blessings rather 
than courses as was the case untill 
rccently. I am happy that some of 'the 
disputes like canal waters and others 
have been settled and I hope the 
General will recognise this and play 
his part weI! and fairly and squarely 
regarding Kashmir also so that a 
solution of this knotty problem 
advantageous to :both-because both 
countries have to spend a lot of 
money-is arrived at. 

Coming to the new danger that has 
arisen in the northern border, tin now 
this border of the country was 
considered to be impregnable. We 
thought no enemy would come into 
India through the Himalayas. But at 
present this area, which was once 
considered to be impregnable, bas 
become very vulnerable. I agree with 
Shri Mahanty who remarked just now 
that l;Ilatters relating to foreign policy 
should not be matters of controversy. 
There must be as much agreement a. 
possible between the Government and 
the other parties in matters concerning 
forei!1O affairs. That is the case in 
other advanced coun tries like the U.K. 
and U.S.A. The lead~ ot the various 
parties meet together and chalk out 
what is called a bi.partisan foreign 
policy. The leaders of the ruling 
party trust the I"aders of other 
Parties and th" latter are sometimes 
sent as representativps of the Govern· 
ment to international conferences. 
This is really a very good move 
loecause it will strengthen the nation 
and also ensure the continuity at the 
foreign policy. I wish the Prime 
Kinister also follows the same Idea 
here. Before taking any major step, I 
wish he consults the various leaders 
because this is a matter which must 
be kept above party level-the 
country must be kept above partieor-
and I hope before he comes to a 
oettlement with Mr. Chou En·lai he 
with take the leaders of other Parties 
into conlldenee and chalk out an 
agreed line. 

It is true that some of us are very 
unhappy at the initiative taken by the 
Prime Minister in having invited the 
Prime Minister of China, because this. 
was against his own declared intention 
and policy. He had said that unless 
China vacated the aggression she 
committed, there was no room for 
negotiations. During the debate on the-
President's Address also, he said that 
there would be negotiations only 
under appropriate conditions and he 
also characterised the action and 
attitude of China as a breach of faith. 
What we want to know is whether the 
Prime Minister is satisfied that thOle 
appropriate conditions have been 
cr"ated. We thought that the· 
appropriate condition was the vacatiOn-
of aggression-which has not been 
done. Our only apprehension is that 
the sudden invitation by the Prime' 
Minister may be regarded or construed 
as a'sign of weakness. We think that 
probably-I hope we are wrong-the 
Prime Minister is in a position to-
yield. Thcre may be negotia tions and' 
they may yield some result. Supposing 
these negotiations fail, and the tWI> 
Premiers fall to come to an 
agreement, then I think the results· 
will be more complicated and mora 
harmful to our country. -1 am not 
thinking of temporary agreements of 
arrangements that have to be made on 
the border question; I am thinking of 
the permanent danger that the country 
has to face. I have already said that 
1ndia has become vulnerable on the 
northern front. It became vulnerable-
because of the obliteration of Tibet. 
I think India committed a grave 
mistake when she allowed Tibet to run 
over so easily by the Chinese. She 
committed a great mistake when she 
acknowledged the suzerainty of China 
over Tibet. She never thought what 
its Implications or repercussions would 
be by allowing Tibet to be obliterated. 

In Europe they are having 
Switzerland a. a buffer state. Its 
neutrality is respected. All the 
countries around Switzerland stand to 
gain. It is to the advantage of thOle 
countries to have this buffer State In 
their midst. Similarly, India and the 
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Jldjoining countries should have 
pursued this idea of having a buffer 
.Sta te between China and India, 
between the communist countries and 
the non-communist countries. 

When India allowed Tibet to be 
easily swallowed, we ourselves became 
responsible for all the bad happenings 
Jlnd for the vulnerable position we are 
put in now. 

What is the position now? China is 
practically on our northern border. It 
is nOW sitting on the holy heights of 
the Himalayas looking greedily on the 
Indo-Gangetic valley. It is true that 
in between there are some small 
countries or States like Nepal. Sikkim 
and Bhutan and in the face of or in 
the neighbourhood of a mighty China 
which occupies one sixth of the land 
surface we cannot predict their future. 

What is more? India is Wedded to 
protect and guard the interests of 
Bhutan and Sikkim. So, now there is 
the permanent danger which has been 
created by the proximity of the 
eommunist country. That is the chief 
point that has to be considered. 

It may be said that these two 
countries may live side by side as 
friends, and that we may rely on 
·China. But all previous facts show 
that we cannot rely on a communist 
"country because they keep to the 
agreements as long as it suits them. 
"We had previous agreements between 
the plenipotentiaries of China and 
India and other countries. The border 
line was defined. All sorts of 
agreements were entered into but 
these agreements are set aside. We 
must prollt by what is happening in 
the neighbourhood of other communist 
·countries. 

For example, in Europe you take all 
those small countries that surrounded 
Russia. They have now become prac-
tically her satellites. They have now 
been absorbed. What is the fate of 
Latvia. of Estonia. of Serbia, of Bul-

,aria and Albania and the Ulkraine. 
Nearly thirteen States in Eastem 
Europe have become satellites of com-
munist Russia, and thirteen ancient 
capitals have been absorbed. So, I 
submit that this communism which is 
Russian in origin, Chinese by adoptiOl1 
and world-wide in ib application and 
ruthless in execution-so long as we 
remain under i~~e influence of this 
communism there is no safety. 

Here is a new form of imperialism, 
which is not only ideological but 
strategic and economic also. Now, a 
communist country becomes our 
immediate and close neighbour. That 
is the greatest dan/er. Can we rely 
on a communist country in view of 
our past experience; can we rely aD 
their words? 

These are the factors which the 
Prime Minister has to take into con-
sideration before "he commences the 
negotiations. It is not merely a tem-
porary agreement which Chou En-Iai 
may agree to-All right I will give up 
part of Ladakh or NEFA-but the 
Prime Minister must get a guarantee 
or must satisfy himself that there is 
no danger of communist aggression of 
this country. 

We know we can fight against an 
external force, against an external 
enemy but, unfortunately, it must be 
understood, we cannot fight against 
ourselves. That is the situation. 

Sir, our Prime Minister has been 
following a policy of non-alignment. 
In pursuance of this policy we have 
been inviting dignitaries from alI over 
the world. Practically we have been 
honoured by a visit from dignitaries 
from every country, dignitaries who 
represent various views, dignitaries 
who represen t various blocs. It "is a 
good thing. We are friends with all 
these countries. But sometimes the 
effect created by the visit of one dig-
nitary will be neutralised by the visit 
of another dignitary. It is a good 
thing to have friends, but it is n«K 
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always good or prudent to have tbo 
many friends, because when an emer-
gency arises, when an occasion arises, 
when we are really in danger, it may 
80 happen that we have no friends at 
all. In this connection, '1 am remInd-
ed of an incident. A friend of mine 
went to a place where he had a num-
ber of relatives. He went there with 
an empty stomach exp~ that 011. 
of the relatives would invite him and 
he would have a hearty meal. But 
after he went there it so happened 
that each relative began to think that 
the other man would have invited my 
friend and therefore he need not In-
vite him. Finally no relative Invited 
him and he had to come back with an 
empty stomach. That is the danger of 
Iaaving too many relatives In a certain 
place. Where I have a number of 
relatives I always make it a point to 
dump myself with a particular rela-
tive so that I may be ensured· of my 
meals. Here there is a similar case. 

Then, it is true that a country must 
be strong. The Prime Minister ha. 
agreed that our country must be 
strong. In these days everybody 
wants the country to be strong. How 
to attain strength? Strength can be 
attained, safety can be attained or 
peace can be attained because we all 
want to be peaceful. We all want 
peace. Peace can be attained either 
through appeasement Or through 
negotiation or through strength. Ap-
peasement is, I think. regarded as 
cowardliness. That is what some of 
us feel. We feel that the Prime 
Minister's invitation is a sort of 
appeasement. Attainment of peace 
through appeasement is not at all 
possible because we will always be 
under the mercy of somebody else. 
Through negotiation, we must rely on 
the party with whom we negotiate. 
He must be a man of character and 
of integrity. But the third way, Sir,. 
i. attainment of peace through 
5trength. Unless there is strength we 
cannot attain peace. In fact, Sir, it 
·i~ said that peace reigns in Europe 
and America beca use of the existence 
422 (Ai)~. 

of atom bombs and hydrogen bombl. 
Anyhow, if we want to attain peace 
through strength, We must take neces-
sary steps to attain that strength. I 
would strike a different note so far as 
our alignment or non-alignment 
policy is concerned. i know our 
Prime Minister i~ wedded to a non-
alignment policy. He is wedded to 
Panch8heel, He wants to live peace-
fully with every country. The non-
alignment policy will be all right 
when we deal with a country which 
also follows a non-alignment policy. 
But we are not sure if China has been 
following a non-alignment policy. You 
know there is understanding among 
all the Communist countries to help 
each other. They have got a world of 
their own. So, is it prudent for India 
to adopt a non-alignment policy or, 
it may be an all-alignment policy? 
My own opinion is, we want peace 
and in these days we must build up 
strength it we waat peace. The sug-
gestion made by various leaders that 
the time has come to revise the non-
alignment policy needs serious consi-
deration even though it may hurt our 
Prime Minister because the integrity 
and the independence of the country 
are at stake. We cannot stand on 
.entiments. We must face the facti 
in tnelr proper perspective. 

17 hrs. 

We know that the entire world is 
divided into various groups. Each 
country, I think, except India, has 
been doing its best to attain strength. 
Perhaps India is the only country 
which like the old proverbial sage is 
sticking to her own policy. Though 
we need not align ourselves with 
other blocs, the suggestion that we in 
south-east Asia must come to an 
understanding amongst ourselves is 
worth serious consideration. Take, 
for inotance, India and Pakistan. I 
am sure Pakistan will welcome that. 
Pakistan and India have similar pro-
blems. We face a common danger 
and 8 cohlman enemy. So, India, 
Pakistan and Burma and other south-
east Asian countries must, I think 
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come to some understanding not only 
to face the aggression but face Com-
munism, to repel Communill11l, which 
we do not want. Otherwise, if th., 
present polley is continued, I can 
assure you that there will be a fort-
wall of Communism not only all round 
India but all round the south-east 
Asian countries. So, this is a matter 
which requires serious consideration. 

Whatever party we may belong to, 
whether Communist or Socialist, we 
are one in upholding the independence 
and integrity of our country. We 
must do the best thing. We owe a 
responsibility to posterity. We must 
leave them safe in safe hands. So, 
there is a great responsibility which 
neta on the Prime Minister. There-
fllre, I commend this sUIIllestion to the 
Prime Minister: when he -meets the 
Chinese Premier, he must take into 
confidence the leaders of other groups 
alao and if necessary those who have 
experience of China and other coun-
tries, It is not merely the question of 
warding off the permanent danger or 
a border dispute that has arisen. He 
must apply and devote himself to the 
questions 8/1 to how to safeguard the 
safety and integrity of India as against 
the Communist menace and Commu-
nist aggression and also how to ens~e 
the safety of our northern borders 
... hich are now flanked by China. 

Th., Deputy MIDIster of Eztemal 
Ailalrs (Bbrl ... '1 Laksbmi MeDOll): 
Mr. Deputy-Speaker, in my interven-
tion I would Iik., to toucb some Of the 
l'oints which were raised by certain 
members in this House. To bello 
with, it was aUeged by members that 
there has been a shift in the position 
adopted by the Government when the 
Prime Minister invited the Pnmier of 
China to corne to India for negotia-
tions. On that plea, members have 
heeo very eloquent and acutually in-
sistent that we should not have any-
thing to do with China, that we aheuld. 
I'ot negotiate because negotiB'dOll 
would mean surrender of certal/l posl-

tion that we have taken, wluch would 
be to the disadvantage of our country. 
Here I would like to point out that it 
i. like insisting on not moving at all 
il there has been any break, down, let 
us say. in a journey. Suppose a per-
_ wants to go on a journey by ear. 
Suddenly there is a break-down of the 
motor car, and- the oW)' alternative 
~vai1able is a jeep or tram c.r a bul-
lock cart, and the member in.i.ts Ihat 
... nless theDe is a car "e will not mov ... 
That is exactly the position adopted 
by some members wbo insist that wp 
.hould- not have anything to do with 
China until the ori,inal position, the 
ncation of aggression whicb. We !lad 
r.taled should take place, h.s tal"'n 
place. Sir, to- them I would say thai 
if a certain avenue of negotiatioll 
fails. a Govemment which is intert;:a~~~ 

ed in peace, in the settlement of pra-
t lems by peaceful negotiation~ should 
<xplore other avenues, and there I~ 
no question of losing face h"re as a 
is only a question of having peaceful 
negotiations. 

Then I come to the point raised by 
the Leader of the Opposition about 
the convention on Tibet. The conven-
tion on Tibet was held some time ago, 
in May 1959, and that convention laid 
down certain procedure by which to 
pursue its work. There was an insi-
nuation in the hon. Member's speech 
in which he said that the Government 
and the Prime Minister gave a lOll, 
rope to this Convention. Here I would 
like to say that from the very belin-
ning Government had dissociated itself 
with the work of the convention. 1n 
fact, the Prime Minister was not at 
al\ happy that voulntary organisaticma 
should hold conferences which, in hia 
opinion and in the opinion of the 
Government would not make a short 
cut to peace. However, we are in a 
democracy and our Constitution gives 
ab.olute freedom to any organisation 
to hold any kind of conference in this 
country. Under the circumstances, to 
think that the Government are help-
ing, either directly or 'indirectly, this 
convention on Tibet i. not rieht. It 
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is quite true that Shri Jal Prakash 
Narayan has sent his own emissarial 
to various governments. But he has 
perfect freedom to do BO. He ia 
arranging a conference an!!, naturally 
he will invite delegates from abroad, 
and they will be liven the normal 
facilities which We Idve to the dele-
lates attending other conferences, If 
we are satislled that they are eligible 
to come to India. For the rest, I want 
to state on behalf of the Government 
that the Government of india is in no 
way associated either with the holdlna 
of the original convention that was 
held in May 1959 or the subsequent 
activities of the sponsors of this con-
ference. We have alao informed our 
emissaries abroad that this is a eaa-
ference which is arranlled by nOD-
olllcials on 'Ule initiative of non-
olllcial. and the Government have 
nothing to do wiUl it. I am lure t.hJs 
.1I0uld satisfy the hon. Member. 

Now I come to the second poin t, the 
question of Dalai Lama's treasures. 
This question wa. raised in both Ule 
Houses of Parliament and answers 
have been given. But I suppose it ia 
Ule normal procedure Ulat at the tim" 
of the Demands far Grantl these issues 
should be raised alain anci, therefore, 
I would like to repeat what has been 
stated before, that Ule Government 
have no knowledae of the exact 
nature of the treasure, or Ule exact 
amount. As has been pointed out, it 
hn been Itated that it may 1M any-
thing between Rs. 80 lakhs and Rs. 15 
crores. 

This is rather an unU3ual a_ssment 
of the value of any kind of property 
01' thing which varies between ·R.. 80 
lakhs and Rs. 15 crores. It is true that 
these treasures came to Sill:kim In 
1951 when there ... as a fear perhaps 
that the Dalai Lama ... ould like to 
leave Tibet. Anyway the trealUJ'e 
.... s admitted and was kept ,in sate 
custody in Sikkim. Resently we had 
liven normal facilities, escort etc., as 
the hon. Member allege<!. to brine this 
treasure to Calcu\ta. But the Govem-

me.,t of India have no knowledge of 
the exact value. It ia alleged on be-
haIt of the Dalai Lama that this is his 
private property. U any hon. Mem-
ber has any doubt as to this assertion 
it is for him to prove in a court of 
law whether the property belonged to 
the Tibetan Government as such or 
whether it is the personal property 
of tile Dalai Lama. Till that ia done 
we would accept the assertion made 
on behalf of the Dalai Lama that it 
is the private property of the Dalai 
Lama and that he has absolute tre. 
dom to do what he likes to do with it. 

it has been claimed that we, the 
Government of India, have waived all 
normal procedures in order to briDa 
this wealth to India. The hOIL Mem-
bers would remember tnat under our 
existing rules there is no duty what-
ever for the import of gold from Tibet 
into India. There is a certain duty on 
the import of silver. This has beeu 
waived, it is true apecially after the 
recent lIappenings in Tibet when 
refugees, who came to India, were al-
lowed to carry wbatever wealth they 
had in the shape of silver. The nor-
mal cuatom. duties were waived. For 
the rest I have no information except 
the .tatement made by the Dalai Lama 
himself that if this gold etc. were con-
verted into currency it will be pro-
perly invested and will be used for the 
alleviation ot the sulfering. of the 
Tibetan refuBees. I do not see any 
reason why we should go by what Dr. 
Sen saYs in London and not believe 
what th'e Dalai Lama himself says in 
India. I am sure the hon. Member 
mUlt be sathilled with the purpOse tor 
whieh the Dalai Lama's treasures will 
be used. After.lI the Dalai Lama is 
responsible to a large extent for the 
refugees ~d it is quite likely that In 
his wisdom he would use this amount 
tor correct purposes and not tor poli-
tical propagands or tor other politu,al 
purposes a. hinted by the hon. Mem-
ber . 

Now 7 cOlDe to the alUed questiap, 
that is, the question of rehabllitatioe 
and resettlemeat of the Tibetan refu-
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ge~.. Some hon. Members expressed 
the fear that if we settled these refu-
gees on the border it might not be al-
logether safe. Wherever they are 
settled, they are settled far away 
from the border, 150 to 300 miles 
away from the border. I was really 
astonished at the suggestion made that 
all the Tibetan refugees should be set-
tled In southern India. I do not know 
whether the people in South India 
want to see the Tibetans or whether 
they have anything special to o1fer, let 
alone the climate. It i8 well known 
that these people come from very high 
altitudes and it will be a crime if we 
have to settle them in places which 
are absolutely uncongenial from the 
point of view of climate. 

It is quite true that the amount that 
we ask for the settlement of Tibetans 
ill not going to be 'IIIl ad hoc grant. 
It is COlng to be a part of our regular 
Budget for some years, I think, till 
these people are settled and absorb-
ed into some kind of permanent reha-
bilitation. Already, measures are 
being taken to educate the youn/( peo-
ple, to send people who wanted reli-
gious education to the various Lama-
series; artisans have been l!iven oppor-
tunities to ply their art and trade, 
and able-bodied unskilled people have 
been put on construction work, either 
for roads or for forest areas. I have 
got the exact fiiures, but I do not 
think it is necessary to tire the 
House with these figures. But I want 
to say that every eflort is made to 
make them independent, economically 
independent, and also settle them, 
because I do not see any prospect of 
these people going back to their 
homes. 

Sir, you would remember that at 
that time the Government had no 
idea whatever that the number of re-
fugees that would come to India 
would mount to such vast figures. It 
is over 18,000 now, and even now 
people are coming not in large num-
bers. but in small numbers. but they 

are coming. So, the problem is going 
to be not a stray one, but will be part 
of our regular Budget for some years 
to come. 

Something was said about the need 
for havinc closer asaociatlon with 
Bhutan and Sikkim. 1 really do not 
know why people imagine things 
when they know there is nothing that 
has come between India on the one 
hand and Sikkim and Bhutan on the 
other. Our relations with these States 
have been exceedingly friendly, and 
I have myself answered many qu ... 
tions in this House puttinc before the 
House the details of the amounts 
spent for developmental works, an. 
a statement was also made by the 
Prime Minister that we are responsi-
ble for the defence of both these 
States, that any aggression or any-
thing which interfered with the boun-
daries of these States, would be 
regarded as aggression against us. 
Even so, there are Members who 
think tha t there should be closer 
association with Sikkim and Bhutan. 

Shrl RajeDdra SIDch: One point, 
Sir. 

Shrlmati LaksbmI Menon: The hon. 
Member did not speak. 1 do not 
Imow what point he is trying to 
raise. 

The political relations between 
India and Bhutan, and India and 
Sikkim, are based on treaties and 
you know, Sir, that according to the 
Treaty of 1949 between India and 
Bhutan, there shall be perpetual peace 
and friendship between our two coun-
tries, and India has also undertaken 
to exercise no interference in the 
Internal adlmini!ltration of Bhutan. 
The hon. Members would also remem-
ber the proVlsiOlUl that are made for 
developing communications or deve-
loping industries in these areas, and 
I really do not think it Is necessary 
for me to go over that all again. 

Shri B,aJeadra 8iDIh: The questloa 
Is bringing about a democratic set-up 
in Sikkim and Bhutan. 
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ShrimaU LabbmI _: It is for 
them to have the kind of Government 
they want. The hoD. :Members here 
think tbat it is the duty of India to 
&Overn the whole world, they want 
us to solve all the problems all over 
the wot'ld; not only that, they also 
want us to dictate the kind of Gov-
ernments that otlter States should 
have. That is not certainly ..... . 

Sbri RajeDdra SIIIP: When you 
assume the responsibility of defend-
ing ...... 

SIIrIDIatt Laksbmi M_: I am not 
yielding, and I do not know why the 
hon. Member keeps on interrupting 
me before he has actually made this 
contribution to the debate. 

Mr. DepatJ-Spmker: That is exact-
ly the reason why he is interruptin., 
because he did not ret a chance I 

Shrlmati Laksbmi Menon: Will you 
kindly give him a chance, so that to-
morrow the Prime Minister can reply? 

The Government of India is respon-
sible for the defence of the territorial 
integrity of Sikkim, and the external 
relations of Sikkim also shall be 
guided by the Government of India. 
So, there .is no point in saying that 
there should be closer relations bet-
ween Sikkim and India. 

Shri H. N. Mukerjee raises one issue 
a,lmost evE!l1'y year. Some of the 
topics come up again and again, they 
might be called real hardy annuals. 
Only this year, he has mentioned not 
only London, but has also added 
Washington, which makes my task 
very easy. This is a question about 
remittances and the continued utili-
sation of foreign banks for making 
payments abroad, in London and 
Washington. I would like to point 
out at this stale that it is the general 
policy of the Government of India 
to utilise Indian banks for remittances 
abroad as far as possible. The 
High Commission in London does not 
make any remittances direct. It is 
done thl'OUih the Reserve Bank of 
India, but as far as other places are 

concerned, especially remittances in 
WashinCton, we do not have branch-
es of Indian Banks there. The hon. 
Member did say that this is the usual 
excuse given by the Government ot 
India that we do not have branches 
there, but I would like to point out 
that we have always insisted that 
wherever possible, the remittances 
should be made through the Indian 
banks, and I would like to state the 
progress that we have already made. 

In 1956, during the period January 
to December, the remittances through 
the non-Indian banks were 
£ 18,521,476, and through Indian banks 
£ 5,503,833. In 1957 through Indian 
banks, the remittances were 
£10,768,776, and in 1958 they were 
£ 11,073,071. During the corres-
ponding period., the remittances 
through the non-Indian banks were 
as tollows. In 1957, the remittances 
through non-Indian banks were £ 67 
million odd, and in 1958, they had 
come down to £37,361,686, and in 
1959, they came to only £ 12,625,223. 

The difficulty is that the volume of 
export trade for which the Indian 
banks function as bankers is far less 
than the volume of Government im-
ports; also, the Indian banks have got 
very limited foreign currencies or for-
eign exchange, and, therefore, it is 
difficult for them to have the same 
amount of business as the foreign 
banks. 

Now, I come to some very import-
ant things. One is about administra-
tive economies. It is quite true that 
expenditure with regard to adminis-
tration is increasing, and it will eo on 
increasing. Hon. Members know 
that in a country which has a deve-
loping economy, and in a Ministry 
which Is constantly opening up Mis-
sions abroad, because new '!ountriel 
are becoming independent, and these 
new countries are demanding that we 
open Missions there, it is very diffi-
cult to enforce economies without 
affecting elftciency. 

The question has been raised as to 
the poor external publicity that we 
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[Shrimatl Lakshmi Kenan] 
have. 'l'ne assumption is lha, if "''' 
do enough propaganda, then the whole 
world will be converted to our w iY 
of thinking. Our Members here .. re 
eXpoSed to a terrible amount of pro-
paganda from other countries. Peo-
ple claim that Soviet propaganda is 
so good, that Chinese propaganda is 
so good, and that American propa-
ganda is so load, but I would I' ke to 
know how many ot our people hay" 
been converted to the policies or the 
way of thinking of the Amcric.ms or 
the Chinese or the Russians. The 
very fact that all of us, I mean all 
of us on this side of the Houtle, and 
the majority in the country, still 
abide by our policies and still ha"~ 
faith in the country is not because we 
are not exposed to foreign inftuences 
Or foreign propaganda, but because 
people very seldom change their atti-
tudes and well-considered opinions 
just because they are exposed to 
foreign propaganda. Even so, we are 
doing everything possible not to con-
vert other people by putting out un-
truths and half-truths and exaggerat-
ed accounts of our progress, but to tell 
the plain truth about what is happen-
ing in the country. When we have 
only to tell the truth, it is not neces-
sary to display the truth in glowing 
colours and try to capture the imagi-
nation of other people. People come 
to us. It is not necessary for us to 
to tell them what is happening in thp 
country. Foreigners come, technicians 
come, engineers come, tourists come, 
not in their tens, not in their hund-
reds, but In their thousands, and the 
whole country is an open book to 
them; they can go round, they can eee, 
and they can ask people what is hap-
pening in the country. There Is no 
restriction as in the case of countries 
where people have to be told what 
is happening, because they are not 
allowed to aee what i. happening. So, 
in such a country as ours, the amount 
spent on propaganda or publicity is 
strictly limited. Even otherwise, even 
if we want to spend more money, we 
are entirely dependent on the Parlia-
ment to elve us more and more grant., 
so that we can expand our publlcit1 
arra~tI. 

As it is, to say that we have no 
publicity machinery abroad is also 
wrong. One hon. Member said that 
the Director of the External Publi-
city Division should be a distinguish-
l'CI journalist. I really do not know; 
it looks as if the director's dUly is to 
write articles and propaganda mate-
rial; the director does not do all 
those things; the director has to SL'C, 
and has to understand, the policy of 
Government with regard to external 
publicity, the policy of Government 
with regard to their international re-
lations, and all that he does is to 
manage a group of journalis~s or a 
group of writers and see that the 
material that they put out is present-
able is readable and is understand-
able. For that, a senior ofllcer in 
the Ministry who has had some ex-
perience of work in Missions abroad 
is more important than a journalist, 
howerver eminent he may be, who is 
picked up from the journalistic world. 
I do not agree with the suggestion 
made by the hon. Member. 

And what is the amount that we 
have for publicity work? It is all 
very well to say that our publicity is 
weak, that the information centre is 
not functioning properly. I am very 
glad to hear from Shri D. C. Sharma 
that in foreign countries, it is very 
difllcult to get any news about India 
or about our activities, and the only 
source of Information Is through the 
information centres and our public"-
lions. 

For instance, In 1956 or in 1958-59 
or in 1959-60 what is the total allot-
ment for publicity? It Is only Rs. 9S 
lakhs. Imagine that Rs. 93 lakhs Is 
that is available for the information 
department of the MInistry; oot of 
that Rs. 71 lakhs Is spent on salaries, 
and Rs. 22 lakhs is represented as ex-
penditure in headquarters. It is the 
headquarters that has to publish all 
the material; it i. the headquarters 
that hal to publish whatever has to 
be published. 

We are told that during these re-
cent months, wbeIl _ have had 
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difficulties in China, our publicity has 
been very poor. Although we have 
put out enough material for those 
who wish to read and understand, 
even so we are blamed that We have 
not put out enough material, and also 
that we have not made any effort to 
translate this material in all the lan-
pages, It is quite true, 88 one of the 
Members pointed out, that we do not 
have a translation cadre or a well 
organised cadre in our Ministry wh" 
can translate all the stuff that is being 
put out in the various languages ana 
distributed to the various countries. 
That also means enormous expendi-
ture because interpreters and trans.a-
tors are not easily available for one 
thing in our country, and the other 
thing is that we shall have to employ 
foreigners who are able to translate 
into foreign languages, to which also 
hon. Members would object; and it is 
not really advantageous for us to 
have foreign personnel engaged in 
these things. It will take some time 
till our people are themselves educat-
~ in foreign languages so that they 
could take up this responsibility and 
do the needful. One hon. 
Member said that the dele-
gations that We send abroad should 
do more propaganda. In all humility, 
I must say that a delegation is chOllen 
for a definite purpose. If you send a 
delegation to 1!Ie United Nations, and 
that delegation instead of attending 
the meetings of the General Assem-
bly goes round doing propaganda, as 
some others do, then It is no advant-
age to Government, nor would they be 
tulftlling their responsibility proper-
ly. A delegation is sent for a parti-
cular purpose, and during their period 
of delegation, they should do, or 
attend to, the work that is entrusted 
to them. 

It is also pointed out that we should 
try to oultivate people with gentle-
ness etc. etc. Nobody who is responsi-
ble in this country will go out and 
try to make enemies. Naturally, our 
desire when we go abroad i. to see 
that our country's problems are pro-
perly presented, that we try to create 
good-will among the .,eople tliat we 
meet and so on, but the presumption 

that we 110 round throwine bricks OT 

trying to create hostility towards our 
country is really unwarranted. 

These are some of the thinp that I 
would like to tackle now. Tomorrow, 
when the Prime Minister replies to 
the debate, I am sure he will de". 
with th" other points, 

I shall take just one minute mort., 
because ! want to deal with the pau-
port busir'!ss. 

All. BOG Member: 'Passport rackel 

Shrimati Lakabmi MeDoD: am 
sorry I have to take a little time in 
regard to this, because it i. an import-
ant thing. There is a feeling that 
there are two kinds of passport rac-
kets. One presumably is the Minis-
try itself, b.,cause we are asked why 
we take such a 10Di time in the issu. 
ing of passports. It is alleged that 
we are not functioning proper.iy and, 
therefore, passports are not issued in 
time. I want to give certain figures 
to show the rapidity with which we 
do our job. The fIIIures from the 
month of January, 1960 show that out 
of 2909 applications .eceived during 
the month, 2639 applications, that is, 
90·7 per cent, were disposed of in th, 
same month in addition to 140 pend-
ing cases. In many cases we do not 
get police reports. Sometimes the Re_ 
gional Passport Officer may have to 
refer the matter to the External 
Affairs Ministry and sometimes it i. 
found that the previous polssports 
have been issued not in Indi. but in 
some other places. Many of the peo-
ple who want passports com· from 
the Punjab. Sir, you yourself know 
the amount of difficulty that we face. 
The policy of the Government is not 
to give passports to illiterate qnd 
semi·iIIiterate people for obvious rea-
sons because they get Involved in all 
sorts of things and, therefore, it i. 
the policy of the Government not to 
issue passports to them a8 far as lIDS· 
sible. Sometimes we find that bo~'" 
financial guarantees are given. They 
put RI. 10,000 in a Bank and live us 
a guarantee and as soon as they get 
the passport that mOlley is released 
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Shrl D. C. Shaama: It is not only in 
tbe case of Punjab. It applies to all 
the States. 

SbrImaU Laksbml Menon: May be 
In the case of all the States. 

Sir, before I conclude I want to say 
something about what the han. Mem-
ber of the Opposition said, about the 
callousness on the part of our Embassy 
officials in Rome with .regard to the 
people who were in camps' in Italy. 
I myself have given an answer here 
that many times our officers visited 
the camp and they found nothing. The 
campers suffered from two things; 
one, lack of understanding of the 
Italian language and secondly, 
they did not like the 
Italian food. What can we do here? 
Otherwise. they were comfortable and 
the Italian Government gave them 
absolute freedom to leave Italy if 
they wanted to and the Government 
were willing to repatriate them. aut 
they did not want to come back to 
India because they had sold away all 
their properties ·and eiven away all 
their possessions in order to securr' 
bogus passports and they feared if 
they came back to India they would 
be arrested and prosecuted. Therefore, 
they did not want to come back to 
India, To b'ame officers for some-
thing which they never did is very 
unkind because our officers, specially 
in this case, did everything possihl 
The Secretary went two or three 
times in the beginning to" find out 
what was wrong with them and then 
took up the matter with the Itali.!' 
Government, To say again and 
again that the offieers were callou, 
and did not look after these poor 
people who were in camps in Italy is 
wrong. 

8bri Khadllkar (Ahmednagar): 
would not take a mechanistic view of 
internati'>l1sl events, as many hon. 
Members who have spoken today in 
the debate on the Demands for Grants 
of the External Affairs Ministry have 
done. I consider that this year marks 
the beginning of the end of an era of 
our external relations. If I were to 
t.mn it, r would call it the era of 
hNleymoon diplomacy, because imme-

dia tely after freedom in the first years. 
when we tried to establish relation-
ship with the western world, the out-
side world, we were looking at it,with 
rosy eyes. Naturally because of our 
past experience under foreign rule, 
we carried a certain amount at mis-
sionary zeal in OUr relationship with 
the external world. We considered 
everything with a certain amount of 
anti-imperialist bias, without bearing 
in mind the fact that our relationship 
as an independent country with the 
Dutside world had undergone a trans-
formation and we have got to view the 
1V0rid with s sense of reality. 

We must, therefore, really thank 
:hina for bringing about this awaken-
ing in this country. When we view 
the last twelve years of our external 
relations, we find that there was 
a fireman in our Ministry who 
used to go with 8 fire brigade 
to every potential sPOt or likely 
spot of international conflagration-I 
am referring to Shri Krishna Menon-
and the diplomacy was directed to one 
purpose, namely, that there should not 
be any intern'ational conflict of a major 
nature at least. That was one &sped 
of our diplomacy. 

Another aspect is the hangover of 
the past. We had a bad experience 
of western imperialism. We naturallY 
oonsidered that as a result of the 
Second World War, a big socialist 
.... orld emerged victorious. Thole 
countries which had become free re-
cently looked on this world with a 
certain amount of-I would not say 
exactly attachment but-liking because 
it was considered that it was 
a liberating force; and in case 
we have got to meet the machinations 
of the imperialims this force. as a 
balance of power in the new world 
set-up. would come up tn our aid. 
Therefore, all these diplomatic rela-
tions were carried on in an atmos-
phere of unreality but a certain 
amount of charm was there. Those of 
our diplomats who went abroad 
thought that they were representing a 
big country which had just achieved 
freedom and they could just Impre18 



PHALGUNA 26, 1881 (SAKA) tOf' Grant. 

ot.hers without understanding what 
was diplomacy and what were the 
real national interests of our country 
.and how we were goin, to serve them. 
rhat was the main question. There-
tore, this aggression, tor the first 
time, brought us face to face with tha 
realities of the world as it existed to-
day. We have got to give serious 
thought to it. 

1"S'I hrB. 

[MR. SPEAKER in the Chair] 

So far as our basic policy is con-
cerned, we feel that we are maintainl 
" dynamic neutrality. We are not align-
ed. I haVe nothing to say about that. 
But, when we are faced .... ith thL. 
problem-this Chinese problem-this 
non-alignment does not remain an 
academic issue. Today we have got to 
decide. 

One party in this country feels thet 
as a nation we should adopt a feUow-
traveller's attitude. This is the plead-
ing of one party. There is another 
section which feels and propagates the 
view that we should adopt a camp 
follower's attitude--of the western 
bloc. And, In this conftict, at this 
hour, the time has come when we have 
got to redeftne in diplomatic terms--I 
am not suggesting that there is any 
need for any basic change in the 
policy-whatever is the policy decid-
ed upon in this Parliament. When 
it is to be executed, it is the 
duty of the External Affairs Min-
istry to see that that is being exe-
cuted with a certain sense of reali ... 
tion, keeping in mind the interests of 
the country at large. 

As a nation we cannot behave as if 
.... e are camp followers or fellow tra-
vellers of this side or that aide. This 
attitude must be abandoned once for 
all. This is the lesson that China has 
taught us. (Interruption). 

There is another way of looking at 
it. As I said once you give up this 
romantic period of honeymoon diplo-
macy and enter a period of realism, 
then, as Prof. Toynbee aaid recently, 
India holds the balance in the world-
wide competition between rival Ideo-

logies. That aspect ill very important, 
because when we come in direct con-
ftict with China we had never betor • 
realised thet China is on our border. 
so far, till we had the experience 
that China could militarily deal with 
the Tibetans and destroy their autono-
my, and come to our border with all its 
armed might. So the very tact that 
China having a different locial sys-
tem has touched' our border in an· 
aggressive posture brings about a 
qualitative change In our International 
relationship and a re-deftnitlon is 
called for because of lhiI. This Is my 
first plea. 

Then, when I saiii I did not take a· 
mechanistic view ot international re-
lations, it was because international 
relationship is always in a state ot 
flux and if you want to grasp the 
reality you cannot afrord, as I said on 
a former occasion, to lead the diplo-
matic "elationship with a sort of one-
track mind-I call it one-track diplo-
macy-because the diplomatic man-
oeuvres of the socialist world and 
the imperialist world have a difrerent 
content. One world feels, and very 
naturally, that diplomacy is part ot 
their dialectics, the other world teels 
that diplomacy is part of their speak-
ing from the position of strength. 

Therefore, when the world ill 
balanced on a power level between 
the two camps, as Toynbee has ob-
served, we are balanced on an ideo-
logical level and we are holding the 
ideological balance of the world. Are 
we going to mainfain it any longer? 
This is the main question. While 
judging our attitude towards Chma 
if we bear this background In mind, 
bear it fully and try to execute our 
policies as adopted by this House, I 
think a certain amount of realism 
will be reftected in our dealings with 
other nations. 

We used to take many things tor 
granted, but international relation-
ship does not permit taking things 
for I!l'anted. I need not pOint it out 
to the Deputy l4Inister tor External 
Alfail's who is sitting opposite. If we 
are to view the coming events trom 
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[Shri Khadilkarj 
this angle, I mean the meeting of the 
Chinese Prime Minister itt Delhi with 
our Prime Minister, I think we will 
.,orne to a different view altogether. 

Sir, views have been expressed 
here, that after all, China is an 
Blgressor we have stamped that 
aggression-a very serIous charge 
indeec!.-as committing a breach of 
faith with us, they have not vacated 
the alll1'ession. The one question 
.asked is, should we talk with such a 
person and that too in our capital? I 
personally feel that in interhational 
relationship you cannot just sit 
tight in your position. You have got 
to discover a new position from where 
you can deal with your neighbour. 
whether aggressive or ordinaTY 
friendly neighbour, with a certain 
position of vantage. 

If China, in my opinion, as I have 
studied the northern border, had not 
committed any aggre!lllion and appro-
ached our country in a friendly way-
from all the correspondence it is clear 
that now China has realised and she 
just wants a sort of communication for 
her convenience between Tibet and 
Sinkiang--where we sO long could not 
establish a sort of physical posses-
sion-it is a territory notionally in our 
possession . . . . 

An HOIl. Member: No, no. 

Shrl Kbadilkar: am talking of 
facts of history and geography both. 
We have failed to I!6tablish a physical 
possession, but from traditionaJ. bor-
ders as they were defined certainly it 
was our territory. My view is that if 
they had approached us in a friendly 
way we would have conceded, looking 
to the interest of our neighbour, their 
requirements and accommodated 
China. Today, China has placed us in 
such a comer that we cannot just 
afford to accommodate China. That is 
the major tllftlculf.y in the way of 
negotiation. 

Another very imJ)01'tant factor is 
this. Let us realise once far all this 
aspect of the problem. When two big 

systems, whatever be the rights or the 
wrongs of a system, come face to face 
like India and China, and when their 
borders align, it is very difficult to 
maintain a certain amount of close 
and friendly relationship. If I were 
to refer to history, I may point out 
that Afghanistan is the creation of 
the British and Russian diplomacy. 
That creation of the old imperialist era 
today survives because Russia also 
feels that it would be a 90rt of safety 
valve between two big nations. You 
have to create such safety valves by 
allowing small nations to survive in 
freedom. Therefore, in 1954, it was 
assumed that the autonomy of Tibet 
would not be violated by China. Even 
now, if we reach a negotiated settle-
ment with China, without yielding 00' 
surrendering, and keeping the honour 
and the dignity of our country, we 
will have to plead with China that so 
long as China is sitting with her mili-
tary might on the top of the Hima-
layas, it would be difficult to convince 
our people about the good neigh-
bourly relations with China. This, we 
cannot forget, and ultimately we will 
have to persuade China to restore and 
respect the autonomy of Tibet. 

I am not talking from any partisan 
angle. I am talking from the facts of 
history and geography and am talking 
from the position of reality. Then 
there is another question which Is 
very signilican 1. As I said, the recent 
conliict with China has brought a 
of realism. I would say we 
have become a little introvert now. 
So long our attitude was more con-
cerned with the outside problems. 
Now, we have got to think In terms 
of the defence of our Himalayan 
frontiers. When we think about it, 
it i. absurd to think just adding about 
more weapons or more personneL 
The defence of our border a3Sumes a 
special significance now in the light 
of another system coming to our bor-
der. We have got to estabUsh com-
munications. But more than that, we 
will have to impart a sense of one-
nC!lll with the people of the hills and 
the people of the plains. Today, a 
wide psychological gulf divides them. 
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The people of the hills believe 11181 
the people of the plsins are something 
dil!erent and therefore all attempts 
must be made to create a sense of one-
ness. Whatever money has to be 
spen t must be spent to bring up the 
border people and make them feel 
that they are coming up with the 
people of the plains. Ultimately, the 
defence of the border will depend on 
the morale and the loyalty of the 
hills. They must have a stake in our 
society. Unless you create that feel-
ing and that condition of stake in our 
society, I do not think even miHtary 
roads will keep the border safe. 

Therefore, the primary duty, from 
1he point of view of creating a bul-
wark of defence on the Himalayan 
border, is to take measures for bring-
ing them up and creating a sense of 
oneness with our country and the 
people on the plains. Today, whether 
we admit or not, a sense of a certain 
amount of separa·tlon and aloofness 
prevails among the hill people. We 
are looked upon, or perhaps looked 
down, as something difterent, as they 
have their own civilization and their 
OWJI culture. 

Mr. Speaker: The hon. Member's 
time is up. 

Shri Kba4i1kar: In this context, 1 
would like to mention the Naga pre-
blem. In dealing with the Naga pro-
blem. we have been inhibited, and 
very naturally, in our military opera· 
tions. What do we find there? Even 
after military operations, today there 
is a good guerilla base, from which 
the fanatic Nagas are ftghting. In a 
society where there is a social base 
for rebels or ftehters, the guerilla 
warfare can be foueht, that is known 
to all. "nlerefore, lookin, at the 
broader problem of defence on the 
northern border of India, I would 
pl"ad that the time has come when 
we should openly invite the Nap 
rebel leader Phizo and others and talk 
things with them. I will give you an 
instance. In East Africa the ·leaders 
who were connected with Mau Mau 
t.ocIay were indirectly recogrdaed and 
talks have started. You cannot ..-

create some moderate section so 10lllr 
as you do not initiate talks. I know 
from personal experience-the military 
personnel are also corroboratin, It-
that they have failed in dealing with 
the Naga problem, in winning them 
over to our side. Therefore, the best 
thing would be to bring the genuine 
Naga leaders round and establish rela-
tions with them. Today they might be 
rebels, but once upon a time we were 
also rebels. It would be possible to 
have an autonomous Naia State as a 
oart of our Union. It is not too late 
Md it would not be too difficult. For-
tunately, our relationship with 
Prkistan ..... . 

Shri C. K. Bhattacharya: May I 
ask one question! Is it his suggestion 
that border areas s"ould be turned 
into autonomous States? Is it hi. 
sugg '.tion? 

Shrl Kha4i1kar: I am sorry, the 
hon. Member has misunderstood me. 
So far as the Nap problem is con-
cerned, there is a Beetion in the report. 
After reading the report and takin, 
other thin,. into consideration, it i. 
my conclusion that It is not as we 
thought just a military problem. My 
reference was only to the Naga land, 
recognising fIIeir full autonomy within 
the Indian Union and dealing directly 
with the rebel leaders. I do not 
mean that you have to deal in the 
same manner with all other hill 
tribes. That Is not my suggestiOll. 

Sbrt C. K. Bhattacharya: But the 
Naga land is in the India-Chlna-
Burma border. It has got a strategic 
position. 

Shri Khadllkar: I know that it is 
on India-China-Burma border. I have 
got a good grasp of geography. 

Then I come to Pakistan. So far as 
Pakistan is concerned, it is a good 
augury that the old chapter of strife 
and conftict i. likely to come to an 
end. There are signs already. ThoUllh 
there were act. of aggreoion, becallle 
Pakistan had adopted a certain atti-
tude-Pakistan beoame a part of the 
world military alliances-though our 
policy and their policy dil!ered, still 
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our attitude to Pakistan, with all the 
act. of aggression committed on our 
border, was very friendly and very 
naturally they had at last realised it. 
Only one problem now stands in the 
way. Fortunately, the other day the 
Pakistan Foreign Minister said re-
garding Kashmir,_nd you know that 
it has become a sort of obsession with 
Pakistan, and the Pakistani people-he 
said ''we consider plebiscite as the 
only solution" but it India could offer 
another solution, a better and durable 
solution, we are ready to consider it. 
I think this is the new trend. It we 
ean seize the opportunity and try to 
explore the possibilities on the cease-
fire border, creating a certain amount 
of confidence on the other side and 
this side that we can decide this prob-
lem where the cease-fire has been sta-
bilised, there Is a possibility and 11 
we could do that, I think we would 
be in a position to strengthen our ties 
without entering into any defence 
pact with Pakistan, as some Swatantra 
people are advocating. Because, it is 
repugnant, it is inconsistent with our 
policy as Pakistan forms part of an 
international military alliance. There-
fore, we cannot enter into a sort of 
defensive pact. But still we can have 
one customs union. We can have 
better relations with Pakistan. Our 
two economies are so complementary 
to each other that both can mutually 
benefit by better relations. 

Then I would like to refer to Goa. 

Mr. Speaker: The hon. Member's 
time is up. He cannot exhaust all the 
things in one speech. 

Shrl KluuIUkar: I will not take much 
time. 

The Minister of ParllamentBrJ 
Alralrs (Sbrl Satya Narayan Sinha): 
Let him be the last speaker today. 

Mr. Speaker: I will call one other 
!' on. Member before we adjourn. 

Shrl Khadllkar: I will take only 
five minutes. I want to touch the 
problem of Goa. As I am in touch 

with the local developmenta I may 
tell you very frankly that there is a 
sense of bitterness and frustration all 
round. They feel that the Govern-
ment of India has let them down. At 
the same time there is a certain 
amount of awakening because in Por-
tugal there is a ferment. Some Church 
leaders have taken the lead againot 
Salazar's dictatorship. From my 
knowledge I can say that people who 
voted for General Delgado who fought 
the election as the opponent of Sala-
zar were being persecuted in Goa pro-
per. We must take note of all these 
things. We just should not sit tight 
in our present position. 

Why do I say this? It is because 
there are 35 Indian nationals still in 
Goan prisons. They have been accus-
ed of violence. One of our nationals-
it is the pity of it-Shri Mohan Lax-
man Ranade has been sentenced for 
20 years. After the sentence he has 
been kept in an isolation cell under 
Police surveillance. He has not been 
sent to a regular prison anywhere. 
When we look at all these conditions, 
when supporters of Delgado in Goa 
are being persecuted, when 35 of our 
nationals are still rotting in their jails 
and when there is a certain awakening 
as they are in close touch with Por-
tugal and with the new ferment that 
is discernible there, it is time for us 
to think about Goa in some positive 
terms and not simply say that time 
alone will bring Goan liberation. This 
would be a counsel of despair. So far 
as Goa is concerned I would like to 
say this much. 

One pOint more and I shall finish. 
My feeling is that we have taken less 
interest in the African awakening. It 
was expected of us and people expect 
even now that we should keep with 
them and try to support their struggles 
wherever possible. I would like in 
this connection to refer to Algeria. 
There is the Algerian Provisional Gov-
ernment. From my knowledge I can 
say that at the present moment when 
de Gaulle has gone back on his pre-
vious offer, NATO divisions from Ger-
many are lighting in Algeria to sup-
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press the rebels. Therefore the time 
hu come to otJer assistance. We should 
consider whether recognition of the 
Provisional Government would help 
them better or whether some other 
way of assistance could be found out. 
Indonesia has recognised it, and about 
twenty other nations. Pakistan, our 
neighbour, could not recognise it be-
cause it forms part of the Western 
alliance. But the time has come when 
we have got to look to this aspect. 

So far as the foreign delegations are 
concerned, all care is taken to select 
the most innocent people. From what 
point of view, I do not know. It is 
innocence abroad when they go lIaunt-
ing as delegates of India representing 
this aspect or that aspect of life not 
knowing the background of the coun-
try and not having any acquaintance 
with the social conditions that pre-
vail. If .uch people are sent, it is a 
big waste of money. With my experi-
ence I am prepared to say this, based 
on a certain amount of study and 
knowledge, that selection of the dele-
gations that go to UNO annually is 
made more from the innocents, more 
from the ignorants, than from those 
who are capable of playing the role as 
delegates of this big country. There-
fore, I would appeal to the Ministry 
of External Affairs that henceforth, 
instead of sending innocents abroad 
and sometimes bringing disgrace to 
this country, to curtail their numbers 
if necessary, that does not matter; but 
if they want to send the proper per-
IIODS, they have got to select really 
capable ,People. 

18 hrs. 

Our foreign broadcasts, particularl,. 
from the point of view of international 
relations, are almost nil. 

Shri Radhelal Vyu: On a point of 
order, Sir. Can the hon. Member cast 
aspersions on Members of Parliament 
who are sent in delegations as ignor-
ant, inexperienced etc.? 

Shri Braj Raj SllII'h: He has got the 
right. 

Shri Khadilkar: I have got the rleht, 
what Is the objection! 

Shri RadJaeIal Vyu: I think it is not 
proper. 

Shri Khadi1kar: All right, then you 
say that. 

Shri C. K. BhattMlhar7a: He has 
characterised. them aa uinnoeentst '. 

PerhapS he wants "offenders" to be 
sent! 

Mr_ Speaker: I thought the UN 
delegates consisted of both Members 
of Parliament and non-members. It 
may apply to others! I cannot prevent 
the hon. Member referring to the con-
stitution of the delegations. Of course, 
he should not cast aspersions on 
Members of Parliament. We are all 
representatives. 

Shrl Khadllkar: I had no intention 
of casting any aspersion. 

Shrl Braj Raj SIDCh: He bas not 
even referred to Members of Parlia-
ment. 

Mr. Speaker: All that he mea"s is 
that persons who are taken are not 
acquainted with the task and social 
conditions here. 

Shri Radhelal Vyu: But that is also 
not correct. 

Mr. Speaker: He may be wrong, 
there may be difference of opinion. 

Shrl KhadUkar: If you have a meet-
ing in the Central Hall and ask them 
to speak about the country they have 
visited. our Speaker would be able to 
judge their quality. 

Mr. Speaker: I said already, sitting 
in the Central Hall is no disqualifi-
cation. Let him refer to persons other 
than Members of Parliament. 

Shri Khadllbr: So tar as publicity 
is concerned, we must maintain an in-
dependent international news service. 
But now, 10 far as e2'ternal news ser-
vice is concerned, we are dependlnl 
on other news services which have 
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vital interests in some countries or 
some camp. Therefore, unless you 
establish, help in establishing, an in-
dependent international news service 
on the one side, and have a good ·com-
mentary on international affairs. . 

ShrWati J..aUIuId Me_: He is 
llalkillfl about broadcastine, not about 
publicity. 

Mr. Speaker: He says the External 
Affairs Ministry must have its own 
correspondents elsewhere, a world or-
ganisation to give them news. There 
is no good attaching it to the Broad· 
casting Ministry. 

Shri KJuuW.kar: I am showillfl the 
drawbacks of your publicity from 
another angle. 

I do not know why there is no com-
mentary. I know the Minister of 
Broadcasting was formerly a Deputy 
Minister of External Affairs. But are 
!.here no people of talent in this coun-
try to give a 1l00d, lucid interpretation 
of OUr foreign policy on the radio? I 
am surprised. Therefore, I would like 
the External Aftairs Ministry to look 
Into this aspect of publicity appeaIinJ 
.. the intelligentsia at tbe world in 

an intelligent manner and interpretinC 
the policies of our country in the light 
of our own experience. 

Mr. Speaker: Shri Thanu Pi11ai. 

Silri TllaDu PIUai (Tirunelveli): Mr. 
Speaker, Sir ... 

Ala HOD. Memller: That is all. To-
morrow. 

Mr. Speaker: Possibly he does not 
want to speak! 

Slid Tllanu PSOaI: This Ministry ... 

Mr. Speaker: How long will he take! 

Silri ThaDa PUla!: Fifteen to 20 
minutes. 

Mr. Speaker: He may continue to-
morrow. 

18.0' IIl'B. 

The Lok Sabha then ad;oumed tilt 
MaTch 17, 1960/PhaIguna 27, 1881 
Ele:1lm of the Clock on Th"rsd4!l. 
(SalcG). 




